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different formations of DVC where the
trained apprentices may be absorbed. It
is indeed unfortunate that the DVC
management is defeating the very purpose
of imparting technical training to appren-
tices by not absorbing the trained
apprentices and thus utilising this skilled
labour force. While other public scctor/
autonomous and cven private sector
cstablishments ar¢ absorbing trained
apprentices, the DVC is the only exccp~
tion to this rule.

1, thercfore, urge upon the Minister
to immediately instruct the DVC manage-
ment to absorb the trained apprentices,

SHRI H.K.L. BHAGAT: I have listcned
te. the points raised by the hon. Members
very carefully and noted them. The time-
table for discussion on the Demands for
Grants of various Ministrics commencing
on 20th March, 1984 has alrcady been
girculated. I shall carry all the points
raiscd by the hon. Mcmbers to the
Business Advisory Committee to find out
timc for a discussion on the points raised
by them, if possible.
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14.22 hrs.

RESOLUTION RE APPROVAL
OF RECOMMENDATIONS OF
THE RAILWAY CONVENTION
COMMITTEE, RAILWAY
BUDGET, 1984-85—GENERAL
DISCUSSION, SUPPLEMENTARY

DEMANDS FOR GRANTS
(RAILWAYS), 1983-84 AND
DEMANDS FOR EXCESS

GRANTS (RAILWAYS), 198i-82.

MR. CHAIRMAN : The House will
now take up the Resolution rcgarding
approval of the rccommendations of the
Railway Convention Committee  and
discussion and wvoting on Dcmands for
Grants (Railways) for 1984-85, Supple-
mentary Demands for Grants (Railways)
for 1983.84 and Demands for Excess
Grants (Railways) for 1981-82 for which
5 hours have been allotted.

Hon, Members present in  the House”
whose cut motions to the Dcemands for
Grants have been circulated, may, if they
dcsire to move their cut motions, send
slips to thc Table within 15 minutcs
indicating the serial numbers of the cut
motions they would like to move.

A list showing the scrial numbers of
cut motions treated as moved will be put
up on the Notice Board shortly. In case
any Member finds any discrepancy in the
list he may kindly bring it to the notice
of the Officer at the Table without delay.

THE MINISTER OF RAILWAYS
(SHR1I A.B.A. GHANI KHAN CHOU-
DHURY) : 1beg to move the following
Resolution :

“That this House approves the
recommecndations made in paragraphs
7, 8, 12 and 13 contained in the
Tenth Report of the Railway Con-
vention Committee (1980), appointed
to review the rate of dividend pay-
able by the Railway Undcrtaking to
General Revenues as well as other
ancillary matters in connection with
the Railway Finance and General
Finance, which was presented to the
Parliament on the 24th February,
1984.”
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The Railway Convention -Committee,
1980, was constituted in October, 1980,
by a resolution adopted by both Housc#
in August 1980, to review the rate of
dividend payable by the Railway Under-
taking to thc General Revenues as well as
other ancillary matters in connection with
the relationship between Railway Finance
and General Finance and make recommen-
dations  thereon. The Committee
selected for ecxamination 16 subjects
covering various faccts of railway working
including Sixth Plan projections, contri-
bution to Depreciation Reserve Fund and
Rate of Dividend, etc. Memoranda on
all these subjects have been submitted by
Ministry of Railways to the Railway
Convention Committee in addition to two
Interim Memoranda and one Supple-
mentary Memorandum. The Committee
bave already considered some of these
subjects and have submitted their rcports
thereon, e.g. Rate of Dividend payable
by the Railways to the General Revenues,
Rules of Allocation, Fifth Plan perfor-
mance and cost of opcration of Railways.

The Railway Convention Committec,
in their Seventh Report on ‘‘Rate of
Dividend for the vyears 1980-8]1 to
1983-84 and other ancillary matters”
had, inter alia, recommended that the
Railways would pay a dividend of 6.5)]
on all capital made available, less ele-
ments on which subsidy is calculated,
after 1,4.1980 ipstead of the earlier rate
of 6%. This rate of 6.5%, has been
fixed with reference to the average
borrowing rate of Government anti-
cipated for 1980.85. In addition, the
quantum of payments to states in lieu of
Passenger Fare Tax, etc. was also increa-
sed by raising the rate of contribution on
pre-March 19564 capital from 1% to
1.5% i.e., the estimated payment increa-
sing from Rs. 17.52 crores (approx) to
[ about Rs. 26.76 crores per annum. These
recommendations were applicable for the
first four years of the Sixth Plan period
(1980-84) and were approved by this
House. Co .

Having regard to the fact that the
Convention  Conmittec’s  recommen-
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dations for the last year of the Sixth
Plan (1984-85) were not finalised, =a
Supplementary Memorandum ' had been
submitted to the 'Railway Convention
Committee requesting, whether, while
framing the Budget for 1984-85, pending
their final recommendations, the basis
applicable to the year 1980-84 as per
their Seventh Report, may be made
applicable for the year 1984-85 also.
The Railway Conventicn Committee, in
their Tenth Report presented to the
Parliament on 24-2-84 have agrecd to
this proposal of the Railways. As I
mentioned in the Budget specch itself, I
had adopted the basis applicable to
1980-84 for the year 1984-85 also
subject to any adjustments that may
become necessary later on. The Railway
Convention Committee’s recommendations
now under consideration confirm what I
have done.

With these few words, I commend
the resolution for the consideration of
the House. [ would also like to express
my thanks to the Chairman and Mecmbers
of the Committee for the sympathetic
consideration of the problems of the
Railways, while giving their recommen-
dations on dividend payable to General.
Revenues, and other ancillary matters.

MR. CHAIRMAN : Resolution
moved :
“That this House approves the

recommendations made in -paragrapha
7, 8, 12 and 13 contained in the
Tenth Report of the Rajlway Con-
vention Committee (1980), appointed
to revicw the rate of dividend pay-
able by the Railway Undertaking to
General Revenues gs well as other
ancillary matters in connection with
thc Railway Finance and General
Finance, which was presented to
Parliament on the 24th February,
1984.* .

MOTIONS MOVED :

“That the respective sums not excee-
ding the amounts shown in the third
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column of th: Order Paper be granted
to the President of India out of the
Consolidated Fund of India, to defray
the charges that will come in the
course of payment during the year
ending the 31st day of March, 1985,
in respect of the heads of demands
catered in the second column thereof
against Demand Nos 1 to 16.”

““That the respective supplementary
sums not exceeding the amounts
shown in the third column of the
Order Papcr be granted to the
President of India out of the Con-
solidated Fund of India to0 defray the
charges that will come in course of
payment during the year ending the
31st day of March, 1984, in respect

af RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants, 83-84
& 81/-82

of the heads of Demands entered in
the second column thereof : —

Demand Nos. 3 to 13.”

““That the respective excess sums not
exceeding the amounts shown in the
third column of the Order Paper be
granted to the President of India out
of the Consolidated Fund of India to
makc good the cxcess on the respec-
tive grants during the year ended on

the 3ist day of March, 1982, in
respect of the following Demands
entered in the sccond column

thereof :—

Demand Nos 4, 6, 10 and 16.”

Demands for Grants (Railways) for 1984-85 submitted to the
Vote of the Lok Sabha

No. of Name of Demand Amount of Demand
Demand for Grants submitted
to the Vote of the
: House
1 2 3
1. Railway Board 4,66,14,000
2. Miscellancous Expenditure (General) 32,03,15,000
3. General Superintendence and Services . 230,57,39,000
4. Repairs & Maintenance of Permanent Way & WOrks 467,09,45,000
5. Repairs & Maintenance of Motive Power 341,96,80,000
6. Rcpairs & Maintcnance of Carriages & Wagons 555,41,28,000
7. Recpairs & Maintenance of Plant & Equipment 246,16,39,000
8. Operating Expenses—Rolling Stock Equipment 428,20,75,000
9. Operating Expenses—Traffic . . ) 471,31,85,000
10. Operating Expenses—Fuel . . 932,59,98,000
11. Staff Welfare & Amcnities N 164,14,60,000
12. Misccllaneous Working Expenses . 233,99,22,000
13. Provident Fund, Pension & Other Retirement Ben:ﬁis 233,62,28,000
14. Appropriation to Funds . . . . . . 1084,63,40,000
15. Dividend to General Revenues, Repayment of loan taken
from General Revenves & Amortization of Over-Capi-
talization . . . . . . ) . . 438,93,34,000
16. Asscts—Acquisition, Construction and Replacement . ;
Revenue . ‘ . . . ) . . - 14;99,50.0("!
. . . . 3744,91,00,000 .

Other Expenditure . . .
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Supplementary Demands far'Graurr (Railways) for 1983-84 \
submitted to the Vote of the Lok Sabha

tions of RCC, Railway
Budget, 84-85,

No. of Name of Demand Amount of Demand
Demand ’ for Grants sub-
mitted to the Vote
of the House
1 2 3
Rs.
3. Gencral Superintendence and Services . . . 13,77,01,000
4, Repairs and Maintenance f)_,f Permanent Way and Works 31,41,02,000
5. Repairs and Maintenance of Motive Power 11,49,52,000
6. Rcpairs and Maintenance of Carriages and Wagons . 11,55,78,000
7. Repairs and Maintenances of Plant and Equipment 12,52,19,000
8. Operating Expenses—Rolling Stock and Equipment . 23,85,77,000
9. Operating Expcnscs—Traffic . . . - . 33,66,16,000
10. Operating Expenses—Fuel 37,91,45,000
11. Staff Welfare and Amenities 6,82,80,000
12. Miscellancous Working Expenscs . . . " » 19,66,86,000
13. Provident Fund, Pension and other Retirement Benefits 33,16,33,000
Demands for Excess Granis (Railways) for 1981-82 submitted to the Vote
of the Lok Sabha (Vide List of Business for 15 March 198 4)
No. of Name of Demand Amount of Demand
Demand submitted to the
Vote of the House
1 2 3
Rs.
4. Repairs and Maintenance of Permanent Way & Works 1,08,70,480
6. Repairs and Maintenance of Carriages and Wagons 12,56.47.481
10. Operating Expenscs—Fuel = ) ) 11,43,21,457
16. Asscts-Acquisition, Construction and Replacement
Other Expendituie . . . . . . 63,53,10,057
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SHRIMATI GEETA MUKHERJEE
(Panskura) : I beg to move :

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to improve the running of
trains in Sealdah-Bongaon and other
suburban sections of the Eastern

Railway.] (1)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to retain the price of the
platform tickets at the existing level.] (2)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to prevent serious

accidents.] (3)

‘““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.

[Failure to complete the construction
of Metroplitan Railway Project in
Calcutta. causing great dislocation of
traffic.] (4)

“That the Demand under the Head
fRailway Board’ be reduced to Re. 1.”

[Failure to increase the targets of
production of wagons and coaches in
the current year.] (5)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to stop the Up Ahmedabad
Express at Mecheda station for giving
facilities to betel leaf growers to send
.their produce to the outside markets

in time.] (6)

‘““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce a train from
Mecheda vig Panskura to Haldia bet-
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ween 9-30 to 10.00 p.m. for clearing
the passengers intending to go to
Tamluke and onwards.] (7)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to upgrade Kirai Halt station
on SE Railway to a flag station.] (8)

““That the Damand under the Heda

‘Raifway Board’ be reduced by Rs. 100.”

[Ncﬁql to increase the number of
trains stopping at Narayanpakurio-
Murali station on Kharagpur Division
of the SE Railway.] (9)

SHRI BHOGENDRA JHA (Madhu-
bani) : I beg to move :

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.100.”

[Failure to include Samastipur-
Darbhanga broad gauge line
construction work on the NE Railway
in the works programme.] (10)

““That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.””

[Failure to include restoration of
railway line between Niimali and
Tharbbitha by constructing a bridge
over river Koshi.] (11)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.*’

[Failure to provide for construntmn
of Sakri-Hasanpur line in Sahashp‘ur
Division of NE Railway.] (12)

““That the Demand under the \I-Iead

‘Railway Board’ be reduced by Rs. 100.”

[Necessity for converting Darbhanga-
Gayanagar meter gauge on the NE
Railway line into broad gauge line on
the NE Railway.] (13)
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_“That the Demand under the Head

[Necessity to construct an over-bridge
to the north of Darbhanga junction
on NE Railway.] (14)

“That the Demand under the Head
ailway Board’ be reduced by Rs. 100.”

[Necessity to provide a - halt at
Chandouna betwcen Jogiara and
Janakpur road stations in Samastipur
Division of NE Railway.] (15)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100."

[Necd for carly completion of bridge
over river Gandak between Chhitouni
and Bagaha on the NE Railway.] (16)

““That the Dcmand under the Head

‘Railway Board’ be reduccd by Rs. 100.”

[Need for converting Patual-Sitamarhi-
Darbahnga line under Samastipur
Division of NE Railway into broad

. guage.] (17)

‘ That the Demand under the Head
.ilway Board’ be reduced by Rs. 100.”

[Neccssity to provide a stoppage of
77 Up and 78 Dn. Express tiains at
Joginra station between Janak purroad
and Kantaul slations on the NE
Railway.] (18)

“That the Demand under the Head

‘Railway Board’ be reduccd by Rs. 100.”

[Nced for changing the time schedule
of Magadh Express in order to reduce
Putna-Delhi travel time to twelve
hours.] (19)

“That the Demand under thec Head

‘Railway Board® be reduced by Rs. 100.”

INeed to converting 153 Up snd 134
Dn into Samastipur-New Delhi Super

tions of RCC, Railway
Budger, 84.85,
Supplty & Excess
Demands for Grants,
83-84&81-82
Fast Express train by reducing the
travelling time.] (20)

“That the Demand under the Head

‘Reilway Board’ be reduced by Rs. 100.”

[Neced for connecting two waitin g hall
sheds at Kamtaul station Samastipur
Divigion of NE Railway.] (21)

““That the Demand und:r the Head

‘Railway Board’ be reduc=d by Rs. 100.”

[Urgency of providing a direct
Jayanagar-Varanasi Bxpress train on
NE Railway.] (22)

““That the Demand under the Head

‘Railway Board’ bz reduced by Rs. 100.”

[Urgency of praviding a Super Fast

Howrah-Samastipur Express  daily
train.] (23)

L ]
“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100,*

[Necessity of connecting Sitamarhi-
Jayanagar Laukaha Bazar Stations by
new rail line in Samastipur Division
on NE Railway.] (24)

““That the Demand undsr the Head

‘Railway Board’ be reduced by Rs. 100.”

‘[Necessity of introducing a Samasti-
pur-Amritsar Express train.] (25)

“That the Deéemand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Necessity of su-veying and construct-
ing Jayansgar-Uday.pur rail line 1o
connect the proposed cement plant
in Nepal.] (26)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

connecting the
of Dumka

[Necessity of
Divisional Headquarters

‘and Hazaribagh with rail line.] 27)
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““That l'..hc Demand under the Head
‘Railway Board’ be reduced by Rs. 100.%

[Need for recognition of only one
Unipn on one railway through secret
ballot.] (28)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need for abolition of Railway

Broad.] (29)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to convert Samastipur-
Darbhenga meter guage linc into
broad guage.] (185)

“That the Demand under the Hcead
‘Railway Board’ be reduced to Re. 1.7

[Failure to construct a new line from
Lalitpur to Singrauli in M-adhya
Pradesh.] (186)

““That the Demand under the Head
‘Ruilway Board® be reducad by Rs. 100.”

[Necd to fill all the vacancies for
which examination was held on 16.4.
1983 at Jamal Road, Patna.] (202)

“That the Demand under the Head
fRailway Board” be reduced by Rs. 100.”

[Necd to absorb qasunl employezecs
who have worked for more than 580
days at Nazirganj.1 (203)

““That the Dcmand under the Head
*Railway Board’ be reduccd by Rs. 100.”

[Need to reduce the present twelve
hours duty for pointsmen on all
stations in Samastipur Division of
No.th-Eastern Railway.] (769)

““That the Dcmand under the Head
‘Railway Board’ be reduced by Ra. 100.”
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[Need for a halt at Chandauna
between Janakpur Road and Jogiura
stations under Samastipur Division
of North-Baste rn Railway.] (770)

“That the Demand under the Head
‘Reilway Board’ be reduced by Rs. 100.”

[Need to introducc Jayanagar-Varanasi
Express on meter  gauge line in
Samastipur Division of North-Bastern
Railway.] (771)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to extend riilway line from
Jayanagiar, under Samastipur Division
to Udayapur, the site of proposcd
cement plant in Nepal.] (772)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide a stop for 77/78
Pashupati Express at Jogiara between
Kamtual and Janakpur Road stations
on North-Eastern Railway.] (773)

““That the Dcmand under the Hcad
‘Railway Board® be reduced by Rs. 100.”

[Nscessity of extending S$05/506
Broad Guage trains upto Maithura or
New Delhi.] (1091)

““That the Decmand under the Head
“Railway Board’ be reduced by Rs, 100,”

[Necessity of alloting more barths in

I and Il class coaches of 7 Up and 8

Dn Toofan Express for, Mathura

Junction for the convenicnce of

workers of refinery.] (1092)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neccssity of connccting the two,
sheds at Kamataul station under
Samastipur Division of NE Railway.]
(1093) _ ‘
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““IThat the Demand under the Head
‘Railway Bo ard’ be reduced by Rs. 100.”

[Nccessitly of improving and cxten-
ding thc waiting room at Jaynagar
Railway Station of NE Railway.]
(1094)

“That the Demand under the Head
‘Railwiy Buoard’ be rcduced by Rs. 100.”

[Necd to reduce thc travel time of
41/44 Janaki Express from Jaynagar
to Darbhangt.] (1095)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to conncet Darbhanga airport
with other parts of the country
through railways by constructing or
converting Samastipur-Darbhanga
mcter  gauge line into broad gauge
line.] (1181)

“That th: D-mand under the Head
‘Railway Board’ be reduced to Re, 1,

[Fail urc to negotiate with a firm of
German Dimocratic  Republic for
supply of heavy duty breakdown
cranes and technology and know-how
transfer on rupee payment basis.]
(1235)

““That the Demand under th: Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to kcep national interest in
vicw by prefering a private UK firm
on foreign exchange basis for an
Indian Railways Global Tender.]
(1236)

SHRI RAM LAL RAHI (Misrikb) : I
beg to move :

“That the Demand under the Head
‘Railway Bo:rd’ be reduced by Rs. 100.”

- [Need to "take strict action against
officials who put hurdles in the

tions of RCC, Rallway
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Demands for Grants,
83-84 & 81-82

appointment and promotion of
Scheduled Castes and  Scheduled
Tribes in the Railways and the need
for effective steps for filling the
reservation quota.] (34)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to sct up a spccial cell or an
inquiry Committce for taking strict
action against officials who give bad
reports tv employces belonging to
Scheduled Castes and Scheduled
Tribea and discriminate against them
on cast¢ considerations.] (35)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to withdraw the aurcl‘urke in
railway fares which has put extra
burden on the public.] (36)

““That the Demand under the H=ad
‘Railway Board® be reduccd by Rs. 100.”

[Nced to conmstruct a platferm at
Beniganj railway stations on the
Sitapur and Balabhau branch linc of
Northern Railway.] (37)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Need to provide necessary funds for
extending Shaharanpur-Sitapur broad-
guage line upto Budwal.] (38)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs, 100.”

[Need to convert the metre guage
line between Sitapur and Budwal into
broad-guage line to provide direct
railway connection between Delhi
and Sitapur and also link Sitapur with
important railway stations like
Varanasi, Mughalsarai, Calcutta,
Angritsar and Dehradun. ) (39)
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_ "That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a new meter guage
or broad guage line between Sitapur
and Bahraich vig Laharpur and
Tambore.] (40)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide retiring rooms for
the Coach Attendants at Delhi, New
Delhi, Meerut  City, Allahabad,
Kanpur, Dehradun, Mughalsarai, the
Agra and Idgah stations.] (41)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to take action against officials
responsible for late running of the
trains.] (42) :

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to include timber in high rated
freight list and to provide proper
facilities of loading to timber mer-
chants.] (43)

“That thc Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to ensure equal treatment for
officials and staff belonging to
Scheduled Castcs, in rcgard to  allot-
ment of accommodation.] (44)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check malpractices in various
Railwfiy Service Commissions.] (1096)

““That the Demand under the Head
. "Railway Board’ be reduced by Rs. 100.”

[Need to provide better scats in the
Sitapur coach attached to Lucknow
Mail.] (1097)
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““That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to construct a” platl'ouh at
Beniganj railway station on Sitapure
Balamau railway line.] (1098)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.*

[Need to check malpractices in the
godown at Sitapur City station.]
(1099)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to provide stop for local train
running between Sitapur and Balamau
stations at QGohari halt in the
evening.] (1100)

SHRI JAIPAL SINGH KASHYAP
(Aonla): 1 beg to move :

“That the Demand under the Head
‘Railway Board’ be rejuced by Rs. 100,

[Neced to construct a broad guage line
from Shahjahanpur, to Chandausi via
Dataganj, Winawar, Badaun and
Wazirganj for the development of
this area.] (47)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introducc one day and one
night Mail/Express train from Bareilly
to Delhi via Anola, Chandausi and
Aligarh.] (48)

““That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to reduce the running time of
Barcilly-Delhi Express (via Chandausi)
so that one rake could be spared and
utilised for introducing another train
in this area.] (49)



397 Res re Recommenda- nmwmh 35, 1908 fs,mo Res re Recommends- 198

tions of RCC, Rallway -
Budget, 84-85,

Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce a Mail/Express
train between Barecilly and Mathura
during day time.] (50)

he Head
100.”

“That the Demand under
‘Railway Board’ be rednced by Rs.

[Necd to construct two platforms and
overbridges thereon at Badaun Uikani,
Ghatpuri, Bamiana, Makarandpur and
Ramganga stations.] (51)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a culvert over the
drain on the road connecting Ghatpuri
railway station in crder to provide
facility to passengers.] (52)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to posta telegraph clerk at
Badaun railway station.] (53)

““That the Demand under thc Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide adequate water
and clectricity in lavatories and seats
and windowpancs in the traips
running between Bareilly-Kasganj and
Bareilly-Chandausi.] (54)

““That the Demand under the Head
*Railway Board” be reduced by Rs. 100.”

[Need to introduce a Mail/Express
train from Bareilly to Allahabad.}(55)

“That ‘the Demand under the Head
"Railwny Board® be reduced by
Rs. 100."”

[Need to attuch a.second class bogie
to ending train running between
Aonla and Delhi.] (56) B

tions of RCC, Railway
Badget, 84-35,
Supplty & Excess
Demands for Gramts,
83.84 & 81-82

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide group insurance,
pension and other facilities to pottcn
and vendars.] (57)

“That the Dcm.md uwader the Head
‘Railway Board’ be rcduced by Rs: 100.”

[Need to provide stopprge for all
Express/Mail trains at Pitambarpur
and” Fatchgarh stations of Bastern

_ “That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to dicsclise all Mail/Express
4nd Fast Passenger traids in the
Bareilly-Izzat Nagar Division.] (59)

i

““That the Dcmand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Necd to introduce shuttle service
between Badaun and Barcilly.] (60)

*“Thet the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

{(Need to provide accommodation
and furniture for the Barcilly Coolie
Union.] (61)

““That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to make all gangmcn perma-
nent also to provide tin sheds, tea
stalls etc. for themat places of their
work.] (62)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to attach one three tier and
one first class bogic to Kashi-Vishwe-
nath Express for Allahabad, Pratap-
garh and Bareilly.) (63)



499 Res re Recommendat ions
~ of RCC, Railway Dudget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Beard’ be reduced by Rs. 100

[Need to provide a stoppage of
Himgiri Express at Bareilly.) (64)

““That the Decmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide quarters to
cmployees  of Baduun Aonla
scction.] (65)

““That thc Dcmand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to - provide more facilities in

the waiting rooms at Badaun,
Ghatpuri, Markarandpur, Bamiana,
Ujhani and Ramganga  Tailway

stations.] (66)

" *That the Dcmand under the Head
‘Railway Bozrd’ be reduccd by Rs. 100,

[Need to change thc timings of
cvening trains ke.ping in view the
timings of colleges wnd offices in
Barcilly, Badaun and Aonla.] (67)

“That the Demand under the Head
‘Railway Board’ be reduccd by Rs, 100.”

‘[Necd to reduce the fricght by 75 per
cent in prefercnce to fishin trans-
portation.] (68) .

SHRI R.L.P. VERMA (Kodarma) : I
beg to move :

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

* [Nccd to conmstruct at least 4 beg
rctiring rooms at Kodarma Station
(Bastcrn Railway).] (94)

““That the Demand under the Head
- ¥Railway Board’ be reducced by Rs, 100,”
L .o

[Need to provide a quota of at least

- 4 berths of Ist Class in 1 Up, 2 Dn,
.. 8% UP, %2 Dn, and 3 Up and 4 Dn

_ .- Bt Kodarma Station.] (95)

MARCH 15, 1984 Res re Recommendations

400
of RCCj Railway Budget,

84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to start a new fast train from
Bokaro steel city to Varanasi vig
Dhanbad.] (96)

“Thut-the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

INced to extend Pataliputra Express
from Dhanbud to Bokaro stecl
city.) (97)-

“That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Necd to construct a catering hall at
Kodarm: on Eastern Railway.] (98)

“That the Demand under the Head
Opcrating Expcnses Rolling Stock
and Equipment be reducced to Re, 1.7

[Need to introduce a fust train from
Dhanbad to Varanasi to enable
industrial labourers to se¢ Vishwa-
nath Temple.| (105)

“That the Demand under the Head
Op<rating Expenses Rolling Stock and
Equipment be reduced to Re, 17

[Necd to introduce 2 Khinij Express
from Dhanbad to New Delhi.] (106)

“That the Demand under the Head

‘Operating Expenscs Traffic’ be reduced
by Rs. 100.”

[Need to attach one II Class 3 tier
sleeper cooch and onc 1 Class coach
with South Bihar Express from
Giridih for Patna.] (107)

“That the Demand under the Head

‘Operating Expcnscs Trafiic’ b
by Rs. 100.” . ) rcduc@

[Neqd to attech onc coach to
Patliputra Express from Giridib to
Patna.] (108)



Res re .Rcc'ommcada-
tions.of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Demand under the Head

401

‘Operating Expenses Tiaffic’ be reduced

by Rs. 100.”

[Need to set up a flag station at
Jamtori between Maheshmunda and
Jagadishpur stations on GRD/MDP
section.] (109)

“That the Demand under the Head
‘Opera.ing Expcnses Traffic’ be reduced
by Rs. 100.”’

[Need to construct a shopping
complex on the railway land at
QGiridih station to create employment
opportunities.] (110)

‘““That the Demand under the Head
‘Operating Expeas.s Traffic’ be reduced
by Rs. 100.”

[Neced to set up water taps stand at
Giridih Station.] (111)

“That the Demand under the Head
‘Opcrating Expenscs Traffic’ be reduced
by Rs. 100.”

[Nced to provide hali for passengers
ot Giridih Station.] (112)

““That the Demind under the Head
Miscellancous working  Expenscs  be
reduced to Re. 1.”’

[Need te ensurc better service
conditions foi the cmployces of
various private catcring companies on
Eastern Railway.} (113)

“Thot the Demand under the Head
Misccllancous Working Expcenses be
reduced to Re. 1.7

[Need to regularise catering staff of
Eastern Railway.] (114)

“That the Dcmand under the Head
Asscts-Acquisition, Construction and
Replacement be reduced by Rs. 100.” .

PHALGUNA 25, 1905 (SAKA). Res re. Recommenda- 402

tions.of RCC, Railway

. Budget, 84-85,
Supplty & Excess -
Demands for Grants,
83-84 & 81-82

[Need to construct plaiforms at
Choubey, Sharmatand, Pars:bad and
Hirodih in Gaya-Dhanbad section.]
(115)

““That the Demand under the Hca;.'l
‘Asscis-Acquisition, Construction and
Replaccment’ be reduced by Rs. 100.”

[Failure to provide sheds, refreshment
booths book stalls, tea stalls and
wdter taps at Chichaki, Parsabad
Sharmatand and Choubey stations l’ar
pessengers.] (116)

““That the Demand under the Head
‘Asscts-Acquisition  Construction
Replacement’ be reduced by Rs. 100.”

[Failure to construct an over-bridge
at Gujhundi station on Gaya-Gomoh
Section of Bastern Railway.] (117)

“That the Demand uader th: Head
‘Asscis-Acquisition, Construction - and
Rcplacement’ be reduced by Rs, 100.”

[Need to modernise the old and out-
dated loco-shed of Gujhundi.] (118)

“That the Dcmand under the Hcad
‘Asscts-Acquisition, Construction and
Replacement” be reduced by Rs. 100.°”

[Failure to provide self-employment
opportunities on stations in Gaya-
Gomoh Section of Bastern Railway.]
(119)

“That the Demand undar the Head
‘Asscts-Acquisition, Construction and
Replacemant be reduced by Rs. 100.”

[Failure to provide a flag station or
halt-station at Jamjori in Madhupur-
Giridih Scction of Eastern Railway.]
(120)

‘““That the Dcemand uader the l{cad
Rallway Board’ be reduced to Ro, 1.7

[Failure to stact construction of a
broad guage line from @iridih tq -

and -



403
of RCC, Railway Budget,
. 84-85, Supply & Excess
Demands for Grants,
83-8¢4 & 81-82

Ranchi vig Jamua, Koda.tm and
Hezaribagh town to link four back-
ward districts of Bihar.] (121

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to provide platform for
passengers at Chandhribandh station
between Dhanbad and. Hazaribagh
road on Eastern Railway.] (122)

“That thc Demand under the Head
‘Railway Board’ b: reduced to Re, 1.”

[Failure to regularisc substitute coach
attendanis on  Eastern Railway
working far the last 13 years.] (123)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to regularisc Hot Weather
Staff and Jumgle Cutting Staff,
Dhanbad Division who have been
serving the Eastcrn Railway for the
last 12 to 16 years continuously.]
(124)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Need to inquirc into the sanction
for third railway crossing within a
distance of one kilo-meter of two
existing railwey crossings (Gate No.
24 and Garhmohsni crossing) in
between Maheshkhunt and Pararaha
stations on North-Eastern Railway.]
(125)

‘““That the Demand under the Head
- ‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce a fast truin from
Barauni Jn. to Barkakana Ja. on
Eastern Railway and to extend
Maurys Express from Dhanbad to
Barkakana.] (126)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

Res re Recommendations ~MARCH 18, 1984

Res re Recommendations 404
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants, .

83-84 & 81-82

[N:ed to provide quota of 4 berths
in AC sleepeer, 10 berths in 3-tier
slecper in 81 Up and 82 Da Dcluxe
Bxpresses.] (127)

““That the Demand under the Head
‘Railway Board’ reduced by Rs. 100.”

[Need to meet the demands of
railway usurs of Kogarma to provide a
quota of at least 15 berths in 3-tier
sleeper and 2 berths in 1st class in 9
Up and 10 Dn Dchradun Expresses.]

(128).

““That the Demend under the Head
‘Railway Board' bc reduced by Rs. 100.”

[Nced for correcting the detailed
survey alignment of new broad
guage line from Giridih to Ranchi
via Jamua, Kodarma and Hazaribagh
town.] (129)

“That the Demand und:r the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to survey a new line from
Jasidih Jn. to Jharkhand Dham—a
famous place of pilgrimage in Bihar.]
(130)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for providing a railway
crossing  at Maskedih  between
Choubey and Parsabad stations on
, Grandoord s:clion on Eastern
‘Railway.] (131)

““That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.””

[Need to provide tickets booking
counter a8t Jadudih halt station bet-

ween Parsabad and Sarmatand
stations in Gomoh-Gaya scction.]
(132)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to remove the walls at the
Ballyganj level crossing of Eastoern



405 Res re Rmmmeudu-
tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

Railway for
public.] (133)

““That the Demand. under the Head
‘Railway Board’ be reduced by Rs. 100.”

convenience of the

[Necd to extend Coal Field Express
from Dhanbad to Bokaro Stecl city
via Gomoh for convcnience of the
cmployees and common pcople of
Bokaro Steel city.] (134)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to start passenger trains on
idle railway line from Bhawnathpur
to Katni Jn.] (135)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

ladies
station

[Need to gct vacatzd the
waiting room at Kodarma
occupied by the GRP.] (136)

““That the Demand under the Head
*Miscellancous Expenditurce’ be reducced
by Rs. 100.”

[Need for a survey fora rail line
from Giridih to Nawada via Ganwan
in Bihar.] (137)

““That the Dcmand under the Head
‘Misccllaneous Expenditure’ be reduced
by Rs, 100.”

[Neced for a survey for a new line
from QGiridih to Parasnath Temples
Hill for convenience of the Jain
tourists.] (138)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

INeed to provide a stoppage for
Maurya Express at Siho station in
Samastipur—Muzaffarpur section of
NE Railway.} (1279)

, “That the Demand under the Head
Railway Board’ be reduced by Rs. 100."

‘Asscts- Acuquisition,

PHALGUNA 25 1905 (SAKA) Res re Recommenda 40e

tions of RCC, Mw
Budget, 8485, |
Supplty & Excess
Demands for Grants,
83-84 & 81—82

[Need to construct a plnrom. tea
stall and book stall at Siho station
of NE Railway.] (1280) :

SHRI E.K. IMBICHIBAVA (Calicut):
I beg to move :

““That the Demand under the Head
‘Asscts-Acquisition, Construction -
Replacement’ be reduced by Rs. 100.”

[Need to increase the quota of berths
from Kasargod in M.nulalore-uadru
Mail.] (139)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Necessity for introduction of cushion
seats in Mangalore Trivandrum Day
Express.] (140)

““That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement” be reduced by Rs. 100,”

[Necessity for electrification of rail
line from Ernakulam to Mangalore.)
(141)

““That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to improve the quality of
food served in Nizamuddin-Maagalere-
Cochin Jaynati Janata Bxpress.] (142)

“That the Demand under the Head
Construction and
Replacement’ be redyced by Rs. 100.”

[Neecessity for constructing an over-
bridge at Kasargod railway station.}
(143)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Necessity for increasing the quota
"of berths in Malabar Express from
" Kesargod,  Kanhangad, Payyangur

and |



Res re Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

and Payhayangadi railway stations.]
" (144)

407

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to convert Mangalore-Bangalore
meter gauge line into broad guage.)
(145)

" “That the Demand under th: Head
‘Asscts-Acquisition, Construction and
Replacement”’ be reduced by Rs. 100.”

[Need for doubling the line from
Ernakulam to Bangalore.] (146)

““That the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Nccessity for introducing a A.C.
compartm=>nts in West Coast Express.]
(147)

That the Demand under the H:ad
‘Asscts-Acquisition, Construction and
Replacement” be reduced by Rs. 100."’

[Nec.ssity for constructing an over-
bridge at Francis Road, Calicut.]
(148)

“That the Dcmand under the Head
‘Asscts-Acquisition, Coustruction and
Riplage ment” be reduced by Rs. 100.”

[Necessity for construction an
overbridge at Kuttipuram.] (149)

“That the D:mand under the ' Head
‘Asscis-Acquisition, Construction and
Replac ‘ment’ be reduced by Rs. 100."

[Ncccssity for raising the ilevel of
Kusargod railway platform.] (150)

; ““That the Demund under’ the Head
Asscls- Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

MARCH 15, 1984

Res re Recommendar'ons 408
of RCC, ! ailway Budget,
84-85, Supplty & Excess
Demands for Grants

83-84 & 81-82

[Necessity for construction of s¢cond
platform in Kasargod railway
station.] (151)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Ks. 100.”

[Need to extend Shornur-Nilambur
line to Mysore.] (152)

“That tne Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement” be reduced by Rs. 100"

tNeccssity of constructing a new line
to Bombay via West Coast.] (153)

““That the Dc¢mand under the Head
‘Assets-Acquisition, Construction and
Replaccment’ be reduced by Rs. 100"

coast
from

[Nced for extension of west
Railwiy line to Bombaiy
Ernakulam to Alleppy.| (154)

“That the Demand undcer the Head
‘Asscts-Acquisition, Construction and
Replacemyent’ be reduced by Rs. 100,

[Necessity of constructing urgently a
railway line from Kuttipuram to
Guruvayur.| (155)

SHRI T.R. SHAMANNA (Bangalore
South) : I beg to move :

“That the Demand under the Head
‘Railway Board’ be reduc:d by Rs. 100.”

[Nced to provide adcquate funds for
maintcnance, rencwal and expansion
of Indian Railways by toning up
railway Administration.| (189)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to provide good and clcan
food oa all important stations. (190)

““That the Demand under the Head
‘Railway Board" be reduc:d by Rs. 100.”

[Need to complete the Mangalore-
Hassan railway construction project
pending for a long time.] (191)



409 Res re Recommenda- PHALGUNA 285, 1905 (SAKA) Res re Recommenda-

tiens of RCC, Railway
Budget, 84-835,
Supplty & Excess
Demands for Grants,
83-4 & 8]-82

““That the Demand under the Head
‘Railway Board’ be .educed by Rs. 100.”

[Nced to provide more jobs to
youngmen of Karnataka in  Wheel
and Axle factory mear Bangalore.]
(192)

“That the Demand under the Head

R ailway Bouard’ be reduced by Rs. 100.”

[Need for a circular railway for
Bangalore city.] (193)

““That the Dcmand under the Head
“Railway Board’ be reduced by Rs. 100,*

[Need to provide better amenities to
passengers.| (194)

““That the Demand under the Head
ailway Board’ be reduced by Rs. 100.”

[Need to check railway accidents.]
(195) ’

“That the Demand under the Head
‘R ¥ way Board’ be reduced by Rs. 100.°°

[Neced to curb the increasing ticket-
less travel.] (196)

“"That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to regulate allotment of railway
wagons.] (197)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to streamline the reservation
system.] (198)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Nced to run more trains to check
overcrowding and travelling on top. of
carriages.] (199)
[
. ““That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

410
" tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

[Need to improve the condition of
wagons and to minimise the loss to
goodr in transit.] (200)

““That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to run trains on time.] (201)
SHASTRI

SHRI RAMAVATAR
(Patna) ; [ beg to move :

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”* -

[Need to comstruct a railway level
crossing at Ranipur Khirki ‘Mohalla
between Patna Junction and Patna
City and Eastern Railway.] (204)

““That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Necd to take over the Fatuha-
Islampur Light Railway by Govern-
ment and convert the same into
broad guage line.] (205)

““That the Demand under the Head
‘Railway Board’ be reducced by Rs. 100.”

[Need to provide a halt station at
Parev or near it between Bihta and
Koelwar stations on Eastern Railway.]
(206) : .

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to arrange a halt for 7 Up and
8 Dn Toofan Expresses at Koelwar
station.] (207)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to seck help from Bihar Daily
Passengers’ Association and imple-
ment their suggestions with a view to
run the trains on time, stop chuin
pulling and pilferage.] (208)



411  Res re Recommendations MARCH 15, 1984

of RCC, Ratlway Budget,
84-85, Suppity & Excess
Demands for Grants,

. 83844 81-82

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.*

[Nced to expedite the construction
of flyovers on the crossings at
Rajendra Nagar, Yarpur and
Chitkohara in Patna as early as
possible.] (209)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce sub-urban railway
service between Patna and Mokameh,
Patna and Buxar and Patpa and
Jahanabad.] (210)

““That the demand uvnder the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct sheds on platforms
on all railway stations between Gaya
and Patna junctions.] (211)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to raisc the level of all
station platforms on Patna-Gaya
section of Eastern Railway.] (212)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Need to construct waiting halls for
passengers at all railway stations on
Patna-Gaya section of the Eastern
Railway.] (213)

“That the Demand under the Head
*Railway Board’ be reduced by Rs. 100.”

[Need to provide more urinals near
Rickshaw stand at Patma Junction.]
(214)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to maintain cleanliness of
Patna junction round the clock.] (215)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

Res re Recommendgtions 412
of RCC, Raiiway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Failure to check vigorously the
incidents of chain pulling on Patna-
Gaya section.] (216)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to check dacoities and
robberies in trains running on Patna-
Gaya section.] (217)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to provide cold drinking water
at all the platforms of Patna junction
during summer.] (218)

““That the demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide the [facilities of
water, light and fans in all the trains
starting from Patna junction.] (219)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a new over-bridge
at Patna Jn. to connect the northern
and southern parts of Patna town.]
(220)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce shuttle trains
from Patna to Mokamah from Patna
to Buxar, and from Patna to Jahana-
bad for the commuters.] (221)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

¥
{Necd to raise the level of platforms
at Phulwari Sharif, Neora, Sadisopur,
Koelwar, Bankaghat and Karauta
stations of Eastern Railway.] (222)

““That the Demand under the Head
Railway Board”’ be reduced by Rs. 100.”

[Need to construct sheds at Phulwari
§harif, Neora, Sadisopur, Koelwar,



413 Res re Recommenda- PI{ALGUNA 25, 1905 (SAKA) Res re Recommenda-

tions of RCC, Railway
Budget, 84-85, '
Supplty & Excess
Demands for Gramts,
83-84 & 81-82

B.nkaghat and Karauta Statioms of
Eastern Railway.] (223)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”"

[Need to double the Patna-Gaya line
of Eastern Railway to ensurc the
timely running of the trains.] (224)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to attach diesel engines to the
trains on Patna-Gaya line to run
them. in time.] (225)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to take steps to keep Danapur
Railway Colonics ncat and clean,
free from mosquitos to kecp roads
and drains in proper condition and to
provid: proper wat:r outlet there.]
(226).

“That ihc Demand under the Head
‘Railway Board’ be reduced by Re. 100.™

[Need to streamline the working of
Railway Protection Force.] (227)

“That the Demand under the Head
tailway Board’ be reduced by Rs. 100.”

|[Need to post GRP or RPF at Patna
Junction at the tim: of arrival of
trains for the safcty of passenger.]
(228)

“That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

[Need for close cooperation in wor-
king of GRP and RPF personnel and
ruilway cmployecs at Patna Junction.]

(2299

, _"'l‘hat the Demand under the .Head
Nilway Board’ be reduced by Rs. 100.”

414
tlons of RCC, Railway

Budget, 84-85,

Supplty & Excess

Demands for Granis,

83-84 & 81-82

[Neod to maintain status quo in
respect of Vikramshila Express and
Magadh Express,] (230)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to comtrucl a Railway Tormi-
nal at Dighaghat station on Eastern

 Railway after devcloping the said
stations arca.] (231)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to run a passenger or shuttle
train between Patna Junction and
Dighaghat.] (232)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to absorb the employees wor-
king in the Fatuha-Islampur light
railway in tha Indian Railways as
soon as it is taken-over by the
Government.] (233)

“That the Demand under the Head
‘Railway Board’ bc reduced by Rs. 100.”

[Undue delay in conversion of Arrah-
Sasaram Railway line of Eastern
Railway into broad-guage line.] (234)

“That the Demand. under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neecd to modernise Danapur Railway
Station of Eastern Railway.] (235)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to take over the restaurant
being run at Danapur Station of
Bastern Railway.] (236)

““That the Demand under the Head
‘Railway Roard’ be reduced by Rs. 100.”

[Need to allocate adequate funds by

Eistern Railway to Khagoul Munici-

pality to improve the condition of
- Danapur Railwey Colony.] (237)



415 Res re Recoinmendations MARCH 15, 1984 Res re Recormmendatlons

of RCC, Rallway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

‘That the Demand under the Head
"“Railwry Board’ be reduced by Rs 100.”

[N=ed to improve the condition of
Danapur Railway Hospital by employ-
ing adequate number of doctors,
maintaining adequate stocks of
mecdicines and checking maulpractices.]
(238)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neced to avoid delay in constituting
Railway Advisory Committees, Users’
Consultative Committees and such
other Committces.] (383)

“That the Demand uulder the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide drinking water at
all railwoy stations.] (384)

“That thz Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide water in all the
trains.] (385)

““That the Demand under the Head
‘Railway Board” be reduced by Rs. 100.”

[Nced to kecep the railway stations
clean.] (386)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neced to fix rcasonable charges for
the porters at riilway scations.] (387)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to discontinue the practice of
cancclling some passcnger trains on
the pretext of paucity of coal.] (388)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

416
of RCC, KRailway Budget,

84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Failure to dsclare
industry.] (401)

Railways as

““That the Demand under the Head
‘Railway Boa.d’ be reduced to Re. 1.7?

[Failure to abolish Railway Board.]
(402) .

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.

[Failure to decentralisc the powers of
Railway Board.] (403)

““That the Demand undcr the Head
‘Railway Board’ be reduced to Re. 1.

[Failure to check malpractices in
Railways.] (404)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Failure to prepare a comprehensive
and effective programme for the
development of Railways.| (405)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.
special pro-
backward

[Failure to prepare
grammes for railways in
States.] (406)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Failure to convert all nairow and
meter guage railway lines into broad
guage.] (407) '

“That the Decmand under the Head
‘Railway Board ’ be rcduced to Re. 1.

[Failure to discontinue  private
catering and introducing dcpartmental
catering in Railways.] (408)

“That the Demand under the Head
‘Railway Board® be reduced to Re. 1.”

[Pailure to chcck unnccgssary delay
in the constraction of a railway
bridge over river Ganga near Sada-
kat Ashram in Patna.] (409)



U9 es rg Recommends- PHALGUNA 23, 1903 (SARA)  Res 1t Recorimends- 18

tions of RCC, Railnay
Budget, 83-84,

Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Decmand under the Head
‘Railways Board’ be reduccd to Rs, 1.”

[Failure - to reduce railway Fares.]
(410)

Demand undcr the Head

]'!!

“That the
‘Railway Board’ be reduced to Re,

a uniform
and

[Failurc to implement
policy in regaid to transfers
poslings in Railways.] (411)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Failur. to improve the sanitary
conditions in Railways.] (412)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

| Failure to c¢nsurec employees’ parti-
cipation at all levels in Railways
Management.] (413)

“That the Demand under the Head
‘Railway Board’ bz reduced to Re. 17

|Failure to incressc the number of
trains proportionate to population.]
(414)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Failure to incrcase freight on goods
produced by industrialists who are
earning excess profits.] (415)

“That the Demand under the Head
‘Railway Board’ be rcduced to Re. 1.”

[Failurc to utilise the funds car-
marked for development of Railways.]
(416)

““That the Demand under the Head
- ‘Railway Board’ be reduced to Re. 1.”

{Failure to implement section 3(3) of

the Official Languages Act, 1963 in
toto in all Divisional Railways.]
417)

tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Board’ be reduczd to Re. 1.”’

[Failure to initiate original corrcs-
pondence in Hindi by Divisional
Railways falling und:r A and B arcas
according to the annual programme.]
(418)

‘““That th: Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Unnecessary delay in regularising the
casual labourers.] (419)

“That the Demand under the Head
‘Railway Board’ be reduccd to Re. 1.7

[Failure in regularising the substitute
labouters.] (420)

““That the Demand under the Head
‘Railway Board® be reduced to Re. 1.

[Failure in securing maximum funds
for the expansion of Kailways.] (421)

“That the Dcmand under the Head
‘Railway Bo:rrd’ be red aced to Re. 1.7

[Failure to kecp the Railways out of
the jurisdiction of the Essential
Services Maintznance Act.] (422)

““That the Deman;l under the Head
‘Railway Board’ be reduccd to Re. 1.”

[Failure to check the policy of victimi-
sation of Railway workcrs for trade
union activities.] (423).

““That the Demands under the Head
‘Railway Board’ be reduced to Re. 1.7

[Failure to give need based pay-
scales to Railway workers.] (424)

““That ths Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to do away with the bureau-
cratic mcthods being followed in
Railway Board.] (425)



4!9 Res re Recommendations
of RCC, Railway Budgel,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Dcmand under the Head
‘Roilway Board’ bz reduccd by Rs. 100”.

[Need to check concentration of
power in Railway Board.] (426)

‘““That the Demand under the Head
‘Railway Board’ be reduced to Re, 1.”

[Failure to implement the agreement
reached with All Indin Loco Running
Stafl Association.] (427)

““That the. Duemand uader the Head
‘Railway Board’ be reduced to Re. 1.%

[Failure to reinstatc all the railway
workers dismisscd from service who
were punished under rule 14 (i) of
discipline Railway Servants Appeal
Rules.] (428)

““That the Dcmand under the Head
‘Railway Board’ be reduc.d to Rz, 1.7,

[Failure to rccruit Schoduled Castes
and Scheduled Tribes in services in
the Railways as per their reserved
quota.] (429)

“That the Demand under the Head
‘Railway Board’ be reduced to Re, 1.

[Failure to implement the system of
giving promotions and perks in
Railways on the basis of the work
done both in quality and quantity.]
(430)

“That the Demand under the Head
‘Railway Board’ be reduccd to Re. 1.”
-
[Failure to replace dilapidated and
out dated rail coaches and loco-
motives.] (431)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to te:';lape the worn out rail
lines.] (432)

MARCIE 18, 1984

Res re Recommendations 420
of RCC, Raillway Budget,
84-85, Supplty & Excess
Demands for Grants, '

83-84 & 81-82

“That the Demand under the Head
‘Railway Board’ bc reduced to Re. 1.7

[Failure to secure cooperation of
various organisations of railway
workers in order to check train
accidents.] (433)

‘““That the Demands under the Head

‘Railway Board® be reduced to Re, 1.

[Necd to hold concerned officers of
the Railway Board, General Managers
and Divisional Managers of the
Railways responsible for train acci-
dents, late running of trains, dacoi-
ties and thefts in trains and wasteful
expenditure.] (434)

““That the Demand under the Head

‘Railway Board’ be reduccd to Re. 1.

[Failure in an-nulling all the procee-
dings instituted against the loco
running ¢mployces for taking part in
pcaccful agitation in 1981 and
reinstating them.] (435)

“That the Demand undec the Head

‘Railway Board’ be rcduced to Re. 1.7

[Failure in preventing railway acci-
dents occuring due to infringement of
safety rules.] (436)

“That the Demand under the Head
‘Railway Board’ be reduced to Ke. 1.7

[Failure to stop prosecution of railway
workers under National Sccurity Act.]
(437)

“That thc Demand under the Head

‘Railway Board’ be reduced to Re. 1.*

[Failure to abandon the policy of
taxing common passengers by increa-
sing railway fares and surcharge.]
(438)

““That the Demand under the Head

‘Railway Board’ be reduced to Re. 1.”

[Failure in implementing fully the
annual programme prepared by the



431 Res re Recommenda- PHALGUNA 25, 1905 (SAKAS Res re Recommenda- 443

tions of RCC, Railway
Budget, 84.85, :
Supplty & Excess
Demands for Grants,
83.84 & 81-82

Department of Official Language in
the Ministry of Home Affairs in all
the Railwayr.] (439)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure in providing housing accom-
modation of house rent allowance to
all the railway employces.] (440)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100”

[Need to improve the working of
Railway Board.] (444)

““That th¢ Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failurc to check losses in the
Railways.] (445)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to remove the imbalance in
the laying of railway lincs in various
regions of the country.] (500)

“That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

[Absence of any development works
in Bihar in the current Budget.] (501)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to sign in Hindi, the Hindi
letters sent by Railways.] (502)

“That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide free travel to the
disabled and the blind.] (503)

'l‘hat the Demand under the Head
'Railway Board’ be reduced by Rs. 100,*

[Need to grant at least 8,33 per cent
bonus to the Jawans of Railway
Protection Force.] (504)

tions of RCC, Railway
Blldg’! t, s ‘ 8 5.»
Supplty & Excess
Demands for Granrs,
83-84 & 81-82

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to make special safety arrange-
ments in ladies compartments.] (505)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recruit ladies in the Railway
Protection Force.] (506)

“That- the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to confirm the workers working
in the I Class waiting rooms.] {507)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100 .

[Need to provide employment to the
children and wives of the deceased
railway workers.] (508)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. -100.”

[Need to fix quota of jobs for the
dependents ¢f the retiring Railway
employevs.] (509)

“That the Demand under the Head
‘Railwry Board’ be reduced by Rs. 100.”

[Nced to give increased house rent
allowance to railway vmployces who
could not be given residential
accommodation.] (510) °

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check the late rnnmna of
train on Patna-Gaya line.] (511)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,”

[Need to provide fSecurity measures to
protect the life of Ticket Examiners
- and Station Masters.] (512)



Res re Recomniendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Denands for Grants,
8384 & 8/-82

““That the Demand under the Head
‘Railway Board’ be reduced by Rs 100.”

423

[Nced to regularise the substitute
labourers - working in traffic depart-
‘ment in Danapur Division.] (513)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to absorb the porters of the
Danapur Division‘in other jobs in the
Railways.] (514)

“That the Duimand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to accord recognition to All
India Shunting Cabin and Traffic
Staff Associa tions.] (515)

: “That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to accept the demands of All
India Shunting Cabin and Traffic Staff
Association.] (516)

““That the Demand under the Head
‘Raijway Board’ be reduced by Rs. 100.”

[Nexd to take action against the
officers who harass the gangmen.]
(517)

“That the Demand under the Head
‘Rallway Board’ be rcduced by Rs, 100"

[Neud to accept the demands of the
employees working in  Departmetal
Cantcens.] (518)

“Thut the Demand under the Head
‘Railway Board’ be reduced by Rs, 100.”

[Need to provide proper amenities in
the trains.] (519)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to improve the service in
railway canteens and pantry cars.]

(520)

MARCH 13, 1984 Res re Recominendations -

434
of RCC, Railway Budget,

84-85, Supplty & Excess .
Demands for Grants,

83.84 & 81-82

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to cunsure attending of com-
plaints of the passcngcrs by the
managers of railway cantcens and
pantry cars by visiting compartments.]
(521)

“That the Decmand under thc Hecad
‘Railway Board’ bc reduced by Rs. 100.”

[Need to improve the quality of meals,
break-fast and tea served in the
railways.] (522)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant peﬁsion to railway
employecs in time and increase the
quantum thereof.] (523)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neced to life the ban on thc recruit-
ment of railway employecs.] (524)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to grant full pension to the
wives and dependents of dcceased
railway employecs.] (525)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to convert Rachi-Lohardagga
and Suri-Puralia light railway into
broad guage line.] (526)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to avoid delay in filling the
vacancies in Railways.] (527)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to improve the contro) system.]
(528)



438 Res re Recommendh- VPHALGUNA 35, 1008 (S4K4) Res re Recomimenda-

tions of RCC, Railway
Budget, 84 85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

‘““That the Demand under the Head
‘Railway Board’ be reduced by Rs 100."

[Need to run trains in time.] (529)

““That the Demand under th: Head
‘Railway Board’ be reduced by Rs, 100.”

[Failure to provide more facilitics to
railway passeng:rs.] (530)

“That the Dumund under the Head
‘Railwaoy Board’ be reduced by Rs. 100.”

[Need to lift the ban imposcd on the
recruitment of Scheduled Custes in
Railways.] (531)

“That the Decmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to recognise Indian Railway
Workers’ Federation.] (532)

the D:mund under the Head
100.”

“That
‘Railway Board’ be reduccd by Rs.

[Need to recognisc All India Railway
Employces Confederation ] (533)

“That the Dcmand und.r the Head
‘Railway Board’ be reduced by Rs. 100.”

[Meed to Recognise All India Loco
Running Staff Association.] (534)

. ““That thc Demand under the Head
Railway Board” be rcduced by Rs. 100.*

[Need to recognisc All India Railway
Ministerial Staff Association.] (335}

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise All India Station
Masters® Association.] (536)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise All India Guards
Council.] (537)

426
tions of RCC, Railway
Budget, 84-85,

Supplty &Excess

Demands for Grants,
83-84 & 81.82

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise Indian Railways
Ticket Checking Staff Association.]
(538)

“That the D:emand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to reccgnise Indian Railways
Loco Mechanical Staff Association.]
(539)

““That the Demand uader the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Nced to rccognise All India Carriage
and Wagon Staff Council.] (540)

““That the Demand wunder the Head
‘Railway Doard’ be reduced by Rs. 100.”

[Nced to recognise Eastern Railway
Workers’ Union.] (541)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to recognise N.F. Railway
Workers® Union.] (542)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise Bastern Railway
Boginecring Kamgar Union.] (543)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[biced to recognise All India Railway
Commercial Staff Association.] (544)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Necd to recognise National Campaign
Committee of Railwaymen.] (545)

““That the Demand » under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise All India Railway
Cash Department Employces
Association.] (546) : -



43%  Res re Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
8384 & 81-82

““That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Nced to Recognise All India Traffic,
Shunting and Cabin Staff Association.]
(547)

““That thc Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Meed to recognise Indian Railway
Traction Workers Association.] (548)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs, 100.”

[Nced to recognise All India Railway
Engincering Stafl Association.] (549)

““That the Demand undet the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise Northern Railway
Workcrs Unions.] (550)

‘That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”

[Need to recognisz Western Railway
Workers Union.] (551)

““That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise South Central
Railway Workers Union.] (552)

‘““That thc Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to recognisc Railway Labour
Union, Madras.] (553)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to recognise Railway Integral
Coach Factory Workers Union,
Madras.] (554)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to.reco]nise Southern Railway
Employees” Union.] (555)

MARCH lg. 1984 Res re I‘!ecommand'allons

428 -
of RCC, Railway Budget,
84-85, Supplry & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Board” be reduced by Rs. 100.”

[Need to recognise South Central
Railway Employees’ Union.] (556)

““That the D.mand under the Head
‘Railway Board’ be reduced by Rs. 100.”

the remaining
rail-

[Need to regularise
commission bearers working in
way restaurants.] (572)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

INecd to remove shortage of forms
and other papers in Railway Offices. )
(573)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nved to improve the quality of paper
supplizd in Railway offices.] (574)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to give preference to Harijans,
Adivasis and other pcople of weaker
sections in allotment of railway land.]
(575

““That the Dymand under the Head
‘Railwiy Board’ be reduced by Rs. 100.”

[Nz:d to abolish the surcharge impos-
ed on monthly tickets.] (576)

““That the Demand under the Head
‘Railway Board’ be rcduced by Ra. 100.”

[Need to withdraw the surcharge
imposed on fares of second class Mail
and Express trains.] (577)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant at least B.33 per cent
bonus to all railway employces
unconditionally.] (578)



429  Res re Recommenda- PHALGUNA 25, 1908 €SAKA) Res re Recommenda- 430

tions of RCC, Railway
Budget, 83-84,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Dcmand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to do away with the policy of
granting cxtensions to railway cm-
ployees and officers.] (579)

“That the Demand under the Head
‘Ruilway Board’ be rcduced by Rs. 100.”

[Need to implement the policy of
‘one industry—one union’ in Railways. ]

(580)

““That the Demand under .the Head
‘Railway Board’ be reduced by Rs. 100"

[Mced to implemcent the policy of
granting recognition to unions by
sccret ballot in Railways.] (581)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 180.”

[Need to ensure safe railway travel.]
(382)

““That the Demand under the Head
‘Ruilway Board’ be reduced by Rs. 100.”

[Need to provide uniforms to all rail-
way employees.] (583)

"“That the Demand under the Hcad
“Railway Board’ be reduced by Rs. 100.”

[Need to convert the Rajendra Nagar
halt station on Eastern Railway into
a  full-fledged station and to provide
stoppage there for all fast trains.]
(584)

“That the Demand under the Head
‘Railway Board’ be reduced by Ks. 100.”

[Need to raise the level of platform
at  Rajendra Nagar halt station of
Patna.] (58%)

“That the Demand under the Head
Railway Board’ be reduced by Rs, 100."

[Failure to implement the policy of
time-bound promotions for railway
employees.) (586)

tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head

‘Railway Board" be reduced by Rs. 100."

[Necd to grant Central Pay Com-
mission scales to engincering workers
of Danapur Division of Eastern Rail-
way.] 587)

“That the D:mand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to reintroduce ferry scrvice
. between Mahendra Ghat and Parleza
Ghat.] (588)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Neced to remove the fifth accumu-
lated pear the booking office earmark-
ed for Gaya at Patma junction of
Eastcrn Railway.) (589)

“That the Demand uuder the Head
‘Railway Board’ be reduced by Rs. 100.*"

[Nced to introduce a fast train bet.
ween Samastipur in North Bihar and
Ranchi in South Bihar.] (590)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Need to convert all the narrow/
metre guage lines in North Bihar into
broad guage lincs.] (591)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100."

[Need to convert the loop line from
Kiuol station of Eastern Railway into
double line.] (592)

“That the Demand under the Head
‘Railway Board' be reduced by Ra. 100."

[Need to convert Jasidih-Deoghar line
into broad guage line and introduce
more trains on this line.) (593)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100,”



Res re Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

431

[Failurc to implement the decisions
takcn at the sittings of  Railway
Consultative Committees.] (594)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."”

[Need to accept the demands of ferry
workers of Railways.] (595)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neced to construct a railway gumti
near Daulatpur village betwcen Bihta
and Koelwar stations of Eastern
Railway.] (596)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Failure to check pick pocketing at
Patna junction of Eastern Railway.]
(597)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.™

check connivance of
with anti-social

[Nced to
Railway police
elements.] (598)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

|[Necd to abolish the system of
charging from the owners/drivers of
cars, jeeps and scooters who bring
their vehicles in the premises of Patna
junction of Eustern Railway.] (599)

“That thc Dcmand under the Head
‘Railway Boaid® be reduced by Rs. 100.™

[Nced to provide a halt/flag station
in front of Bihar Legislative Assembly
for the convenicnce of thousands of
cmployces of Patna Secretariat.]

(600)

“That the Demand uvnder the Head
‘Railway Board’ be reduced by Rs. 100."”

[Need to coustruct an overbridge from
Karbrighiva to the outside end
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covering north part of Patna junction
so that peoplc may go from North to
South and vice versa without entering
platform.] (601) -

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Necd to conmstruct a big Railway
hospital at Patpa.] (602)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Necd to check froquent air-travel by
the senior officcrs of Railway Board.)
(€03)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to provide fans in  all
quaricrs.] (604)

railway

‘“That the Demand under the Head
‘Railway Board' be reduccd by Rs. 100.”

[Necd to take up the matter to opon
a central school at Danapur (Khagaul)
on BEastern Railway.] (605)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.*

[Need to accept the demands of the
railway school tecachers rcgarding
their scrvice conditions.] (606)

“That the Demand under the Head
‘Ruilway Board' be reduced by Rs. 100.”

[Neued to run a daily super fast train
from Patna to Howrah.] (607)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to open a railway college in
Danapur (Khagaul) on Eastern
Railway.] (608)

““That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Need to treat the coal and ash
handling workers as decpartmental
labour.] (609)

“That the Demand under the Head
‘Rallway Board’ be reduced by Rs. 100.”

link for
Santhal

[Need to provide a rail
Dumka, hcadquarter of
Pargana.] (610) °

“That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide beddings in air-
conditioned coaches of all Railways.]
(611)

““That th: Demand under the Head
‘Raillway Board’ be reduced by Rs. 100.”

[Need to ban the entry of passengers
in excess of the number of berths in
air-conditioncd coaches.] (612)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Necd to check travelling with heavy
baggage in 2-tier air-conditioned
coachces.] (613)

“That the Demand under the Head
‘Rallway Board’ be reduced by Rs. 100.”

[Need to ban the illcgal sale and
drinkin g of liquor in Railways.] (614)

““That the Decmand under the Head
‘Railwa y Board’ be reduced by Rs. 100.”

[Need to abolish the First Class air-
conditioned class.] (615)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to convert all the first class

air-conditioned coaches into  air-
conditioned two-tier coaches.] (616)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”
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[Need to check unauthorised travel in
first class and reserved coaches of
trains in Bihar.] (617)

. “That the Demand under the Head
Railway Board’ be reduczd by Rs. 100.”

[Nced to check unauthorised travel by
policc  personmel in first class
compartments in Bihar,] (618)

: B

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to grant scaled of pay to minis-
terial employces as per recommen-
dations of Jagannath Das Committez.]
(619)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to check ticketless travel in
trains.] (620) )

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to accept the 4-point demands
submitted by the All India Railway
Bmployees” Confederation.] (621)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.*

[Reed to resume negotiations with
All-India Railway Employces Con-
fedcration.] (622)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.” .

[Need to accept faurteen-point
demands submitted by All  India
Station Masters Association.] (623)

. f‘That the Demand under the Head
Railway Board’ be reduced by Rs. _100.”

[Nced to accept the demands of
the Indian Railway Signal and Tele-
communication  Staff Association.]
(624)
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“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to fulfil the demands of All
India Railwaymen’s Federation.] (625)

““That the Demand under the Head
‘Railway Board® be rcduced by Rs. 100.”

[Need to accept the demands of Indian
Railway Workers' Federation.] (626)

““That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to recognise United Committce
of Railwaymen.] (627)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to recognise All India Railway
Cantcen Employecs Federation.] (628)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Neced to rccognisc  Chitranjan
Locomotive Workers’ Labour Union.]
(629)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to recognise N.E. Railway
Majdoor Union.] (630)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide better coaches in
long distance trains.] (631)

““That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.””

[Need to grant all Government
rcstricted holiduys to railway emplo-
yees working on track.] (632)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”
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[Need to bring Loco Shed Workers
under the Factory Act.] (633)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Neced to construct a railway line
from Bihta to Anugrah Narayan
Road via Bikram, Paliganj, Arwal and
Kurtha.] (634)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide uniforms to Loco
Mechanical Staff.] (635)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a 50 bed dormi-
tory 10 double-bed and 20 single-bed
retiring rooms in the southern part of
the Patna junction.] (636)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to give special pay to Tranship-
mznt employees in view of their heavy
dutics.] (637)

“That the Demind under the Head
‘Railway Board® be reduced by Rs. 100.%

[Need to aceept the demands of
Marine employees of North Eastern
Railway.] (638)

, “That the D:mand under the Head
Railway Board' be reduced by Rs. 100."

[Need to provide cmployment on
compassionate grounds to sons and
wives of transhipment employees who
died during their service period.]
(639)

“That thc Demand under the Head
‘Railway Board® be reduced by Rs. 100."

[Necd to cover transhipment emplo-
yees under Life Insurance Scheme.]
~ (640) :
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““That the Demand under the Hcad
‘Railway Board® be reduced by Rs. 100."”

[Need to give allowance to T.P.T.
employees of Indian Railways.] (641)

“That the Demand under the l-leaﬁ
‘Railway Board’ be reduced by Rs. 100.

[Need to give the amount of Provi-
dent Fund in the event of death of
transhipment  employees to  their
dependents.] (642)

““That the Demand under the Heag
‘Railway Board® be reduced by Rs. 100.

[Need to departmentalise catering at
Katihar station of N.F. Railway.]

(643)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Need to departmentalise catering at
stations and in trains.] (644)

“That the Demand under the Head
‘Railw.y Board' be rcduced by Rs. 100."

[Need to do away with inspection

coaches.] (645)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Necd to resolve lubour problems
through discussions with Federations,
Associations and Unions of railway-
men from time to time.] (646)

“That the Demand undcr the Head
‘Railway Board” be reduced by Rs. 100."

[Need to check
malpractices in
wagons.] (647)

irrcgularities and
the allotment of

. ‘That the Demand under the Head
Railway Board’ be rcduced by Rs. 100."

{Need to improve the quality of food
stuffle served in private canteccn at
Aligarh Railway Station.) (648)

tions of RCC, Railway
Budget, 84-85,
Supplty & Excesy
Demands for Grants,
83.84 & 81-82

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to implement the demands of
employees of transhipment Shed,
Gadhare, which have been accepted.]
(649)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to give special allowance to
Transhipment cmployees in  accor-
dance with the recommendations of
R.B. Lal Committee.] (650)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Need to give rights to all trade
unions to negotiate with the railway
authoritics.] (651)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Need to accept memoranda from
unrecognised Federations, Associa-
tions and Unions.] (652)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

{Need to expand railways in Tripura.]
(653)

‘That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."”

[Need to expand railway services in
Assam in order to remove its back-
wardness.] (654)

* ““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to give corrsct information
about late running of trains at
Danapur, Mokama and Jamalpur by
Control rooms.] (655)

“That the Demand under the Head
‘Railway Bourd’ be reduced by Rs. 100,
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[Necd to pay travelling allowance and
overtime allowance to railway
employees in time.] (656)
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‘““That the Decmand under the Head
‘Railwzy Board® be reduced by Rs. 100."”

[Need to post expericnced staff in
railway control offices.] (657)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Nced 1o supply required spare parts
for the repair of cngines.] (658)

““That the Dcmand under the Heud
‘Railway Board’ be reduccd by Rs. 100."

[Neced to lay 2 new railway line from
Baunsi to Maundar hill in Santha]
Pargana district of Bihar.] (659)

““That the Demand under the Head
‘Railway Board® be reduced of Rs. 100 ™

[Nced to accept the demands of Bihar
Daily Passengcers Association and to
consult them from time to  time.)
(660)

““That the Demand under the Head
‘Ruilway Board’ be reduced by Re. 100.”

[Failure to check capitalists from
using railway wagons us godowns for
their goods.] (679)

““That the Dcmand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Undue delay in converting narrow
guage line into broad guage line from
Barauni to Bongaigaon on North
Eastern Railway.] (680)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Necd to check pilferage of coal from
trains.] (681)

““rhat the Demand under the Head
‘Railway Board' be reduced by Rs. 100."
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[Need to give the status of running
staff to the checking staff.] (682)

““That the Demand under the Head
‘Railway Bomd’ be reduced by Rs. 100.”

[Need to confirm the employecs
working in track depot of Danapur
Division of Eastern Railway.] (683)

““That the Demand under the Head
‘Railway Board’ be rcducced by Rs. 100.”

[Need to provide rain-coats and
jersics to  Khalasis of Railway
Engincering Department.] (684)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Nzed to confirm the employees of
Railway Construction Dcpartment.]
(683)

“That the Demand under the Head
‘Railway Board" be reduced by Rs. 100."”

[Need to maintain parity in Salary
and allowances of railway employces
with those working in Government
undcrtakings.] (686)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

{Need to construct retiring rooms at
all stations for employces of catering
dvpartment.] (687)

“That the Demand under the Head
‘Railway Board' bz reduced by Rs. 100.*

[Need to construct rctiring rooms at
big stations for ticket checking staff.
(688)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Nced to provide special coaches to
Freedom Fightcrs undertaking Bharat
Darshan Tours.] (689)

“That the Dimund under the Head
‘Railway Board® be reduced by Rs. 100.”
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[Need to issue two first class railway

passcs to Freedom Fighters for Bha.ut!

Darshan.] (690)

““That the Demand under the Head
‘Railway Board” be reduced by Rs. 100."

[Necd to allow Freedom Fighters,
undertaking Bharat Darshan tours to
stay in retiring rooms free of charge.]
(691)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to provide medical treatment to
Frcedom Fighters undertaking Bharat
Darshan tours in railway hospitals as
and when required.] (692)

" “That ths Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Nced to immecdiate posting of project
employees of Railway Engineering
Department.) (693)

““That the Demand wunder the Head
‘Railway Board’ be reduced by Rs. 100."’

[Need to provide jobs to casual
workers serving for years by aboli-
shing contract system in Engineering
Department of Railways.] (694)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Nced to stitch uniform according to
the employees’ measurem:nts.] (695)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to consult local M.Ps while
Preparing new railway
(696)

.. That the Demand under the Head
Railway Board' be reduced by Rs. 100"

[Need to include local legislators

and M.Ps in National Regional and

timetable.| _
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Divisional Railway Users® Consultative
Committees.] (697)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."'

[Failure to put an end to increasing
malpractices in Railways.] (698)

“That-the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to run daily train from Samasti-
pur to Patna for the facility of
travellers of North Bihar.] (699)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to set up a coach factory in
the neighbourhood of Patna.] (700)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100."

[Need to
Passcngers’
Patna.] (701)

accept the demands of
Welfarc Association,

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Need to introduce a super fast train
between Patna and Pathankot via
Lucknow and Amritsar.] (702)

““That the Demands under the Hoad
‘Railway Board’ be reduced by Rs. 100."

[Need to run Bokaro-Madras Express
from Patna to Madras and vice-versa
via Bokaro.] (703)

““That the Demands under the Head
‘Railway Board® be reduced by Rs. 100."
[Nced to introduce a fast train
betw ecn Patna and Bombay.] (704)
““That the Demands under the Head
‘Railway Board' be reduced by Rs. 100."

[Need to remove anti-social elements
living near the Karbirgarya Booking
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Office in the South of Patna Junction.]
(705)

““That the Demands under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to open a booking office in
Kakar-Bagh colony of Patna.] (706)

“That the Demands under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide quarters to
emnloyees of departmental catering
cells.l (707) '

““That the Dcmands under the Head
‘Railway Board’ be reduced by Rs. 100."

[Need to ensure participation of
Railway employecs in Railway
Administration.] (708)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to appoint more competent
persons on Railway Board.] (709)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need tb provide at least four
promotions to Railway employees
during their service.] (710)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.™

[Need to issue Card Passes to ex-
M.Ps, for travelling in Ist Class.]J(711)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

{Need to ensure compliance of the
orders of the Railway Minister by
General Managers and Divisional
Managers aft er discussing with M.Ps
the problems of their constituencies
after cvery two months.} (712)
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““That the Demand under the Head
‘Railway Board® be reduced to Re. 1."

[Failure to reduce the administrative
expenditure on Railway Board.] (912)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1."

[Failure to suppress the tendency of
disregarding the orders of higher
authorities by some officers of the
Railway Board.] (913)

““That the Demand under the Head
‘Railway Board® be reduced to Re. 1."

[Failure to end the monopoly of
book selling by Wheeler company in
the Railways.] (914)

“That the Demand under the Head
‘Railway Board' be reduced to Re. 1.

[Failure to check irrcgularitics in the
appointment of dependents of the
deceascd railway employces on
compassionate ground.| (915)

“That the Demand under the Head
‘Railway Board’ be rcduced to Re. 1.

[Failure to implement the recommen-
dations of various Railway Accidents
Reviewing Committecs.] (916)

““That the Demand under the Head
‘Railway Board® be reduced to Re. 1."

[Failure to get railway land vacated,
which is under illegal possession.)
17 .

‘““That the Demand under the Head
‘Railway Board' be reduced to Re. 1."*

[Need to manufacture railway coaches
on large scale.] (918)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.7

[Necd to settle the claims of losscs
within the shortest possible time.]
(919)
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“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Need to form only one umion in
Railway on the basis of secret ballot.]
(920)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1."

[Need to give bonus to Railway
Protection Force personnel.] (921)

““That the Demand under the Head
‘Railway Board® be reduced to Re. 1.”

{Failure to change anti-labour policy
of Railway Board.] (922)

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.

[Failure to implement the policy of
equal pay for equal work.] (923)

““That the Demand under the Head
‘Railway Board' be reduced to Re. 1.

[Need to give financial benefit to
‘Railway  employees who are
stagnating in their pay scales.] (924)

““That the Demand under the head
‘Railway Board' be reduced to Re. 1.*

[Failure to implement the recommen-
dations of Sharma Commission
regarding Railway doctors.] (925)

““That the Demand uader the Head
‘Railway Board' be reduced to Re. 1."

[Need to run the Indian Railways as
a public utility service.] (926)

_ “That the Demand under the Head
Railway Board' be redaced to Re. 1.°

[Need to avoid transfer of railway
cmployces from one Zone to another
Zone and withdraw orders regarding
Compulsory retirement.) (927)
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““That the Demand under the Head
‘Railway Board® be reduced to Re. 1.”'

[Need to appoint Hindi Officers,
Translators, Typists, and Steno-
graphers in Sufficient number in
Railways to implement Official
Language Act, 1963.] (928)

“That the Demand under the Head
‘Railway Board' be rediiced to Re. 1.”

[Failure to check malpractices and
irregularities in the appointments
made by Railway Service Commis-
sions.] (929)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”"

[Nced to construct overbridges at all
the railway crossings on National
Highways.] (949)

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100."”

[Need to construct ring railway in
Calcutta.] (950) '

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

{Undue delay in setting up claims
Commission to look into all major
and minor accidents and payment of
compensation within the fixed time.]
(951)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

{Failure to settle claims in respect of
those persons who were killed or
injured in the railway accidents which
occurred on the bridge over Bagmati
river in Saharsa district in July,
1981.]1 (952)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”*

[Failure to check malpractices in the
matter of  appointments  and
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promotions in the Diesel Locomotive
Works, Varanasi.] (953)
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““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct more quarters for
railway employees at Danapur.] (954)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100"

[Need to r:gularise the services of
voluntary booking clerks on Eastern
Railway.] (955)

““That the Demands under the Head
‘Railway Board' bz reduced by Rs, 100."

[Need to appoint Gatemen for all
railway level crossings.] (956)+

““That the Demand under the Head
‘Railway Board® be reducz=d by Rs. 100.”

[Nced to construct a modern Railway
Station on the land of the light railway
lying unused in the South of Arrah
station in Danapur Divisions.] (957)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide forms and other
necessary amenitics to the Railway
Protection Force.] (958)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to fix the work load for the
Railway employees after conducting
job analysis.] (959)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to cnsure the supply of better
medicines in sufficient quantity to
railway hospitals.] (980)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

MARCH 15, 1984

Res re Recommendations 448
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Need to extend Bakhtiarpur-Rajgir
railway line to Gaya on Eastern Rail-
way.) (961)

““That the Demand under the Head
'Railway Board’ be reduced by Rs. 10_0."

[Need to construct a ncw railway
line from Fatuha to Gaya via Islampur
on Eastern Railway.] (962)

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100."

[Need to ensure proper maintenance
of steam engines.] (963)

““That the Demand under the Head
‘Railway Board" be reduced by Rs. 100.**

[Nced to connect Hazaribagh in Bihar
by railway.! (964)

“That the Demand under the Head
‘Railway Bouard’ be reduced by Rs. 100."

“Necd for solving all the problems
of railway employces in respect of
their Service conditions.] (965)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide a seat in running
trains for the conductor guards and
T.T.Bs.] (966)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to provide residential quarters,
medical and other facilitics to the
railway employces posted at road
side stations.] (967)

““That the Demand under. the Head
‘Railway Board’ be rcduced by Rs. 100.'*

[Need to provide retiring rooms and
facilities for. cooking food to the
checking staff who have to go out
of the Headquartcrs.] (968)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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tions of RCC, Railway
Budget, 84-85,
Suppity & Excess
Demands for Grants,
83-84 & 81-82

[Nced to provide stoppage of Patna-
Huitia Expruss at Tarcgna station.]
(969)

“That the D:mand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a shed at up
platform at Gulzarbagh station on
Eastern Railway.] (970)

“Thut the Dumand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to modernise Patna Saheb
station in Puatna City as it is the birth
place of Sikh Guru Gobind Singhl
71

“That the Demand under the Head
‘Railway Board' be rcduced by Rs. 100.”

[Need to lay a new railway line from
Ranchi to Giridih via Hazaribagh.]
(972)

“That the Dimand under thc Head
‘Railway Board® be reduced by Rs. 100.”

[Nced to regularise the  casual
labourers working at Buxer station
on Eastern Railway.] (973)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide stoppage of Tinsukia
Mail at Danapur station on Eastern
Railway.] (974)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to pay the salaries regularly to
the employees working in Fatuha—
Islampur Light Railway.] (975)

) “That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

line from
Eastern

[Need to lay a railway
Chitaranjan to Dumka on
Railway.] (976)

tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to lay a railway line from
Deoghar to Rampur, via Dumka.]
977)

“That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to construct a shed upto the
office of R.M.S. at the platform of
Patna Junction.] (978)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."”

[Necd to introduce a new Express
train by name of ‘‘Mica Express”
from Patna to Dhanbad via Gaya and
Kodarma.] (979)

““That the Demand under the Head
‘Railway Board® be reduced by Rs. 100,”

[Need to provide adequate lighting
at Southern platforms of Patna
junction.) (980)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to convert narrow , gauge line
from Dehri to Pipradih into broad

guage line and extend it upto
Jaradag.] (1016)
““That the Demand under the Head

‘Railway Board’ be reduced by Rs, 100.”

[N eed to lay a broad gauge line
betwecn Dehri and Yadunathpur.]
(1017)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

Need to provide employment to
dependants of persons killed in railway
accidents.) (1018)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,



Res re Recommendations
of RCC, Railway Bugget,
84-85, Supplty & Excess
Demands for Grants, 83-84
& 81-82

[Need to ensure safety of goods in
goods trains, delivery of goods at
destination in time and immediate
payment of compensation for goods
lost in transit.] (1019)
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“That the Dcmand under the Head
‘Railway Board® be reduced by Rs. 100."

[Need to open medical centres. at

railway junctions.] (1020)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to make provision for doctors
and nccessray medicines in  long
distance trains.] (1021)

““That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to convert manually operated
gates into automatic ones.] (1022)

“That the De¢mand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to make special arrangements
for the security of lady passengers in
suburban trains.] (1023)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to avoid delay in the transpor-
tation of cssential commodities.]

(1024)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Meed to giye top priority to the
movement of essential commodities
to floed and drought affected arecas

for relief.] (1025)

““That the Demand under the Head
“*Railway Board’ be reduced by Rs. 100.”

[Nced to give priority in allotment
of wagons for the movement of coal
to sulphur factories.] (1026)

MARCH 15, 1984

Res re Recommendations 452
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants, 8 3-84

& 81-82

“That the Demand under th: H:ad
‘Railway Board’ be reduced by R«. 100.”

[Need to check cntry of uaiuthorised
passengers into rescrved compart-
ments of Kashi-Vishwanath Express.]
(1027) '

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to improve the management of
construction works and maintenance
of railway lines.) (1028)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to maintain railway workshops
properly.] (1029)

“That the Demand under the Head
‘Railway Board’ be reduved by Rs. 100.”

[Need to supply adequate spare parts
and tools for repair of engines.]
(1030)

“That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to link Srinagar (Jammu and
Kashmir) with railway linc.] (1031)

:‘Thal the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for immediate renewal of 6000
kilometres of railway track and repair
of 20,000 kilometres.] (1032)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to rc,plaée old and worn out
coaches and wagons by new ones.]
(1033)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for immediate repair of
wagons.] (1034)
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tions of RCC, Rallway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

INeced to replace without delay the
signal and telecommuncation systems
instailed at 1221 stations, the life-
span of which has expired.] (1035)

“That the Demand under the Head
‘Ruilwly Board’ be reduced by Rs. 100.”

INeed to overhaul lever frames
operating signals and points.] (1036)

“That the Demand under the Head
‘Railway Board be reduced by Rs. 100.”

[Need to reply all letters received in
Hindi by the Minister and his
personal staff in Hindi.] (1037)

L )
““That the Demand under the Head
‘Railway Board” be reduced by Rs. 100.”

|INced to check
reservations.] (1038)

malpractices in

‘That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Nced to open adequate number of
schools for the children of railway
employces.] (1039)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

INced to check the activities of anti-
social clements in railways.] (1040)

. “That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

[Neced to replace immediately old and
worn out ¢ngines.] (1041)

.. "That the Demand under the Head
Railway Board’ be reduced by Rs. 100.*

[Need ' to call
represcotatives

a conference of
of all

Federations,

tions of RCC, Railway
Budget, 84-85, "
Suppity & Excess
Demands for Grants,
83-84& 81-82

Adsociations and Unions, whether
recognised or not, to consider the
steps to check rail accidents.] (1107)

““That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to reconstruct bridges which
have out lived their 1if:, have bccome
weak and are not fit for use.] (1182)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.*

[Need to revoke ban on recruitment
in Railways.] (1183)

““That the Demand undcr the Head
“Railway Board’ be rcducced by Rs. 100.”

[Need to add more coaches both at
Bhagalpur and Patna to Vikramshila ,
Exprcss starting from Bhagalpur and
to Magadh Exprcss linked to it at
Patna.] (1184)

"Th-.u. thc Demand under the Hcad
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to shift police station from
first class waiting room at Jahanabad
station on Eastern Railway.] (1185)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”’

[Need to construct a scparate building
for policc station for Railway
Protection Force at Jahanabad station
on Eastern Railway.] (1186)

“That the Demand under ithe Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide reservation quota
for fast trains at Jahanabad station
on Eastern Railway.] (1187)

‘““That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”



Res re Recommendations
of RCC, Railway Budget,
84-85, Suppliy & Excess
Demands for Grants,

83-84 & 81-82

[Nced to attach separatc coach for
Jahanabad from Dhanbad and Ranchi
to Hatia Expr:ss and Ganga-Damodar
Express.] (1188)
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Demad  under the Head

»”

“That thce
‘Railway Board’ be reduced by Rs. 100.

|[Nced to attach more sccond class
coachts for Dhanbad and Ranchi
from Jahanabad to Hatia Express and
Ganga-Damodar Express.| (1189)

““That the Dvumand under the Head
‘Railway Bourd’ be reduced by Rs. 100.7

[Nved to aceept the demands “‘Station
Vikas Sangarsh Samiti”, Sadisopur
(Patna).} (1190)

“That the Demand under the Head
‘Rauilway Board’ be reduced by Rs. 100,77

[Nced to accord the status of a full-
fl-dged stalion to Sadisopur station.]
(1191

“That the D:mand under the Head
‘Railway Board’ be reduced by Rs. 100

[Ncud to post a whplc-time gateman
at Gate No. 42B:'2-T on Eastern
Railway.] (1192)

“That the Demand undcr the Head
Railway Board’ b: reductd by Rs. 100.”

[Nced to construct & loop line and to
provide signalling system at Sadisopur
station on Eastern Railway.] (1 193)

-

“That th: Dcmand under the Head
‘Railway Board’ be reducad by Rs. 100.”

[Need to provide stoppage of 13 _Up
and 14 Dn trains at Sadisopur station

on Eastern Railway.) (1194)

“That the Decmand under the Head
’Raijway Board® be reduced by Rs. 100.7

MAﬁCl{ 1;, f9‘84. il-n re ﬁecammmdhu'om

436

of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Need to construct a shed at Up
platform of Sadisopur siation on
Eastern Railway] (1195)

“That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to provide additional booking
windows at Sadisopur station on
Eastern Railway.] (1196)

“That the Dcemand under the Head
‘Railway Board’ be reduced by Rs. 100.”

INecd to construct the approach
road to Sadisopur station on Eastern
Railway.] (1197)

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”’

[Need to provide fencing at Sadisopur
station on Eastern Railwiay to protcct
the passengers from accidents 1 (1198)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.””

[Nced to convert first class waiting
room into second class waiting room
at Sadisopur station on Eastern
Railway.] (1199)

““That the Damand under the Head
‘Railway Board’ be reduced by Rs. 100.””

IMced to check the practice of
travelling with heavy luggage in two
tier air-conditioned conches.] (1255)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."

~ [Need to improve the quulily' of
meals served in Tinsukia Mail]
(1256)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[ Need to develop railways in Tripura
in order to remove backwardness of
Tripura.] (1257)



457 Res re Recommenda-
tlons of RCC, Railway
Bgdget, 84-85,

Supp ity & Excess
Demands for Grants,
83.84 & 81-82

““That the Demand under the H:ad
‘Railway Boapd’ be reduced by Rs, 100.”

railways in
other

[N2ed to decvelop
Arunachal, Nagaland and
Eastcrn States.] (1258)

““That the Dcmand under the Head -

‘Railway Board’ be reduced by Rs. 100.’

[Need to provide rescrvation quota
for passcngers of Jahanabad in Hatia
Express running between Patna and
Hatia.] (1259)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.»

[Nced to provide reservation quota
for Jahanabad passengers in Ganga-
Damodar Express from Patna to
Dhanbad.l (1260)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Supply of question papzrs to the
candidatcs appearing in ¢xaminations
conducted by Railway Scrvice
Commission, Bombay at Khanpur
(Ahmvudabad) centre in English only
and asking them to answer in English
only.] (1261)

“That the Dcmand under the Hcad
~‘Railway Board’ be reduced by Rs. 100.”

[Necd for improvement and expansion

of Hindi Library in Wheel and Axle”

factory at Lallaguda, Bangalore.]
(1262)
““That the Demand under the Head

‘Railway Board’ be reduced by Rs, 100.”

[Need for imparting Knowledge of
Preliminary Hindi to workers of
Lallaguda Wheel and Asxle factory,
Bangalore.] (1263)

““That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

PHALGUNA 25, 1905 (SAKA) Res re Recommends- 438

tions of RCC, Rallway
Budnl‘ ] 8 4-8‘ 5,
Suppity & Excess
Demands for Grants,
83-84 & 81-82

[Need for development of Lallaguda
Wheel and Axle factory at Bangalore.]
(1264)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.*

[Need to re-start manufacture of
wagons B.F.R.S. fish vans, refrige-
ration vans, mecdical vans and brake
vans in Lallaguda Wheel and Axle
Factory, Bangalore.] (1265)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to resolve the problems of
railway factory workers relating to
their scrvice conditions.] (1266)

““That the Demand under the Head
‘Railway Board’ be reducced by Rs. 100.”

[Need to upgrade the Sikandrabad
Railway Girls’ High School of South-
Central Railway to a junior college.]
(1267)

“That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

[Need to give house building advance
to railway employees.] (1268)

“That the Demand under the Hcid
“Railway Board’ be reduced by Rs. 100.”

[Need to improve the condition of
quarters of railway workers in
Lallaguda, Bangalore and to provide
drinking water there.] (1269)

““That the Demand under thc Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to improve the workin; of
railway police.] (1270)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to transfer the management of
railway fallow land to railway
employees,] (127))



Res re Recommendations
of RCC, Railway Budget,
84-85, Suppity & Excess
Demands for Grants,
83-84 & 81-82

““That the Demand under the Hcead
‘Railway Board’ be reduced by Rs. 100.”
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[Need to run Vikramshila Express
daily frem Bhagalpur to Patna and
then to Delhi after linking it with
Magadh Express.] (1272)

““That the Demand undcr the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to implement the agrecment
reached with the Indian Railways
Signal and Telecommunication Staff
Association in 1973,] (1273)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to appoint a spucialist in

signal and telecommunications as
member of the Railway Board]
(1274)

“That the Demand under the Head
‘Railnay Board’ be reduccd by Rs. 100.”

[Nced to start negotiations with the
Indian Railway Signal Telccommuni-
cation Staff Association for recaching
an agrcement to  remove  the
discontentmint amongst employecs
working in Signal and Telecommuni-
cations.] (1275)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to remove the discontantment
among signal énd tclccommunications
staff as a result of non-implementation
of restructuring of the organisation.]
(1276)

_ “That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to provide more funds for the
development of  signalling and
telecommunications ] (1277)

““That the Demand under the Head
‘Rajlway Board’ be reduced by Rs, 100.”

MARCH 15, 1984

. . . .
Res re Recommendations 460
of RCC, Railway Budget,
84-85, Supplty & Excéws
Demands for Grants,

83-84 & 81-82

[Need to accept the Demands of
Signal and Tclecommunication Staff
to avert their proposed strike from
25th April, 1984.] (1278)

SHRI SUSHIL BHATTACHARYA
(Burdwan) : I beg to move ¢

““That the Demand under the Head
“Asscts-Acquisitiun, Construction and
Replacemcent’ be reduced by Rs. 100.>

[Need for elcctrification of Bandel-
Salar section of RBEastern Railway.]
(239)

“That the Demand under the Head
‘Assct-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.*

[Necd for doubling the Bandel-Salar
scction of Eastern Railway.] (240)

“That the Demand under the Hcad
‘“Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Nced for c¢xltunsion of platforms at
Katwa and Salar junctions and for
better sanitation arrangements.) (241)

““That the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.*

[Need for construction of a fly-over
near Katwa station on Eastern
Railway.] (242)

““That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for conversion of A.K. and
B.K. narfow gauge lincs into broad
gauge.] (243)

“That the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for conversion of narrow-gauge
line of B.D.R. into broad gauge.)
(244) '



461 Res re Recommends- PHALGIJ‘NA 2! 1908 (SARKA) Res re Rmmde- 462

tions of RCC, Railway
Budget, 84-85,
Supplry & Excess
Demands for Grants,
831-84 & 81-82

- “That the Dcmand uader the H:=ad
‘Assets<Acquisition, Construction and
Replaccment’ be reducced by Rs. 100.”

[{Necd for replacement of old and
depleted steam c¢ngines by diesel
¢ngines on AK. and B.K. lines of
Eastern Railway for safc and smooth
running of trains.] (245),

“That the Demand under, thg Head
‘Asscts-Acquisition, Construction and
Replacemcent’ be reduced by Rs. 100.”

[Need for replacement of old, depleted
and rejected bogies being operated
on AK, and B.K. lines of Eastern
Railway and also to provide adequate
lighting arrangement in trains.) (246)

“That the Demand under the Hcad
‘Asscte-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Necd for cxtending of platforms at
Bolpur, Murari and Rampurhat
stations on Eastern Railway,) (247)

“That the Demand under the Heud
‘Assets- Acquisition, Construction  and
Replacement’ be reduced by Rs. 100.”

[Need for construction of fly-over at
Nulhati and Murari stations of
Euastern Railway in place of level
crossing.] (248)

_ ""That the Demand under the Head
Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for proper arrangements of
fans and lighting in trains on
Sahebgunj-Barh-roa loop line on

Eastern Railway.) (249)

“That the Demand under the Head
8-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to for special checking to stop
Smuggling of coal in passenger trains
'n Andal-Santhia section of Eastern
Railway and to emsure comfortable

tions of RCC, Railway
Budger, 84-85,

Supplty & Excess
Demands for Grants,
83-84 & 81-82

journey for the passengers on Andal
Santhia section.] (250)

“That the Demind under the Head
‘Assets-Acquisition, Construction - and
Replacement’ be reduced by Rs, 100.”

[Need for conversion of Kurmadanga
balt between Daskalgram and Jnandas
Kandra stations on A.K. linc into a
full fledged station.] (251)

“That the Demand under the Head
‘Assets-Acquisition  Construction and
Replacement’ be reduced by Rs. 100.”

[Need for construction of level
crossing at Kurmadanga halt on A.K,
line of Eastern Railway to avoid
accidents.] (252)

“That the Demand under the Head
‘Assets-Acquisition  Construction and
Replacement’ be reduced by Rs. 100.”

[Necd for restoration and operation
of the defunct water tank at
Daskalgram station on A.K. line of
Eastern Railway.] (253)

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for construction of a proposed
halt at Jnbutia between Kirnahar and
Daskalgram stations on A.K. line of
Eastern Railway.] (254)

“That the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for early construction of the
Proposed level crossing near Kirnahar
station and Kirnahar Health Centre
of AK. line on Eastern Railway.]
(255%)

“That'the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement” be reduced by Rs. 100"



463  Res te Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

[Need for increasing the number of
bogies in trains running on both A.K.
and B.K, lines of Eastern Railway to
avoid over crowding.] (256)

““That the De¢mand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to check and minimise railway
accidents and thefts in trains.] (287)

“That the Demand under thc Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to prevent late running of
trains.] (288)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Neced to run Indian Railways more
as & public utility service than on
commercial utility.] (289)

““That the Demand under the Head
Miscellancous Expenditure (General) be
reduced to Re. 1.

[Failure to abolish cxpenditure
rcgulated by contracts on payment of
subsidy and rebate to certain lines
worked by Indian WKailways and
certain lines owned and worked by
private companies and to nationalise
these lines.] (290)

“That the Demand under the Head
‘Miscellancous expenditure (General)’ be
reduced to Re, 1.7

[Failure to nationalise Ahmadpur—
Katwa (N.G)) line of Eastern
Railway.] (291)

““That the Demand under the Head
‘Miscellancous Expenditure (General)’ be
reduced to Re. 1.7

[Failure to nationalise Bankura—
Damodar lines of South Eastern
Railway for its development.) (292)

““That the Demand under the Head
Staff Welfar¢ and Amenities be reduced
to Re. 1.”

MARCH 15, 1984

ﬂn re Recommendations Jﬂi
of RCC, Rallway Budget,
84.85, Supplty & Excess
.Demands for Grants,

83-84 & 81-82

[Failure to pay bonus as deferred
wage to Railway employees.] (293)

““That the Damand under the Head

“Staff Welfare and Amenities’ be reduced

to Re, 1,

[Failure to abolish the system of
contract and casual labour in Indian
Railways.]) (294) .

SHRI M. RAMANNA RAI (Kasara-
god) : I beg to move :

“That the Demand under the Head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for reduction of retiring room
rent to Rs. 20/-and Rs. 30/- per single
room and double room respectively.]
(267)

““That the Demand under the Head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100,

[Need for absorbing all the catering
workers at time of constituting
Catering Corporation.] (268)

SHRI NIRMAL SINHA (Mathurapur):
I beg to move :

“That the demand under the head
‘Repairs and Maintenance of permanent
way and works’ be reduced by Rs. 100.”

INced for proper maintenance of
office building of Uttar Radhanagar
station of Sealdah-Diamond Harbour
line.] (359)

““That the demand under the head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Necessity of doubling the line from
Baruipur to Diamond Harbour under
Sealdah South Section.] {360)

“That the demand under the head
Asutu-Acqumtmn, Construction and
Replacement’ be reduced by Rs. 100.”



’
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tions of RCC, Railway
Budget, 84-835,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

[Necessity of doubling the line from
Baruipur to Lakshmikantapur under
Sealdah South Section.] (361)

““That the demand under the h:ad
‘Assets-Acquisition,  Construction and
Replacement’ be reduced by Rs. 100.”

[Necessity of doubling the ‘line from
Sonarpur to Canning under Scaldah
South Section.] (362)

““That the demand under the head
‘Assets-Acquisition,  Construction and
Replacement’ be reduced by Rs. 100."

[Necessity of installing modern
signalling system at Kalyanpur,
Dakshin Durgapur, Dhamna,
Sapgrampur  stations of Sealdah-

Diamond Harbour line under Sealdah
South Section.] (363)

““That the demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

{Nccessity of installing modern
signalling system at Sashan-Road
Surjapur and Bahani station on
Sealdah-Lakshmikantapur line under
Scaldah South Section.] (364)

“That thc demand under the head
‘Assets-Acquisition,  Construction and
Replacement’ be reduced by Rs. 100.”

(Necessity of installing modern
signalling systems at the Kalikapur
and Piyali stations on Scaldah-Canning
line of Sealdah South scction.] (369)

. “That the demand under the head
'Alaetl-Aequisitian, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to provide tracks and to make
other arrangements ‘for crossing of
trains at Kalyanpur, Dhamua,
Sangrampur and Netra stations on
Sealdah-Diamond Harbour line of
Sealdah South Section.] (366)

tions of RCC, Rallway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to provide tracks and to make
other arrangements for crossing of
trains at Sashan Road Dhapdhapi,
Surajpur and Baharu stations on,
Scaldah Lakshmikantapur line in
Sealdah South Section.] (367)

““That the dcmand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to provide tracks and to make
other arrangements need for crossing
trains a Kalikapur and Piyali stations
on Sealdah-Canning line in Sealdah
South section.) (368)

““That the demand under the head
‘Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”” -

[Necd to construct a railway gate on
the road connccting Kalpi Road with
Diamond Harbour Road ncar Hotor
and Dhamua stations on Scaldah-
Diamond Harbour line.] (369)

““That the demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100"

[Need to construct a railway gate on
the Mandirbazari-Chak da Road near
Sangrampur station on Sealdah-
Diamond Harbour line.) (370)

““That the demand wunder the head
‘Railway Board’ be reduced to Re. 1.”

(Failure to develop railway system in
North Bengal.] (768)

““That the demand under the head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce a fast train from
Haldibari to Sealdah and vice-versa.l
(7179

“That the Demand under the Head
“Railway Board’ be reduced by Rs. 100.”
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of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Need
Tinsukia Mail at
station.] (779

to provide a stoppnge of
Jalpaiguri Road

“That the demand under the head
*Railway Board” be reduced by Rs. 100.”

[Need to check the late running of
Darjeeling Mail.) (776)

“That the . demand under the head
Assels-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need for conversion of the metre
gauge linc from new Jalpaiguri to
Alipur Duar junction via Mal into
broad gauge.] (777)

““That the demand under the head
‘Assets-Acquisition, Construction and
‘Replacement’ be reduced by Rs. 100.™

[Need to comnect Alipur Duar
junction with New  Alipur by broad
pauge line.] (778)

“That the demand under thc head
‘Assets-Acquisition, Construction  and
Replacement’ be reduced by Rs. 100."

(Nced for an over bridge at Jalpai-
guri station.] (779)

SHRI R.P. Das (Krishnagar) : 1 beg
to move :

““That the demand under the head
‘Assets-Acquisition,  Construction and
Replacement’ be reduced to Re. 1.7

[Failul clectrify the Ranaghat-
Gede scetion of Scaldah Division on
Eastern Railway despite a resolulion
of the West Bengal

requesting the same.] (391)

“That the demind under the head
‘Asscis-Acquisition,  Construction and
Replacement’ be reduced to Re. 1.7

[Failure to provide diesel cngines, as

an interim measure, to the Ranaghat.
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Gede section of BEastern Railway,
Scaldah Division pending electri-
fication.] (392) '

“That the demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced to Re. 1.

Failure to provide a sccond and
shorter route connecting Calcutta
to North Bengal via Nasipur and
Azimganj by constructing a bridge
between the two at or near the site
of the pontoon bridge used for
freight movement during pre-Indepen-
dence period work.] (393)

“That the demand under the head
‘Asscts-Acquisition,  Construction and
Replacement’ be reduced to Re. 1.

[Failure to double the Ranaghat-
Krishnagar-surburban line as a first
phase of doubling the Ranaghat-
Lalgola line Sealdah Division on
Eastern Railway.l (394)

“That the demand under the head
‘Assets-Acquisition, Construction and
Replacement® be reduced by Rs. 100.”"

[Nced to double the short onc K. M.
span from Ranaghat to  Churni
Bridge with a signal opcrating at the
Ranaghat and of the Bridge as a short
term, measure to case the bottle-neck
on Ranaghat-Shantipur and Ranaghat-
Krishnagar lines in Scaldah Division
on Eastern Railway.] (397)

“That the demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100."

[Necd to introduce simultancous
rcception system at the block stations
on Ranaghat-Lalgola line to improve
performance and alleviate sufferings
of passengers.} (398)
SHRI RAM VILAS PASWAN
(Hajipur) : I beg to move ;
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tions of RCC, Railway
Budget; 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demund under the Head
‘Railway Board’ be reduced by Rs, 100.”

[Need to sct up a zonal railway office
at Patna.l (568)

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Derescrvation of a large number of
posts reserved for Bcheduled Custes
and Schedulcd Tribes.] (569)

**That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100,

[Failure to conmstruct a railway bridge
on river Ganga at Patna.] (570)

““That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to run ring railway in Delhi

properly.] (571)

SHRI ACHARYA

(Bankura) :

BASUDEB
I beg to move @

““That the Demand under the Head
‘Miscellaneous Expenditure’ be reduced
by Rs. 100,"

[Need to departmentalise the sale of
newspapers and periodicals in
Rajdhani Express and absorb  the
private book  sellors in Railways.]
(661)

i ““That the Demand under the Head
Repairs and Maintenance of Permanent

Way and Works’ be reduced by Rs. 100.”

INecd to take measure for the pro-
tection of railway lines seriously
tl;rcatened by crosion of Ganga in a
village in  Murshidabad in West
Bengal.] (662)

“That the Demand under the Head
‘Operating Expenses—Rolling Stock and
Equipment® be reduced by Rs. 100,"”

fNced for
coaches,) (663)

manufacturing  more -

5. 1905 (SAKA) Res re Recommenda- 470

tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83.84 & 81-82

““That the Dcmand under the Head
‘Operating Expens-.ah—Traﬂ‘ic be reduced
by Rs. 100.”

[Need to introduce a shuttle train on
Delhi-Shamli route and an Express
train on  Delhi-Shamli-Saharanpur
route.] (664)

“That the Demand under the Head
“Operating Expznses—Traffic’ be reduced
by Rs. 100.”

[Need for additional
between  Bareilly
junction.] (665)

train service
and Mathura

‘“That the Demand under the Head
‘Staff Welfare and Amenities’ be reduced
by Rs. 100.

[Need to take the casual workers
working in Metro Rail Project at
Calcutta into permanent cadre.] (678)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

‘[Need to.absorb the coal and ash
handling workers reduced surplus due
to the eclimination of steam loco-
motives.] (750)

“That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

. [Need to abolish contract system in
catering services in Railways.] (751)

““That the Demand under the Head
‘Railway Board' be reduced. by Rs. 100.”

[Need to introduce a passcnger train
between Midnapur Adra on SE Rail-
way between 11 AM. and 3 P.M.]
(752)

““That the Demand under the Head
‘Railway Hoard’ be reduced by Rs. 100.”

[Need to absorb all the casual workers
engaged in Calcutta Metro- Rullwly
Project.] (753)



Res re Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Dermands for Grants,
83-84 & 81-82

“That the Demand under th: Head
'Railway Board’ be reduced by Rs. 100.”

[Need to electrify Adra-Kharagpur
section of SE Railway.] (754)

471

' ““That the Demand under the Head
‘Repairs and Maintenance of Permanent
Way and Works’ be reduced by Rs. 100.”

[Nced to renew the eighteen thousand
kilometres of worn out railway track.]
(715%)

““That the Dcmand under the Head
‘Operating Expenscs—Rolling Stock and
Equipment’ be reduced by Rs. 100.”

[Nced to augment coaches in trains.)
(756)

““That the Dcmand under the Head
‘Opcerating Expenses—Traffic’ be reduced
by Rs. 100.”’

[Need to introduce a local train from
Adra to Dhanbad vig Sudamdih and
Pathardih.] (757)

““That the Demand under the Head
‘Operating Expenses—Traffic’ be reduced
by Rs. 100.”

[Need to run a local
Purulia to Adra.] (758)

train from

“That the Dcmand under the Head
‘Staff Welfare and Amenities’ be reduced
by Rs. 100.”

[Need to regularise the casual workers
in Indian Railways.] (759)

“That the Demand under the Hecad
‘Staff Welfare and Amenities’ be reduced
by Rs. 100.”

[Nced to open a primary school in
South Settlement of the Adra Railway
Colony.] (760)

“That the Demand under the Head
‘Asscts-Acquisition, Construction and
Rcplacement? be reduced by Rs. 100.”

MARCH 15, 1984
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of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Need to convert Purulia-Kotshila
narrow gaugeline into broad gauge
line.] [761)

““That the Demand under the Head
‘Assets-Acquisition, Construction, and
Replacement’ be reduced by Rs. 100.”

[Need to raisc the level of platform
of Sirjam station on South Eastern
Railway.] (762)

“That the Demand under the Head
‘Asscts-Acquisition,  Construction - and
Replacement” be reduced by Rs. 100.”

[Need to treat the employces of non-
statutory canteens as  railway
employees.] (763)

“That the Demand under the Head
Asscts-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to construct a4 new railway line
from Bankura to Mezia on South
Eastern Railway.] (764)

“That the Demand under the head
‘Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to construst a Sub-way near
Adra railway station on South
Eastern Railway.] (765)

“That the Demand under the Head
‘Asscts-Acquisition,  Construction and
Replacement’ be reduced by Rs. 100."

[Need to raise the level of platform
of Sauka station on SE Railway.)
(766)

, “That the Demand under the Head
Assets-Acquisition, Construction and
Replacement’ be reduced by Rs. 100.”

[Need to provide an cnquiry office at
Adra junction.] (767)

’ DR. VASANT KUMAR PANDIT
(Rajgarh) : I beg to move :
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tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for. Grants,
83-4 & 81-82

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

- [Need to provide stoppages at Sarang-
pur and Ruthiai stations for Sabar-
mati Express on Guna-Maksi line on
the analogy of stoppages given , at
Ashok Nagar and Mugavali.] (780)

“Thit the Demand under the H.ad
‘Railway Board® be reduced by Rs. 100."

[Need to upgrade Sarangpur, Biaora
and Ruthiai stations in Rajgarh and
Guna district and the need to provide
additional platforms, sheds, water,
waiting rooms and other amenitics
there.] (781)

““That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

[Nced to make Aavan a flag-station
bucause of its pilgrimage importance
and weekly mela.] (782)

“That the Demand under the Head
‘Railway Board” be reduced by Rs. 100.”

[Necd to provide stoppage, for 21/22
Southern Express ot Qunj-Basoda
station for passengers coming by
road from Sironi and Lateri Techsils.]
(783)

. “That the Demand under the Head
Railway Board® be reduced by Rs. 100.”

{Need to remove water shortage at
Biaora station which is a “Watering
Station’ by building stop-Dam on
river Nevaj touching the station.]
(784)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide godowns, sheds and
waiting rooms at Ruthaiai Junction.]
(785)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

tions of RCC, Railway
Budget, 84-85,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

[Nezd for doubling the Guna-Makdi
line for facilitating fast goods and
special trains.] €786)

sto sifa gAY Ay (FUEAIY) ¢
& geqrg FaT§ 1 —

ofs 9 N’ M7 &F srada abr
¥ 100 &7 w7 fed o 1

[ & o q=r (Toe7 ¥) 9%

4s fro o M w238 & fag

sfafaa foed & w9 & aqw fel

ST T arAt T Y AT FIA T

Fravasar 1] (1001)

off ATY NF iiF & s

wiv # 100 T9Y w9 7Y 9F 1

[zrafeg aa, swagz, aifawia

qAYT WATINT ELTET FT AT

featsra & gaedigz feataa 3 faz

¥ safa &@ F qrEegsarn |

(1002)

off Y (A Wds & seata
qtT ¥ 100 9% 7 f& 915 1"

[Tatat =3 F zafey Wy @wuq
¥ NATEH 9T qF I 2T fandt
HENA T TT FATA B A@GFAT
aifs avfr gfaargd s a1 91 846 <
w2Arg Wt 7 g 1] (1003)

off WY a1E’ wWiss §  FFIAq
LIUE STV R E L REL I 1o i

[qatere X g2 zafag g3r7 @

9z faget #Y g & fag oF
frow JAWT 9T F ATAYFAT)

(1004) _
ofs AWy NE' Mdw ¥ qega
7T # 100 ¥ 77 5y o ("



475
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Demands for Granis,
83-84 & 81-82
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(1005)

SHRI A.K. ROY (Dhanbad) : I beg to
move :

““That the Dcmand under the Head
‘Railway Board' be reduced by Rs. 100."”

[Need to extend the newly introduced

Gomoh-Gaya passcnger train up to
Asansol.] (1079)

““That the Dcmand under the Head
‘Railway Board® be reduced by Rs. 100."”

[Need to provide a halt station bet-

ween Ambona and Kalubathan.]
(1080)
“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to increase the reservation
quota for Dhanbad in AC Chair car
and AC two-tier in Rajdhani Express
and Ist class and [Ind Class sleeper in
Bombay Mail, Kalka Mail and AC
Express.] (1081)

““That the Demand under the Head
‘Railway Board® be reduced by Rs. 100."”

[Need to regularise the coal and ash
handling workers at Pathardiah and
Katras in Dhanbad, Eastern Railway.]
(1082)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to reduce the arbitrary work-
load of gangmen laying concrete
sleepers with PORS machine.] (1083)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

Res re Recommendations MARC!1 15, 1984

Res re Recommendations 476
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

[Need to prepare a comprehensive
panel list of retrenched casual gang-
men in Danapur Division of Bastern
Railway.] (1084)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Need to run a passcnger train from
Dhanbad to Sindri.] (1085)

““That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”"

[Need to extend Dhanbad-Pathardih
passenger upto Bhojudih.] (1086)

“That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100."

[Need to cxtend foot over-bridge on
Dhanbad station upto Purana Bazar. |
(1087)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100 ."

[Need for construction of an approach
road to platform of Pradhan Khunta
station (Eastern Railway).] (1088)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100."’

[Need to construct an over-bridge
at  Tetulmari station of Bastcern
Railway.] (1089)

‘““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to incrcase the number and
speed of Dhanbad-Pathardih and
Dhanbad-Bokaro  Steel  Shuttle.]
(1090)

SHRI SUDHIR GIRI (Contai) : I beg’
to move :

““That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.*

[Failure to provide adequate number
of wagons and rakes for carrying
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tions of RCC, Railway-
Budget, 84-85,
Supplty & Excess
Demands for Grants,

83-84 & 81-82
essential materigls for industries.]
(1118)

““That the Demand under the Head
‘Railway Board’ be reduccd to Re. 1.

[Failure to prevent rail accidents and
ensure safely and Security of passen-
gers.] (1119)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.

[Failure to introduce a fast trnin
betwcen New Jalpaiguri and New
Delhi.] (1120)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to rcmove the bottleneck
near Siliguri Station caused by railway
gate.] (1121)

““That the Demand under the-Head
‘Railway Board® be rcduced to Re. 1.7

[Failurc to ensure timely running of
Darjecling Mail.] (1122)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.

[Failurc to relinquish railway land at
Kurscong for the construction of
Motor Stand there.] (1123)

““That the Demand under the Head
‘Railway Board’ be reduccd to Re. 1.7

[Failure to departmentalise catering
in all the trains and stations.) (1124)

“That the Demand under the Head
leway Board’ be reduced to Re. 1.*

[Failure to speed up construction and
completion of Metro-Railway Project
at Calcutta.] (1125)

. “That the Demand under the Head
Railway Boargs be reduged by Re. 100,

tions of RCC, Railway
Budget, 84-85,
Suppiry & Excess
Demands for Grants,
83-84&81-82

[Need to provide drinking water and
shed at city booking office, Siliguri.]
(1126)

““That the Dcmand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Neced to readjust the timings of
Kanchenjunga Express running bet-
ween New Jalpaiguri and Howrah and
vice versa.) (1127)

“That the Demand under the Head
‘Railway Board’ be reduced by Re. 100.”

[Need to increase the redervation
quota for the tourists and seasoners,
especially in travelling by Darjeeling
Mail, Kamrup Express, Kanchenjunga
Express and Tinsukhia Mail.] {(1128)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide adequate number of
wagons and rakes for carrying coal
and other inputs for tea industry in
North Bengal.] (1129) -

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide a rail link between
Balurghat and Eslampur in the district
of West Dinajpur.] (1130)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

[Need to convert the existing metre
gauge lime into broad gauge line
between New Bongaigion and Barauni
via Siliguri.] (1131)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.’°

{Need to introduce a regular train

between Eklakhi (Malda) to Dal-
kholha wig Itehar and Raiganj.}
(1132)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,
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of RCC, Railway Bugget, of RCC, Railway Budge:,
84-85, Suppity & Excess 84-85, Suppity & Excess
Demands for Grants, 83-84 Demands for Grants, 83-84
& 81-82 & 81-82
[N;.ed to introduce local trains bet- [Failure to proivde residential
ween Thakurgunj and New Jalpaiguri accommodation or house rent gllo-
and vice versa.) (1133) wance to all railway cmployees.)

(1140)
“That the Demand uader the Head

| Rai rd’ be reduced by Rs. 100.” .
Railway Board" be r ‘That the Demand under the Head

{Nced to restore goods trains between ‘Railway Board’ be reduced to Re 1.

Jalpaiguri and Darjeeling on ) ‘
rn‘:‘:nw:::;g line.) (1134) [Failure to recruit -Scheduled Caste
and Scheduled Tribe candidates in the

. Railway scrvices as per their reserved
“That the Demand under the Head quota.l (1141)

‘Railway Board’ bc reduced by Rs. 100.”

[Need to provide more C‘:'““]‘_“:' “That the Demand under the Head
Booking Clerks, at thc centralise ‘Railway Board’ be reduced to Re. 1.
city booking office Siliguri.] (1135) )
[Failure to implement the agreement
““That the Demand under the Head rcached w;llh_AlI [ndia Loco Running
tAsscia-Acquisition, Comstruction and Staff Association.] (1142)
Replacement’ be reduced by Rs. 100.”
“That the Demand under the Head

: duce new locomotives i
[Need to produce ‘Railway Board” be reduced 10 Re. 1

and coaches for the narrow gauge

trains between New Jalpaiguri and [Failure to withdraw cascs against the

Darjceling via Siliguri.) (1136) Loco Running Staff for taking part in

1981 agitation and to reinstate them

“That the Demand under the Head for creating cordial atmosphere in
‘Railway Board’ be reduced by Rs. 100.” Railways.] (1143)

[Need to modernise the Tindharia “That the Demand under the Head

Workshop in the district of Darjee- ‘Railway Board® be reduced to Re, 1.7
ling under NF Railway] (1137)
iFailure to give cmployment to the
SHRIMATI SUSEELA GOPALAN dcpci-}drntn cr.f the railway employees,
< I ber to move * especially of casual and temporary
(Alleppey) 8 workers who die after twenty or

“That the Demand under the Head thirty yeais of service.] (1144)
‘Railway Board’ be reduced to Re. 1.”
[Failure to pay bonus as deferred That the Demand under the Head

wage to railway employees.] (1138) ‘Railway Board’ be reduced to Re. 1.7

[Failure to replace out-moded and

‘““That the Demand under the Head dilapidated, coaches in the trains in

‘Railway Board’ be reduced to Re. 1.7 Kerala region, sspecially on Malabar
. side.] (11435)

[Failure to give adequade protection

to passcngers from dacoits aru!

thicves, cspecially in H  Jayanti

. Janata Express and Kerala Express.)

“That th¢ Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

(1139) [Failure to cnsure employces’ partici-
pation at all levels in Railway
“That the Demand under the Head management for the effcctive working

‘Railway Board’ be reduced to Re. }” of the Railways.) (1146)
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tions of RCC, Railway
Budget, 83.84,
Supplty & Excess
Demands for Grants,
83-84 & 81-82

“That the Demand under the Head
‘Railway Board’ be rzduced to Re. 1.”

[Failure to implement a uniform
policy of transfers and postings in
Railways.] (1147)

"*That the Demand under thc Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to abolish the Railway

Board.] (1148)

““That the Demand under the Head
‘Railway Board’ be reduced to Re, 1.”

[Failure to abolish private catering
and to introducz  departmental
catcring in the Railways.) (1149)

“That the Demand under the Head
‘Railway Board’ be reduced ‘o Re. 1.”

[Failure to regularisc the construction
workers and catcring staff who are
working in Railways for more than
onc ycar.] (1150)

“That the Demand under the Head
‘Railway Board’ be rcduced to Re. 1.7

[Failure to provide uniforms and
stitching chargss to Station Masters
instead of the ill fitting uniforms.]
(1151)

“That the Demand under the Head
‘Railway Board’ be reduced to Re. 1.”

[Failure to provide funds for the
construction of Guruvayur-Kuttip-
puram railway linc.] (1152)

. “That the Demand under the Head
Railway Board’ be reduced to Re. 1

[Failure to provide funds for the
construction of Coastal Railway from
Mangalore to Bombay.} (1133)

. “That the Dcmand under the Head
Repairs and Maintenance of Permanent
Way and Works’ be reduced by Rs. 100.”

[Need to provide sufficient funds for
ﬂ'!‘e completion of Ernakulam-Alleppey
tailway line.) (1154)
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“That the Demand under ths Head
‘Repairs and Maintenance of Permancnt
Way and Works’ be reduced by Rs. 100.””

INeed to provide sufficient funds for
the construction of Alleppey-Kayan-
kulam linz.] (1155)

““That the Demand under the Head
‘Repairs and Maintenance of Permanent
Way and Works’ be reduced by Rs. 100.*

[Need to provide adequate funds for
the repair, maintenance and constru-
ction of railway stations in the
Malabar region of Kerala.] (1156)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,

{Need to construct railway bridges at
Kasaragod railway station, over-
bridge at Francis Road, Calicut and
at Kuttipuram stations.] (1281)

SHRI SATYAGOPAL
(Tamluk) : I beg to move :

MISRA

““That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for conmstruction of footpaths
on both the sides of the railway
bridge at Khiral station (Kharagpur
Section)] (1157)

““That the Dcmand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need for repair of road from
Panskura station to Midnapore
Highway within the railway jurisdi-
ction.] (1158)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to renovate platform at
Mecheda station on Howrah-Kharag-
pur Section.] (1159)

“That the Demand under the Head
‘Railway Board’ be reduced by Ks. 100.””

[Need for doubling Panskura-Haldia
railway line.] (1160)
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““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to pen more booking counters
at Mccheda station.] (1161)

“That the Demand under the Head
‘Railway Board”’ be reduced by Rs. 100.”*

[Need to construct a Rickshaw and
bicycle stand at Mecheda station.]
(1162)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced for stoppage of Up and Down
Ahemedabad Express at  Mecheda
station (Kharagpur Division.] (1163)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”*

|Need for stoppage of Up and Down
Hautia Fast Passcoger at Bagnan
Station (Kharagpur section)] (1164)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs, 100,

[Need for stoppage of Up and Down
Bombay Mail at Mecheda station
. (Kharagpur scction).] (1165)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced for the stoppage of more
passenger trains at Narayanpakuria
Murail Station.] (1167)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,”

[Need to provide more facilities to

vendors in the Suburban traips.]
(1167)
““That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need to strcamline booking of betel
baskets at Srirampur Sheoraphuli,
Howrah, Sealdah, Uluberia, Bagnan;
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Mecheda, Panskura and Kharagpur
stations.] (1168)

““That the Demand undcr the Head

‘Railway Board’ be reduced by Rs, 100.”

[Need to set up a railway station at
Rajgoda (Haldia Section) without
delay.] (1169)

““That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Nced to set up a railway station at
Sutahata (Basulia) on Haldia section
without delay.] (1170)

“That the Demand under the Head
‘Railway Board' be reduced by Rs. 100.”

[Nced to sct up a railway station at
Durgachuk Town (Haldia section)
without delay.] (1171)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs, 100.””

““Necd to provide halt at Bhubancs-
warpur (ncar Tamluk Maniktala) in
the Panskura-Haldia Section.] (11 72)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide halt at Mahisadal
Bazar (ncar the bridge over Hijli
Tidal Canal) in the Panskura-Haldia
Section.] (1173)

““That the Demand undcr the Head

‘Railway Board’ be reduced by Rs. 100.”

[Need for completion of the constru-
ction works of the new station
building at Mecheda.] (1174)

“That the Demand under the Head

‘Railway Board’ be reduced by Rs. 100.”

[Nced to Provide more facilities in
the 1st class and in the EMU
Coaches.] (1175)

““That the Demand under the Head

‘Railway Board’ be reduced by Rs, 100,”
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[Need to construct a railway line
from Tamluk to Digha without
delay.] (1176)

““That the Demand under the Head
‘Railwa y Board’ be reduccd by Rs. 100.”

[Necd for electrification of the railway
lincs from Kharagpur to Midnapore.]
(1177)

““That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Necd for renaming the Sutahata
station (Haldia scction) as Basulia
Station.] (1178)

““That the Demand under the Head
‘Railway Board’ be reduccd by Rs. 100.”

[Need to renovate the platforms at
Midnapore, Jhargram, Khirai, Balichak
and Narayan Pakuria-Murali stations.]
(1179)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for introducing another pair of |

trains from Haldia to Howrah and
back.] (1180)

SHRI CHANDRADEO PRASAD
VERMA (Arrah) : I beg to move :

“That the Demand under the Head
‘Railway Board’ be reduced to Rs. 100.”

[Need to construct a railway bridge
over Ganga at Patna.] (1206)

. “That the Dcmand under the Head
Railway Board’ be reduced by Rs. 100.”

[Necd (o double the Patna-Gaya
line on Eastern Railway.] (1207)

. f'That. the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

[}\Ieed to construct & new railway
line between Rajgir and ‘Gayal
(1208)
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“That the Demand uader the Head
‘Railway Board’ be reduced by Rs. 100.”

[Delay in initiating legislation to take

over the Fatuha-Islampur light
railway. (Bihar)] (1209)
‘ That the Demand under the Hcad

‘R.ilway Board’ be reduc:d by Rs. 100.”

[Nced to construct a new railway
line between Arrah and Chhapra on
Eastern Railway.] (1210)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide new coaches in local
trains in Danapur Division.] (1211)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to comstruct a rest house
comprising of 50 beds—25 rooms of
two beds ecach and 35 rooms of one
bed each in the Southern part of
Patna Junction.) (1212)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,”

[Need to check malpractices in Indian
Railways.] (1213)

‘“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to set up a new railway zone
with headquarters at Patna.] (1214)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”*

[Need to maintain cleanliness in
trains.] (1215)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100,*

[Need to grant special concession to
students in railway fares] (1216)
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‘““That the Demand under the Head
‘Railway Board’ be reducced by Rs. 100.”

4d7

[Necd to run 2 daily super fast trein
from Patna to Howrah.] (1217)

““That the Demand under the Head
‘Railway Board® be reduced by Rs. 100.”

[Need to provid: frce medical treat-
ment to railway pensioners.] (1218)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Necd to makce railway cmployces
eligible for pension after rendering
service for ten yea.s.] (1219)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to develop a big park near

Patna Junction.] (1220)

““That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to construct a big railway

hospital at Patpna.] (1221)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to introduce: a super fast train
from Patna to Trivdndrum via
Madras.] (1222).

““That the Dcmand under the Head
‘Railway Board” be reduced by Rs. 100.”

[Failurc to check late running of

trains.] (1223)

““That the Demand under the Head
“*Railway Board’ be reduced by Rs. 100.”

[Failure to check robberies in trains.]

(1224)

“*“That the Demand under the Head
*Railway Board’ be reduced by Rs. 100.”

[Necd to augment thc strength of
RPF to check robberies.] (1225)
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““That ths Demand under thc Head
'Railway Board’ be reduccd by Rs. 100.”

[Need to improv: catering and remove
unhygenic conditions in railways.]
(1226)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to improve catering in Magadh
- Express running between Patna and
New Dethi.] (1227)

“That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.””

[Need to lay a line in addition to the
existing in Northern India in view of
increasc in th: number of trains.}
(1228)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to providc a doctor in cvery
train  with  esscntial  medicines.)
(1229)

““That the Demand under the Hcad
‘Railway Board’ be reduccd by Rs. 100.”

[Failure to impart adcquate training
to railway employees.] (1230)

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to construct more quarters for
railway employees in Danapur on
Eastern Railway.] (1231)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to check chain Pulling.]

(1232)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to regularise the services of
bearers who have put in ten ycars of
service in Eastern Railway,] (1233)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Need to lay a new railway linc from

Bihta station to Anugrah WNarayan

Road station vie Sikram, Paliganj and

Akhal.] (1234)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need for <conversion of Arrah-
Sasaram light Railway line on Bastern
Railway into broad-gauge line.]
(1282)

“That the Demand under the Head
‘Railway Board’ be rcduced by Rs. 100.”

[Need to regularisc the services of
Voluntary Assistant Booking Clerks
of Eastern Railway.] (1283)

“That the Dcmand under the Head
‘Railway Board” be reduccd by Rs. 100.”

[Need to vprovile fams, electricity
and sanitary facilitics in passengers
trains in Dinapur and Mughalsarai
Divisions.] (1284

“That the Dcmand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

[Failure to raise the platforms at
Neora and Kulharia stations on
Eastern Railway.] (1285)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to construct over-bridges at
Arrah and Bihta railway stations on
Eastern Railway 1 (1286)

. '“That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”

[Necd to construct a modern railway
station on the vacant land in the

south of Arrah station on Eastern

Railway.] (1287)

o That the Demand under the Head
Railway Board’ be reduced by Rs. 100.”
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[Need to discontinue payment of about
10 lakhs of rupces every year to the
owners of Fatuha-Islampur Light
Railway in Bihar.] (1288)

*“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to appoint & gateman at every
level crossing.] (1289)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to construct a new railway-
bridge on the Sone river at Koelwar
in Danapur Division ' of Eastern
Railway.] (1290)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to declare a Patna-Buxar,
Patna-Mojama and Patna-Jahanabad
arcas as suburban arcas.] (1291)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide departmental,. cate-
ring in all long-distance trains.]
(1292)

““That the Demand under the Hcad
‘Railway Board’ be reduced by Rs. 100.”

{Need to provide a stoppage for
Toofan Express at Koelwar Station in
Danapur Division of Eastern Railway.)
(1293)

“That the Demand under the Hcad
Railway Board’ be reduced by Rs. 100.”

[Need to remove garbage from Patna,
Dantpur and Arrah railway stations
and keep them clcan] (1294)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to expedite the construction of
an over-bridge near Rajinder Nagar
at Patna on Eastern Railway.] (1295)
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““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to modernise Arrah and Bihta
stations in Danapur Divisions of
Eastern Railway.] (1296)

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Necd to provide stoppage for 39 Up
and 40 Dn Janata Express at Neora
Station in Danapur Division of
Eastern Railway.] (1297)

*“That the Demand under the Head
‘Reilway Board’ be reduced by Rs. 100.”

{Failure to clectrify the Sitapur-
Patna and Mughalsarai railway line.]
(1298)

“That the Dvmand under the Head
‘Railway Board’ be reduced by Rs. 100."

[Failure to recruit Scheduled Caste
and Schcduled Tribz and other
backward classes candidates in railway
service as per quota fixed for them.)
(1299)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure 1o give cmployment to
dependents of the deceased railway
employees who expired after putting
in moie than 10:years of scrvice.]
(1300)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Failure to replace old and . worn-out
railway coaches by new ones.] (1301)

“That the Dcmand under the Head
'Railway Board’ be reduced by Rs. 100.”

[Failure to abolish the
Board.] (1302)

Railway

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”
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[Failure to put an end to private
catering and introducing departmental
catering arrangements in Railways.)
(1303)

SHRI AJIT KUMAR
(Vishnupur) : I beg to move :

SAHA

“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to raisc the platforms of
railway stations fromi Kharagpur to
Purulia.] (1237)

““That the Demand under thc Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to introduce a passenger train
in day time betwcen Adra and
Kharagpur,] (1238)

““That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”’

[Necd to extend suburban facilitics
from Bankura to Kharagpur.] (1239)

“That the Damand under the Head
‘Railway Board’ be reduced by Rs. 100.**

[Need for proper maintenance of pro-
perties of Bankura Damodar railways.)
(1240)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs.” 10v.””

[Nced to provide Ist class coaches in
Gomoh-Burdwan passenger  train.]
(1241)

““That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to increase the frequency of
Rajdhani Express and to provide a
stoppage at Asansol.] (1242)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to provide more coaches in
Purulia-Howrah Express.] (1243)
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“That the Dcmand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Need to convert Purulia-Howrah
Exprcss into Fast passenger.] (1244)

“That the Demand under the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to route Neelanchal Express
via Adra at Ica’u' three days a8 wecek.]
(1245)

“That the Demand under the Hcad
‘Railway Board’ bz reduced by Rs. 100.”

[Need to nationalise Bankura Damodar
Railway.] (1246)

““That the Demand und:r the Head
‘Railway Board’ be reduced by Rs. 100.”

[Nced to include MPs and MLAs in
Railway Time Table Committces.)
(1247)

“That the Dcmand under the Head
'Ruilway Board” be reduc:d by Rs. 100.”

[Need to construct a new rail line
from Mejhia to Bankura.] (1248)

SHRIMATI . SUSEELA GOPALAN
(Alicppey) : Mr. Chairman, Sir, the
railway budget was scparated from the
General Budget in 1924. The Railway
Convention Committee was sct up to
advise the Government on how much
amount has to be taken from the Railway
Budget 1o meet the dividend liability.
That was because the railways werc sct
P under ussured dividend system. When
the other public sector undecrtakings are
under the General Budget why the

Railways alone are having a separate
budget ?

At present, here the Railway
Convention Committee itself can only
divide the amount which is to be allotted
°nd 10 more powers are given to them.
At present, cven the Public Accounts
Committee canot g0 into the various
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aspects of the working of the
Rdilways. All the other public under-
takingg come¢ under the P.A.C.
Either Convention Committec should be
given more powers or there should be
another P.A.C. or some such thing which
can go into the working of the railways,
For the last so many years, when we go
into details, we will find how actually
the railways were mismanaged. During
the present plan period, the entire
amount has to be spent for the actual
rchabilitation of railways. For that,

. actually, a proper amount was not set

apart in the Third, Fourth and Fifth Five
Year Plans. More dividends were paid
to the General Budget than what was
actually allowable. That is why we see
alinost the entire amounl of this Plan
has to be spent for the rchabilitation of
railways this ycar. Then what is lcft for
the development ? This is a very pertinent
question to ask. Taking thc backlog of
arrcars, the intercsts during the Sixth
Plan period will come to Rs. 300 crores
and then there is liability mecant for the
social liabilities thc amount of which
comes to Rs. 250 crorcs. They have to
giv: concession in order to attract high
rated traffic and put burdens on
consumers. That makcs Rs. 250 crores
which we will have to bear. Then there
is interest amount of Rs, 50-60 crorcs
Per year. Railways being utility service,
government should spend and not the
railways. Railways should be allowed to
work indepcndently. So, altogether when
the arrears are there plus the intercst
charges, naturally the railways will
remain in the red. So, rc-evaluation of
the whole policy should be there and
steps be taken for the proper functioning
of the railways. I would suggest that
cither the Railway Convention Committee
be given more powers apart from just
dividing the amount or a Commiltee like
PAC should be brought into the picture,

Mr. Chairman, Sitr, even the amount
which has been allocated for develop-
mental works, has not been properly
utilised taking into consideration the
oeeds of the backward areas. I give the
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example of Kerala. Kerala is industrially
very backward, After Indcpendence how
many kilometer of railway lines did we
get 7 It is less than 200 km of railway
line. At present wce have total 916 km
of railway line. The all-India average
per lakh of people is 10 km whereas for
Kerala it comcs to only 4 km. Mcmbers
from both sides have complained that
intercsts of the backward areas have not
been taken into consideration when the
devclopmental programmes are drawn up.

* Mr. Chairman, what is the fate of
Ernakulam-Alleppzy linc which was taken
up five-six years ago ? The total outlay
on this project was Rs. 14.90 crores. So
far only Rs. 10.58 crores have been
spent. This ycar Rs. 3 crores have been
sct-apart in the budget. So, still a sum
of Rs. 1.32 crores remain to be allotted.
Taking into consideration the price
esvalations the total amount needed would
be mcre than what has been caleulated.
In 1982 when 1 usked a quustion as to
when this line will be completed I was
told it would be in 1985 provided there
is availability of funds. So, it amounts
to this that even in 1985 it will not get
completed and it may go upto 1987 or
1988.

Last year when I raiscd this matter
in the Consultative Committee mceting,
the Minister told me that contracts have
not becn cancelled whereas when I
inquired from the contractors I was told
that the contracts had been cancelled on
account of paucity of funds. Let me tell
you the present position of this project.
T do not know, when the elections come
you may say something. During the Kerala
clection some announcement was made,
Mr. P.C. Suthi was the then Railway
Ministcr and he said that Rs. 3 crores is
set apart for the construction of the
Alleppey-Ernakulam Railway line. But
what happcened afterwards 7 Only Rs. 50
lakhs you have spent for that so far.
How can it be completed in this
situation 7 Rs. 10 1/2 crore more is
required for the complction of that line.
And if that is not completed, how can
th¢re be proper development ? This
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Ernakulam to Quilon line can be
connected to Quilon only if you complete
this Alleppey-Kayamkulam line. Other-
wise it will stop at Alleppcy and there
will not be any through line to
Trivandrum. But even this line will
take 2 Jot of time to be completed. [
don’t want to go into dctails.

Sir, promises were made about the
Kullipuram-Guruvayoor Railway line.
Lakhs of pilgrims go to that famous
temple. That was h promise madc by
your prcdecessor. But till now, nothing
has b cen done.

Sir, Kerala is the only State in the
country which has not got a Coach
Factory in the Southern region. Now
it is said that this question is being
examincd by a Committce. But there is
no coach factory inour State, This is
onc of the important points. So many
other things arc there which have to be
looked into. The Malabar region is
always neglected. Very little amount is
being sct apart for the reconstruction of
railway stations in that region.

I congratulate the Railway Minister
for starting the Bongaigaon-Kanyakumari
and also Ahmedabad-Trivandrum line but
no bogics are attached to serve the
Malabar recgion in these trains. The
complaint of the Malabar people is that
this region is always neglected. That we
gsce in the Railway Budget itsclf. This
Alleppey region is backward, How can
we develop that region without proper
railway communication facilities ? The
coir industry is in crisis. 1f other
industries have to be developcd in that
area, railway lincs have to be built, But
that is not being done,

From Bombay to Kerala we werc
demanding West Coast line, But that has
not been given. Kerala is  always
ne glected. Evewu this Alleppey-Ernakulam
line came into existence because another
regime was there; Mr. Dandavate was
the Railway Minister and the credit
goes to him. If this government has any
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concept for backward rcgions the
construction of this line would not have
been dragging on like this for a long
time.

I am happy that the Minister has
congratulated the workers for the success
of the Railways. Actually the succgcss of
the Railways is duc to the hard work
done by the cmployees. But what is the
attitude of the Railway towards its
employees ? For the loco runming staff
you promiscd something after the strike;
but you have not implemcnted it. Even
now their cases are not withdrawn; pcople
have been sent out and they are suffering.
This is your attitude. There are very
many genuine grievances of workers.
They went on strike for, reducing their
working hours. Why don’t you reduce
their working hours. Even after so many
years after independence they have tordo
16 to 18 hours of duty a day.
When therc was no way out, they went
on Strike. But no conciliatory attitude is
being taken by you. With regard to the
station masters also, that is your attitude.
Misfit uniforms are being given to thesc
people, Once you have stated that you
will give Terrycot uniform to the Station
Mastcrs. But why should you give misfit
uniforms to them ? You should give
cloth and stitching charges to them. Once
your predecessor had stated that if the
uniforms supplied to them are not to
their satisfaction, then the Railway
Administration would review the case
and give them the cloth and the
stitching charges. But mow actually the
present Railway Administration is taking
a firm stand. The entire Station Masters
are united and they say that the uniforms
are misfit and thcy would not like to
wear them.

Then, Sir, there are some isolated
places where the Railway Stations are
located. There are so many officers

working in (hose isolated Railway
Stations. But the bazar pass facility
which was Jgiven to them have been with-

drawn. This is not a very healthy attitude

lowards the workers, Moreover, in those
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isolated places if the Railway doctors
are not immcdiately available and if the

. Railway officcrs go to some other private

doctors for immediate treatment, the
expenditure on the medical treatment is
not reimbursed to them. You have to
consider such things very magnanimously
so that the railway workers may beina
position to work hard which would
ultimately help to a grcat extent in the
working of the railway system.

Now, Sir, what about the casual
workers and the catering workers ? There
are about 2.12 lakh casual labourers in .
the Railways. There are about 15 lakh -
permancnt workers in the railways. But
the fate of these casuul labourers is not
decided. Their working condition and
their living condition are miserable. T
have received hundreds of letters from

_these people. Many of them have been

working in the railways for the last 20 or
25 years, But they arc not getting any
benefit. Even their dependcnts are not
given any job whea they die while
working in the railways.

Sir, what is the state of affair of the
railway catering staff 7 Now, you are
going to have a separatc Corporation for
the railway catcring business, That is
good. But what are you going to do for
these in the catering scrvice at present
especially when they have put in a long
years of service in the railways. Will you
take that also into  consideration
while establishing a Corporation far this
purpose ? What is your assurance ta
them in this regard 7 Now, hulf of these
catercrs arc working on commission
basis. Again hcre also there is an
injustice shown to them. In one area,
they get a commission of 10 paise, in
another arca 15 paise and in some
other arca 20 paisc. Why don’t you have
a uniform commission ratc ? How will
they work for this meagre amount 7 I
would request you to give them 209
commission till you take a decision for
making them permanent, Once I had put
a qucstion in this Housc and the Laboyr
Minister at that time had replied thgg
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after 220 days of work, cverybody: will
have to be made permancnt. At that
time, I had asked the Minister whether
he would take action in the case of
these railway workers. Believing the
Minister, several letters are coming. But
they have becn saying that this is the
policy of the Government because they
are casual workers.

Sir, in regard to the K.K. Express
Train, last year a point was raiscd
regarding the allotment of more berths
to the caterers and you were good enough
to allot them 12 berths. But have you
taken into account the number of workers
in the K.K. Exprcss 7 The allotment of
12 berths is not at all sufficient. If you,
yourse!f go and see the working condition
of the caterers, I am sure you will find
the miscrable plight and will take speedy
action in this regard. They do not have
spacc to rest and they do not have space
even lo lie on the foor of the compart-
ments. They can’t take rest after the
day’s hurd work, after serving thousands
of passungers. Is it the way of treating
the workers in a country where you
always claim that socialism is your goal.
This is the hard realities which you may
not believe.

MNow, there was a proposal to change
the designation of the catering managers
to Supervisors. I have got u reply saying
that this was the proposal in the Third
Pay Commission’s R:commendations. 1
have verified this fact and I have found
that there was nothing of that sort of
recommendation. You arc misinformed
by the officcrs. These things will have to
be changed. Unless these workers are
prepared to work, you cannot achicve
your objectivis, The Integral Coach
Factory has excceded the target ? The
workers have worked very hard, but
have you rewarded them suitably ? You
are paying morc to a private Company.
Unfortunately, the railways are not
treated properly. Can these workers not
at lcast be treated at par with other
public scctor workers ? If they work
hard, you will earn more.

500
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We are told that the railways have
achieved a great success in the matter of
freight movcment. Is it correct 7 At the
time of independence, whereas the Indian
railways had a freight traffic of 90 million
tonnes, China had 100 million tonnes.
What is the present position 7 In 1978,
while China had reached the target of
more 1000 million tonnes, we are
nowhere ncar that. Only a satisfied
worker fecls that his future is in the
organisation and he will work for you,
but you are having a stcp-motherly
treatment towards the workers. [ want to
warn the hon. Minister that if he
continues to have this attitude, things
will not improve......(Interruptions). As
I said, the attitude towards the workers
is very important. The workers in the
K.K. Express had becen demanding
proper berth facilitics for a long time,
but you did not listen to them. When
as a matter of protest, they did not
come for their work for a day, they were
dismissed, They have nol been taken
back as yet. They hud beén complaining
to you for months together, and finally
to attract your attention, they stayedaway
from their work, and they were thrown
out. Is it not possiblc to take them back
to show that you are very much generous
to the workers 7 They were led to a
situation where they were forced to
resort to this. Because of dire necessity
they did it, I would, therefore, plcad
with you to makc necessary changes in
your attitude towarda the employees.

You now feel that everything is
peaccful, but 1 warn you it will burst
out one day and that will be disastrous
for the country as a whole. I hope you
will consider thcse things patiently and
take suitablc action.

Lastly, Malayalees who are staying
away from Kerala in many places have
been demanding scparate bogies for
going to Kerala, You might have received
o petition from Hyderabad; they want a
train to Kerala. They have also requested
that the Bangalore City Express should
be cxtended up to Trivapdrum.  That
irain is once & week. That will be very
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beneficial. The Ludhiana people will also
benefit if-two bogics are attached to the
Jammu-Tawi Express. They can come to
Delhi and if some provision is made to
get a reservation for them from here,
they can go to Kerala. You have provi-
d=d certain facilities on the Ahmedabad
Train and thc Assam Train. That is very
good. I hope, the hon. Minister will
consider these requests sympathetically
and introduce these facilities in those
trains. You have to accommeodate them ;

and somc relief can be given to the

peaple who are staying in these areas.

MR. CHAIRMAN : Some Congress [
members have given their names to speak,
but, unfortunately, they arc not here.
They are Shri Satyanarayan Rao, Shri
Hiralal Parmar and Shri Kamal Nath Jha.

Shri Arunachalam.

*SHRI M. ARUNACHALAM
(Tenkasi) : Mr. Chairman, Sir, on the
Demands of the Railway Ministey for
1984-85, I wish to say a few words.

In 1981-82 Karur-Dindigul-Madurai-
Tuticorin BG project was started. This is
one of the major new works undertaken
by the Southern Railways. From Karur
to Dindigul it is a new line, from Dindi-
sul to Madurai there is going to be
parallzl line, from Madurai to Maniachi
it is a new BG line after removing the
existing MG line and from Maniachi to
Tuticorin and from Maniachi to Tirunel-
veli there will be parallel lines. The
Proposition to have a new BG line from
Madurai to Maniachi after removing the
existing MG line is beset with many
Problems. The passengers from Kollam,
,Kannkumri, Tirunelveli Ramanatha-
. Puram districts going to Madras will have
0 undergo untold miseries. They have
0 change the train at Maniachi and
882in at Madurai before they reach
Madras. I need not narrate the problems
Involved in changing the trains. The
Southern Railways will * not face any
Problem by.having a paralel line between
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Madurai and Maniachi, along with ths
present MG line. This will rescue the
passengers from southern districts to
Madras from the rigours of rail travel. 1
app:sal to the hon. Minister that he
should order the laying of parallel line
between Madurai and Mauiachi.

The Kanyakumari-Nagercoil-Tirunel-
veli BG section is in Trivandrum Division,
The railway employces of Madurai resor-
ted to strike demanding the inclusion of
this section in Madurai Division. Then
the Railway Minister, Hon. Kamalapathi
Tripathi and the Minister of State, Shri
Jaffer Sharief, assured the workers that
this section would be included in Madu~
rai Division if they withdrew the strike.
They withdrew the strike. Along with
that the Railway Board has also with-
drawn the assurance of the Ministers. This
scction continues to be with Trivandrum
Division. The Railway workers of
Madurai Division are greatly agitated
over this inordinate delay. Before the
situation worsens, I request the hon.
Minister of Railways to include Kanya-
kumari-Nagercoil-Tirunelveli BG section
in Madurai Division. The argument that
a BG section cannot be included in MG
predominant Division holds no water
because in Gujarat there are maony BG
scctions incorporated in MG Divisions., 1
am sure that the Railway Minister will
look into this and do the needful.

At a distance of 5 kms. from Tenkasi
railhead, we have Courtallam, where
there is a beautiful waterfall. This place
is called Poor Man’s Ooty. Many common
people throng this place, as the affluent
s=ctions go to Ooty in South and Simla
in the North. [If Tenkasi is connccted
with Courtallam by a railway line, the
distance of which will be just 5 kms. then
it will be a boon for lakhs and lakhs of
common people wanting to visjt Cour-
tallam. This will be a very profitable
line, unlike the 136 uncconomic lines
being run by the Railways for the benecfit

of poor people.

*The ariaing] apeoch was delivered in Tamil,
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Sir, my  Tenkasi parliamentary
constituency which is a chronically back-
ward area without any industries. Along
with the Madurai-Tirunelveli BG project,
I suggest that Virundunagar-Sivakasi,
Tenkasi-Sengottai-Quilon MG line should
be_taken up for a survey for the purpose
of converting into a BG track. This will
opcn  the backward area for dcvelop-
ment.

In my Constituency,- Sankarankoil,

Kadayanal loor, Tenkasi, Senkottai,
Ambasamudram  Stations  look like
archacological monuments. They were

constructed during the British regime and
they arc all in a state of disrepair. There
is no roof in some stations. The statien
buildings should be renovated and roof
should bc put in thcse stations.

There is a place called Vadamala-
puram which was a halt station somc
years ago for the train ‘between Madurai
and Senkottai. There is no othcer trans-
port facilitics for the people living around
this place. Many times the people have
requested that the train should be halted
in nights also at Vadamalapuram. On
economic grounds the Southern Railways
have stopped the train-halt here. Revenue
should not bec the consideration. In order
to cnsure that the people are nat put to
avoidable  difficultics, the  Railway
Minister should order halting of Madvrai-
Senkottai  train in  the nights at
vadamalapuram.

Tuticorin is @ major port. The State
Government has  bifurcated Tirunelv:li
District and declared Tuticorin as

Chidambaram  district. In and out
Tuticorin hug: industrial complex has
come about. Presently there is one

Exprcss train from Madras to Tuaticorin.

I demand that one more Express Train
should be run between  Madras  and
Tuticorin.

There is a road on the east coast
from Madras to Kanyakumari. The
Railway Minister should order a survey in
this area for a railway line from Madras
to Kanyakumari on the sea coast. This

‘fighter,
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will be a profit-earning route, because it
will go along 700 kms. of sca coast. It
will open up thousands of fishermen’s
villages along this coastline. This will
also serve defence necds in times of
crisis because. direct transportation of
men and material from south to north
and from north to south is easy.

While air-conditioned coaches are
run ¢n almost all the MG trains, there is
no air-conditioned coach in 105, 106,
137 and 138 which are long distance
trains from Madras to Quilon. I demand
the inclusion of air-conditioned coaches
in 137 and 138 and 105 and 106 trains
between Madras and Quilon. The Trains
No. 105 and 106 get six coaches at
Tirunelveli in the name of Link Express.
This has not solved thc problems of

Tenkasi and adjoining arens. [ suggest
that there is no need for this Link
Express. You can have a dircct Express

train to Tirunelveli in its place. Bufore
1 conclud>, I would reiter=te that Tonkasi
station should be remodelled. Tenkasi is
known as southern Varanasi with a very
famous Siva temple here.  According to
puranas, thosec who visit this Siva templ.
necd not go to Varunasi, It is also popu-
lar belief that th: well here gets water
from Gangs dircctly. Nearby Courtallam
is a popular tourist ¢:ntre. Hence there
is nced for a retiring room in Tenkasi to

s:xrve the ncods of passengers apnd
pilgrims,
Madurai is the next biggest city in

Tamil Nadu. Mudurai junction is worked
to th: maximum. There is also heavy
rush. I suggest thit a marshalling yard
should be constructed in the nearby
Vilangudi so that the pressure on Madurai
junction can bz cased. With th=s: words
1 conclud~ my specch. The train No, 137
and 138 betwesn Madras and  Quilon
should be named after the great freedom
Shri  Vandinatha Iyer who
bailed from Shenkottah. He shot dead
the English Collector and later shot
hims=If dzad in his 30s. His name should
be cherished by posterity.
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[SHRI R.S. SPARROW in the Chair)

7z ara vt 1 79w g e a7 91§
givz, fagras ar afasrd fedt mrdr
# §3% ¥ fag Jrar § aY I8 Q9 WA
arr afasacr @1 New fewr aff
gy | 97 g% @rg § }g. Fefaq

FAFETE at ag Wt af ar g

fearat stz g7 ara¥ 93 o gt
agafedi 71 wrdy ¥ F5r7 F foag o
¢ afua 39 ary qur 8 @iarn, 3T 93
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A g Ao s O vl ok
w1ar § 3% §5% ¥ fag Wit A€ g
Tt &1 5t oft ¥@ ag # F1 sqaEar
5t foad sqa St & sderea §
gET F amr afaay Y gwre
Y M A gy '

& wqx gzrar fad *T go gREAwEH
¥ a ¥ g A ) oww o
AIFT JATWILT T a3 § Afqa as
ser srar @, AfwT ey & *1€ g
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EC K

FaNt N ozt sgaragmr s
Xzw fevz Ot oF o w1 fsar qar
R R ¥aw v QS 97 @ awq qw
FAL I TR F1 fgura and o Frean
@ 73 T frex = § w4 G
dtfs I AT Nzwnt ferve gy §,
g 9 WA | 57§ SArvcd wdp
A W # A W oarew qad
wfar &1t §  §amErd &Y wraar
ary Y, ©a@® faq & Aoft aghaa & g
Fgr Fr Sewnd fesz v sp 4d @
T o

SHRI S.A. DORAI SEBASTIAN
(Xarur) : Hon. Chairman, Sir, I would
like to point out certain problems
connected with the Southern Railway,
particularly of Tamil Nadu.

Sir, to modernise Ponmalai Railway
Workshop, an amount of Rs. 25.10
crores was covisaged and for this project
only a token amount of Rs. 2 lakhs has
been provided in this Budget. This is a
Bross discrimination to Tamil Nadu. Sir,
the hon. Minister should aliot at least
Rs. 2 crores for this project.

In Erode-Tirichirapalli broad gauge
scction, the construction of a - new
bridge across Amravathy River at KM
65/8-12 in replacement of existing bridge
at a total cost of Rs, 2.24 crores was
end of 1983-84
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Rs. 1.36 crorcs has been spent and this
year Rs, 82 lakhs were allotted leaving
a balance of Rs. 16 lakhs. This work
should be completed this yeas itself
keeping in view of heavy traffic condi-
tions.

At the Golden Rock workshops—for
the. facilities for rcclamation of diesel
loco cylinder blocks, an amount of
Rs. 5.27 crores was envisaged. So [far
Rs. 3.0 crorcs have been spent.  This
year an amount of Rs. 1 crorc has been
allotted. Greater importance should be
given for this work and the project should
be finished this year itself.

A total cost of Rs. 117.21 crores was
stipulated for the proposed accommo-
dation for advanced computer system at
Madras. A provision of Rs. 10.1 crore
has been made lcaving a balance of Rs.
107.20 crorcs. In view of the metro-
development, this should bc done on
priority basis. Many Hon. Mcembers
during the Railway Budget debate have
also demanded that priority should be
given to the Madras rapid transit system
and have asked for carly installation of
the computer facility for easy movement
of traffic. For this project a total amount
of Rs. 53.46 crores was to be invested.
Last ycar the Hon. Minister allotted only
Rs. 95 lakhs and this year only Rs. 75
lakhs have been provided. This is very
much a discriminatory allocation if you
compare this to the projects for which
priorities have already bz2en given else-
where. Therefore, I would request the
Hon. Minister to kindly see that this
projcct is also given its due importance
and it should be complcted in any case
before 1988.

I would also request the hon. Minister
that one First Class passcnger waiting
room should be constructed at Manaparai
and Kulithalai and the existing First
Class waiting room at Karur should be
provided with further amenities.

Regarding the train service facilities,
I would invite the attention of the Hon,
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Minister to the fact that when we are
writing to the authoritics for the provi-
sion of stoppage of some truins at some
they do not concede to our
requests at all. Our request is that the
following trains should be considcred for
stoppages :

Train No. 65/66 Tiruchi-Cochin
Express and Train No. 31/32 Tiruchi-
Bangalore Express should be stopped at
Lalapet and Sithalavaij.

Train No. 105/106 Madras-Quilon
Mail should be stopped at Manapparai as
it usvd to be previously. Many passengers
coming from Madras were very much
bencfiting because of this stoppage.
Rcecently this stoppage has been climis
nated. The authoritics say this stoppage
has been eliminated because the expected
level of the passenger traffic is not using
this stoppage. At lcast for a Member of
Parliament somcthing should be done. I
have got no other train to come from
Madras to my native place except this
onc.  So many trains are passing through
this place, but none stops. Thuefore, [
request  this  Quilon-Mail should be
stopped herc at lcast for my convenience
and for the convenicnce of other public,

A First Class and a Sccond Class
bogic should be provided to Karur people
travelling to Madras and from Madras in
Train No. 65/66 for which train I have
mentioned that some stoppages should be
introduced. So, kindly ‘scc that one
First Class and one Second Clasg bogie
are attached to Truin Nos. 65/66 at
Karur for the convenience of the public,

At present the Railway Board is
functioning at D¢lhi as its headquarters.
Many files dealing with policy matters
have not yet been cleared for many years
owing to the enormous work at its dispo-
sa!. So, I suggest that every regicnal
railway should have a scparate Railway
.Iloard for speedy implementation of pro-
Jects and from the administrative point
of view. I am stressing this point for your
consideration and kindly see that avery
regional railway should be proyided a
scparate Railway Board,
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Regarding the food supplied in trains,
I would like to draw your attention to
the fact that the quality of focd along
with its quantity is deteriorating. The
qual:ty of breakfast i8 sub-standard and
is not of good quality for the price
charged. It is prepared very carly and
loaded in trains. By the time it is served,
it becomes - chill. The contents of the
lunch plate get mixed. The curd cups
contain only half the qu:mtlly In some
platcs some items are missing. Since
lunch also is loaded from base kitchens
well in advance, thc passcngers never get
it hot. For the rates charged for lunch
quality is very poor, If the contract is
given to a private contractor, at lcast
out of fear he may give better food
and quality food.

At night only food packets are servad.
These packels contain cither tamarind
rice or vegetable rice and curd rice
They are full of stones. For side dish
they piovide pitato chips.  There are no
pickles.  But the guality of whatever is
served is very low. So I suggest that the
rice supplicd and other items supplied
should be of good quality and they should
also be tasty. Besides, the bearers are
algo not courtcous. Sometimes they are
rude. So wc want courtcous service
from the suppliers.

In conclusion, [ would say that some
morc facilitivs for Members of Parliament
should be provided for travelling. Now,
when the Members of Parliament arc
travelling by air, their companions are
to travel only by trains. Therefore,
companions should be permitted to travel
on Trains in Members’ absence.

My second point is that the family of
a Member of Parliament consisting of his
spouse is already getting the pass. There
is no problem. But at lecast once ina
year he should be allowed to take his
children also to some places,

_SHRI SANTOSH MOHAN . DEV
(Silchar) ;: How many children ?
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SHRI S.A. DORAI SEBASTIAN : At
lcast two or three. Supposc you arec an
¢clderly man, naturally some of your sons
and daughters might have already been
married. So provision for passcs for two
or three children is enough. Kindly s:e
that at least once in a year a Member of
Parliament should be given passes to go
around with his family.

With these words, I thank you wvery
much,

SHRI F.H. MOHSIN (Dharwad
South) : While suppprting the Demands
presented by the Railway Minister, [ have
to make some observations.

The Railways have becn c¢xpanded.
Many trains have becn started, But [
am sorry to say that the basie amechities
provided to the passengcrs arc not satis-
factory. 1 have always been saying when
the passcngers travel in the trains, the
basic neccessity of drinking water in the
trains should be provided especially in
the summer season which is coming.

Prof. Madhu Dandavate was the
Railway Minister. He ordered some
carthen pots to be kept in every bogie.
But before he went out from the
Ministry, the pots also disappeared.

PROF. MADHU DANDAVATE
(Rajapur) : For your information pots
were broken at the same time.

SHRI F.H. MOHSIN : By the time
they reached thc next station, pots
were broken. It did not serve much
purpose. Railways had to spend crores of
rupecs to purchase earthen pots and to
employ watermen.

Any way, some arrangement should
be made for the passcngers so that they
can get good pure drinking water in all
the compartments. Of course, in air
conditioned coaches therc is arrangement.
But it is not there in other compartments.
In Second Class compartments the

.
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condition is worst. In the records of the
Railways, it may be written that railways
have provided facilities, but in reality
you will find at many stations even
drinking water is not available. At 4
junction like Miraj where so many trains
halt, I found no drinking water. There
was no water in the lavatory. They say,
it is not available. It has to be brought
from somcwhere. 1 have made a note in
the complaint book. So, such is the
siluation at junctions. At small stations,
you may not do anything. But at lcast
drinking water should be made available
to the passengers.

What about hygenic condition ? It is
appalling. The sweepers do not come.
They do not clean the bogics. The cate-
rers bring food and they kcep that near
the lavatorics. There is no other place.
Except in some compartments of the
First Class, in Sccond Class the condition
is appalling. They kecp fuod and drinking
watcr near the lavatoriecs. How can
we take such food ? Theee are the basic
necessitics of passengers which have becn
neglected. I am not worried about
A.C.C. trains and Rajdhani Express. You
have to provide basic necessity—cleanli-
ness, good food in all passenger coaches.
The standard of food is appalling,
catering is worst. There are¢ some
departmental canteens. Some are run by
the contractors. But both are bad.

Ovcr-crowding is there. Many trains
have becn started. But it is not commen-
suratc with the incrcase in population
apd increase in passcnger traffic. Now
trade and commerce has developed.
People arc travelling from place to place.
In the olden days, travelling was little
because people had not much to do in
another town. With the development in
trade and commerce, there is increase in
passenger traffic but the number of trains
being run are not commensurate with the
population. Hence we find people
travelling on the tops of the trains,
endangering their lives. Of course, when
the guard sees, they are asked to come
down. But what should they do ? Many -
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a time goods trains are not run proberly
or on time. They d> not reach on time
because they have to give preference to
passenger trains. Why not plan for the
future 7 Have a different track for the
running of the goods train. Goods train
should have separate tracks. There
should be separate staff also. The
Station Superintendent has to run to the
goods shed also and to look to the passen-
ger amenitics which is not possible. You
should have a diffcrent staff altogcther.
You can have diffcrent stations, if you
want, at different places so that the goods
train can also run efficiently. Now, people
prefer to send their goods by trucks or
lorries rather than by trains because they
do not resch in time. There is so much
of pilferage in the goods train, sometimcs
in collusion with the railway servants.
That is why, the people want to send
their goods by lorrivs. That has to be
remedied.

Now, Sir, ] comc to Karnataka State
proper. It is unfortunate that though
Karnataka had as many as four Railway
Ministers, nothing apprecciable was done.
Mr. Dasappa, Mr. Poonacha and Mr.
Hanumanthayya, Mr. T.A.Pai were all
there. Now, Mr. Jaffer Sharief is the
Minister of State for Railways. But
nothing much has been done to Karnataka.
1 am not a sectarian in that aspect. But
we have to see that all the regions are
equally developed. It is not that a part
of the country has been developed and
and other part has been ncglected. You
have to pay attention to all the parts.
What has happened in Karnataka ? The
broad-gauge line from Pune to Bangilore
is still pending. Long back the estimates
were prepared. But conversion was made
only up to Miraj—the border of
Maharashtra. It was never continued,
Pune-Miraj conversion was done at the
time of Shri S.K. Patil. Broad-gauge
line is also there between Bellary and
Hospet but it is there only for running
the goods train to take away the manga-
nese ore and iron ore from Hospet area
to Madras. It could have been taken to
Karwar harbour or Belikera. That was
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now the railway linc was put up to
Hospct. Hubli is not far away from
Hospet . So, it could have been put up
to Hubli, but they ncver thought it fit to
take the broad gauge railway linec up to
Hubli. Beocause of all these tnings, the
people of Karnataka feel that there is
nobody in the Centre to take care of their
interest, in the matter of railway devclop-
ment in the Statc of Karnataka.

I rcquest the Minister to complete
the conversion of broad-gauge line from
Miraj to Bangalore. The Hospet-Goa
line has also to be converted into broad-
gauge line. I do not know how many
years thcy will take to complete these
lines. 'There has been domand for so
many dccades that @ new railway line
from Hubli to Karwar should be laid.
You always say that there is shortage of
funds, Scarcity of funds will come only
when a demand is made from Karnataka.
Then, coastal railway line from Bombay
to Mangalove is also at a standstill. That
has also becn neglected and it was stop-
ped somewhere ncar Bombay.

Sir, all this could be done, as the
Karnataka pcople feel, only with the
creation of a new zone for that area. I
have asked about the creation of a new
zone, But I have got a reply that the
Railway Convention Committee has made
somc recommendations and they arc
examining those rccommendations. How
many years will it take, God knows !
When there could be a separate zome in
Secunderabad, why don’t you have a zone
in Bangalore or Hubli becausc the rail
. mileage is justified to have a zone there.
. Qur Karnataka pcople strongly fecl that
. all these things may be developed only
: when a ncw zone is created.

- Then, Sir, regarding the Railway
i Sc"‘"“_ Commission, Karnataka pcople
| are again neglected even in the matter
of recruitment, Formerly in the Southern
: 5‘[]?35' Service Commission, Hubli
. fvision was also included. The Tamilians
: :""“’ Were dominating in the Commission
; took only Tamilians. Now, Sir, the Hubli
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workshop consiste of many Tamilians.
909 of them are non-Karpataka people
and only 10%; staff arc those people who
ate from Karnataka, '

There is the Railway Service Commis-

sion at Secundrabad. Of course, once
Mr. Hanumanthappa was made the
Chairman of Railway Scrvice Commission
at Bangalore. But after Mr. Hanuman-
thappa became a member of the Rajya
Sabha, he had to rcsign. But later on
nobody has becn appointed. They are
now thinking of appointing an officer as
the Chairman. [ do not know why. Let
them have a uniform system. If they
want to appoint officers as the Chairman
and the members of the Commission, I
have no objection. But why only for
Karnataka region the officers are being
sent there. I do not understand that,
There should be a Railway Secrvice
Commission at lcast for the Karnataka
people so that they do not have any
grievance in regard to recruitment. They
have been neglected. That should be
done ecarly,

Then, I come to Hubli-Harihar
Section. That is actually in my consti-
tuency. It starts from Hubli but it is not
included in the Hubli Division. If any-
thing has got to bc done, one has to go
250 miles away to the Mysore Division, I
do not know why it is like that. It should
be included in the Hubli Division only. To
this nlso, I got a reply that it will be
considered after the Railway Convention
Commi ttee rccommendations are perused.
I do not know how many ycars it takes.
It starts right from Hubli but it is not
included in the Hubli Division. The
Dharwar South people have to go to
Mysore, 250 miles away. This creates a
problem for the people there. So, it
should be included in the Hubli Division
and it should be done early.

]

There is the Jhelum Express coming
from Jammu Tawi to Poona. Prof. Madhu
Dandavate, when he was the Railway
Minister during the Janata rule, had
promised it to be extended to Kolhapur,

.
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Even the timec-table was printed and
given to us. X do not know why, even
four years after his cxit, that has not
come into ¢ffect. The time-table is also
now changed. Jhelum should be extended
to Kolhapur. The Jhelum Exprcss which
halts at Poona could be extended upto
Kolhapur so that passengers may not have
to change from one train to another,

The Koyna Express runs between
Bombay and Miraj. It has got First
Class. But there are only Chairs. The
compartments are so badly maintained
that it is very difficult to travel in those
compartmentis. The charges are of First
Class. It is not air-conditioned. Whereas
air-conditioned Chairs cost less, these
passengers have to pay First Class fare
and travel in those compartments which
are very badly maintained. God save
the First Class passengers, [ am not
saying about Karnataka. Once I travelled
from Aligarh to Delhi by a passcnger
train. The First Class compartment was
worsce than the Second Class Compart-
ment. It was impossible ever to sit in
these compartments. They are so badly
maintained. I think, thesc compartments
should have been scrapped. But yet they
are being put to use. I do not know why.

These are certain things which need
urgent attention of the hon. Railway

Minister.

As regards the Workshop at HubM,
there is a fecar that the work load is
going less and less and that the work is
being diverted either to Tirupati Worke
shop or Lalguda Workshop. The fear is
that time may come when the Hubli
Workshop may be closed. It is a very
old Workshop. We have got skilled
labourers there. It could be expanded,
But yet nothing has been done to expand
the Hubli Workshop. Even carriages could
be constructed there ; even locomotives
could be constructed there. Hubli is the
second largest town in Karpataka, It
could be made good use of. I think, the
hon. Railway Minister has ncver visited
that place. Let him visit that plage
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once and see it for himself as to how it
could be expanded.

With these word-s, I support the
Railway Demands.

ot Qawe swrw ami (wlear) ¢
awrafa o, I awe & dad A& gAY
@ & 7g A femrn aEm fF W
Wit & amfesY § foq oF ageagqa
qITTATT F7 qTAT § A g@ &7 ghamr
FT AT aF agw & fag O oy aw
T F1 TE 8, A AFH § |

s+ gfaurst & gfezsin & sfy av
Wy & faeard oty ga & fag awe
¥ agtadr e 8, Frrd wid ® aqadr
At T A F wrg ¥ ot @A d
gYeT & YT 1980 & F@r war & fiF sy
aF o afg 3d worz i afg Y wE

@l aifadt & @< sram wie AT

fear war & Sfea gfaarii & gfen
& queeftar & qrq, @ afyay A
FIF gF1T FY wfsaza & faar atc
go adf fasrd ) S9N ¥ oy s
# faadt X orgd T wE §, s«
qo9 ¥ 3T QT AT, @Y 3z ad A,
¥ arz ft A9 wATT WY W 3 giawr
WY % 1T 9T TG FT 910 § 1 @<
g 7t fraat gfaar faeaat aifzo st
g sy & amfaY & aramarg @
feat qgraar sam s Aifgy ot
foe ag & agfas fasre & fag atx
Fdex A qravATd F Agry & fag oF
gfaafaa crg @ar wifgy, ag arer
a% 7€} & 9rar ) o forgar afas gvra
TTe qTaT , IUY & ATAIRAX F1 Pravfor
wrd €T & 1 1980 F &F I ¥ a3
¢ To¥ wreAl A e HUX ggh A
ff i I dad & g AW X g
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@t A Wi AT arA wig % qfg A
m 1, gy @t Fgafy gwe FT Q@

afe = oo @ fued ag 4 &XT 90,

FAT 9T 1 qPay WY a9 § 7
ot i Afem =y Fea sraEd
¥y at g€ A feaar fawtor wrd fear
Tar, a7 WY& @ra w41 fearg Ag) ggar
g FmAl & aeel § Y dreft fagra
g wrar & T w1 ®©7 § AFT greAw
agi &Y grar g | o T8 FArg oraY §,
¥ ar 39T qF # gured g omar §
& fagre ¥ arrat § A% I g fagre

FY feafy ¥ 3, o 38 a§t &Y srarrEl

¥ <t Aneg ¥y faator F1 F1F garr
? 1 g gyt o faes gu &7 § gard
amw, fafcdg, s gwm@T & =
# rgwr & fawmer weTT § YT AEH 9T
qF @ 9gTd FY AWF, AW FeAX
T ga @fqwr q9zrd FIWY ArATH §
dfsq agh 9T Frargrd & AN Sga
F% § | 70 @i § v fafcdg, wwwwq,
AT T gATY AT 13, AfE FH-
W FT WHRAET Y, ITH WAFT &
fray gu <=t aF gT AT 262
frtiyer Y ag W@ argw & gEwT
Taqw ww T@r § afew gud AN e
TR TUE 9N 9 W@ TIY AL
BT 97 VT o 14 WTG 7Y FT TAGA
frar narg) @ ey @ ag A
AT FI9 qF AWMAT QAT | K G
afa & it ag w17 7w @1 §, IEW @
¥ {4 Swar § agw & gow v e
A :

C Ry g g § feogard
- I, gt gArd wur o ot of o,
¢ TER 9 awr A gy w@ TR
- e gl amm, o wfwee w1 -
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TET Y, IT8 WY AgT & fas faar
areaT | AfwT ag WY qoAT €Y <@ Ta4v |

feT gagd ¥ g4, AT ¥
gig oY 3 ft o1FT F oA & Aw ¥
wrgw fEar g1 &7 wgr a1 f& oS gwa
Tt gtoar ¥ o wifwa Prar ar @
afFw oY dwadia drwar § o Faw
FEYAT ATX T T | WA AY J, qrferavie
Hgae # @ qg & fqwre g=e
for § afew ¥ Faare Faer Wiy avs<

‘g w1 arfeariiz § o e e &

_q TG Y 9N TIENT FRA K qEAAFAT
T8 waEr o1 Y '

Ig 9T § AFEIA ATEA R 1 A
a7 gfeady, arfaarfaal a1 a=a saa<
ant & war garr & forg Wit sfead &
arg oYaw #Y gfaerg greq @ 1 &
ag fre a2 #Y gardt auTHard W
g e fee s Y waww fea & fag
faare w2t & ? faw avg & i g
FTHN & FrFaaa SIqoTg FY or @Y E
3q gfez ¥ oy ag wrdw qdwaw a
srrfen | g2 g & ag &y aga
g9gaa § AT ag wrdw 272 faertee
AT AT AT H aga A or-ad
IqT, @ NIFe §, die e §,
argq §1 &7 §q gfeeal gw ardq
#t gyfrar AT afmardar aga & | 78

Faege sfga & & dfeT @ ool aw

AT foqr Srar @Y | gAN HA
SfY %1, FAAT AT AXATHT F ATHTT AH
fag are-are sarT arefee frar @

ot oft g AT XX ANT F wrE N
agradr v § | €@ e W I 114
FAY €7¢ N Tl Y § 1 FroX af
T T T KAy Wi ST A
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arfge 1. ag surRdt § foa¥ g safen
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gfae faady afgg) 77 7 @ f%
foraT & w9t oft @ ar v s
safer @, SET @ qmaraqel ¥ W
A g gg ¥ & ATy
g Fear f5 smar N Av@ret
ST 7@y g W A #Y qrafusar
g AT gradi quadia Qe § X
fafewa =7 & wifas &7 a7-wr==m=
FT HRT F qIfs gordx & graifas
HET FAAT FT AZYN & T A1 I UG
wad fr frft ¥ arg 3 d=wmm A
FTAITEY T8 AY T Wrg ‘

% @y Kag @ eaw fewrAn
qignr f gqarg ffeaa # e Rx
1% At fF qredm § ot daw sfen
W% ¥ mad 900 i frwsr 15 ast
q J9AT F1H FLY A7 R § | AfHT FE
vl aF JqATTT qE) frarar @y
ag 9% T aga q31 H74T7 § ) A=
TEeE FHE) & fag o wew § I
gga faew awey gfawel & ¥ sw=rd
dfqg @t ®EI AT @R W
© gy sHMfeal & @ ¥ FA@ A
stede Fwfrar sar $30 ) @ @ 8
FAIfeal & @19 ag GE1T w7 aga
8T AT g1 xES1 T fwar sren
wTfRe AT <o sareft favay orr =g

& q@ ¥ galat WA H _145.

- w5 awl
gfag wT ®E | AfeT g% eqrfreay
o1 ot 1 s feang A ol ¥
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W oywr ¥ ¥ ¥ fvaw f worge

15-20 agt # sfgw & axw ferac
DA g ¥fsx T afamw N FE N
ghrar aft faw qret | gurd omfyw
FFI § rEfeg ga% N Far @, @
ag aga & v9F w1 fawa ) gW e
TR F FTTTFT SAT ArFqq FIF w1
FE A1 qAT FWQ § a1 WY TERY AAL-
Fegror &y frar arar g '

gfasrfoal & st fasraa
ardr & dfew #r€ i ¥ A o)
gqaTE & 99 ager *ww aar A
FELAT U F vy A Fa wvg 9T}
WgT § W@ Q. FT AT DA
@I & | 7F 9T 4-5 FHITT AT 0F QA
08 ARG E A a9t § Fgt 9 F 1 A
9T ITH g g€y agi & IAHT
Fia% 7l frar srar &1 Fasraa &Y
Tt & 9T 99 9T Wt F1 wrraEt A
F S W A % frmx @ R
FIAET AL AT ) A 7T AW AT Y
agl 9T Ffasrd § N fedwe ¥
qAteT X QX §fraT @ g § Afew
ot 9§ 115 A6t & ) § | wra w9
F A NG QX T Forwrad avé §
afew #1E Frrady T |

3O UENT ATX A ¥ wATAT
WEAT § | FISTHT €W 9T g1 AT, §2
TTIT FT F@NA § qfFq wrzr vk aff
g | 8T 7T AT aHodfto Fr AT qear §
31T ¢ fawraat 1 ot Pereeit oo g
81 whfag frecar § 51 &g g) wrew
# 4 Qo o wNT AT 4 & FoG
*1 w121 f7a1 91 o1 Q) 0 wezwwre
®1 & At wifgd | Wrwear § 7F @9
ATEFT FT H¥Y § )< Fadwr & oY o
¥ ¥3-a§ sqrqrd agt oy § 1 xafag
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ag sTavar wgh 9T QA wEY | gAw

g ) TF 6 FAK ¥ I gIw I

sraeqr W WA I @Y TR AT
fezrafen =0 & &9 ¥ 6 FAU &Y
srreqr AT LY | TIK AWIT H SFELA
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geft THTT gAATE OF @frer §F 0
gafan gaag @ feedt & g wraae
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F«z"tﬁmﬁmmﬁ feseit TF w2
vagRE wore AT g | R
aret sfas F19 T E | §IF AN
ary s % gfewr @ )

s arad s Nt saw frerr
argar ¢ fr o avg & @ #r mifear
o= 7§t § ot frar awg F1 WX FT
giar &, ywiafs Feqsqaeqar § IEw
gfeestr § fezd WA &1 AW T
TarFz fagre § iAr anfgw | ag wvaz
# @, arwar ¥ @ ar mwdr fawwr
o frar agi @Y1 agt 9T W aw
T ST I9TeH g1 AFAY § ) GG,
JrAqra, gIAeET I3 A A1 el

T FT ETAAET AT TFZT | €& WA

qMFT FEX AT, qFAEqr SF AT |

THY SHIT Yo AT Yo & FW
T a6 et squw feawmT Trgar g o
oo arTo dYo A XA W ATAT HAT
e faoryg FT @r g AR ®
AT 93 AGYT FFAT 9T 4 ATIT e
Fieved § o< gak AT 150 IR
¥ 1 ot arerfaTr T w § agi 9T 1 A,
1% ouq wfr wrg 97 @0t § dww
T wA g 1wk A< I WAt A W
T, Wedr Wy A ot oo que
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Fasar ¥ qre foar, 7 a7 AT
TAT | §F THIC & Ao Ao o &F &hy
W wwfa & g §@ &Y
soar fawag aor R &1 @ awE@ I7
@ FA-FTANTCIT AvTH AT FW T
) § | gofag, siv-gza 5% wear-
Tifedl ¢ fawrer wifgg ) frfede &
qeat oy & fog #1€ @ sgaeqT A8
2 qrefagy oxwsw gaqve § qzAv
st § M fafedig @ waq & fag
T A | AT wad areRw adt
¢ fafidig § wqye dre Fearies
¥ rgmdaw ¥ WY qEad A
2 gdt I qArd M F J gEAT
& qrefag qreda widt @ Iad aggc
& fafcdig w13 & fag oF ani site @
arg | xwg fafedy & aiveary ay
wifxal # gfear faa awdr &1 o
wedl & ATq & AAICT HIAT § |

16 hrs.

Wt qewwr v (9T6T) @ @iy
off, g7 ¥ gET AT IAT q3¥ Iy
& X qdwrT w4 o A gwAr A ¥
w8 cfae & sgar g FF s
SATT 99 AEAQW acaf #Y N7 fawrs
o aga owwd &1, 1971 ¥ g9 qww
¥ arear g | a7 & X o7 Ao wo vy,
st wweiefa faordh, st @i qrodn
ot & «qur fir 7 o1 1392 #7 WX oF=
¢, TR FaagEr IR ? g8 aEr FET
war, fi xad deteT 7% Tar gz e
T | I O I I AT 4T Grevay
DN W 59 9T AT F@ W wE
% | 9TE WIET WY &1 I AT A
w¥t et Y, wEwefy off amgar
TR Aot ¥ edt s 4 aive
fast srga & ewedg < & Trdt werandy)
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N qoeq ¥ g A€ AE) wqqATE
R Y A X W S ¥ wwaAr ¥
§ WAAN aE ¥ 1@ G aw avN
W g | & 7g wrmar g fs WX & o
9 wrew o7 Rz Frar ag 21,30 FAE
FTEAT & | gX 97 FATAT FT AF AL
AT qGT TX AT & | AT T qIA B
19 fedt F1To o o FT AU 79
T W gz § areeta S FET I GO
§ o7 sada a9 el qeg ¥ e
) de9 FT gFA § | ae) gege dfww
¥ WY 9T arer Fedly @ et @ AR
EiFw graey o3 Sfew arfor §f I@
& 1 39 ¥ 1960 ¥ YT ®wAT FTFEGAWT
fear ar atc s ag adg FATH
T g aar g

16.01 brs.

[SHRI N.K. SHEIWALKAR in the
chair]

19 3G Fr e@mw gradf F1 I
Fradt 9, fosrs o fra #1 garr 1 164,
84 FU1E #7 gar | ¥ W) Sifear QA E,
¥ g #Y weofa 7Y go awwy € T
) s G fr fray Bfge et
T ? 82434 g7 | X YH ¥ AT 2458)
&t w1 axer ) frat afaw g 1Q 07
A € 7d 1 N AT gF QaAr § IA®
Hi%E AT I % 685.24 W@ HT AT
=1 garr forgd & Faw g7.13 w1 F
feFa & a5t 1 g7 NfE) 5t v &
fag amray W MNesww wrd @ gk R,
ofre arTe Yo TW g€ &1 wAw AW
gaearg 3 €1 feT ¥ |ifegt ot ar
& | 7% amarg qgdt w6l o WY g %
arer |

feedt & arad for WX werd
FAEY FT AR qrer I9H § @r g
w197 qor 119 9% fear § :
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“With extensive development - of
road transport, some of these branch
lines have lost their original ecpnomic
and sotial justification.”

oy Fgy § f5 37 wiw sogaAf &1
@ Ft aed Ag § foaer des
anastfaea 7Y wg mar § &Y< AAEIM-
fas rasifies § 1 Q=1 979w agi v
T QX § agt AR 46,49 FAT T
w1 & W@ & 1 P v gAemd § Fe
T FATPIAF § TT ITHT G0 A=
foea aff Tz war § YgRaETE ST I
AT AT FQATEY | N FH FARTIEA
agl § 97 9T wedrear ¥ fawre v
atfew | g 0 gadaga Twdr § S 9%
QY A FA & qFA F F17 aqhwy
gt 7 faeelt For 3@ & s w1z @Y
w & faas s afgwa Y w1
faar fevz Saar &) Uaeq I ar
fegz A% o §, AfFT o dYo 3T
fazrz & = afusac faar fese a=x
g far fere o af & fawrs ot
1T 98T FEAE FL) @ aw@Y
FAEFIATHT wrgeq AT v qrgat 1
qrwe aawfaze 78 W A9 )

SHRI RAM PYARE PANIKA (Rob-
ertsganj) : I agree this is prevalent in
Bihar, not in U. P., espcacially in my
constituency because it is inhabited by
tribals, Harijans and workers.

PROF N.G. RANGA (Guntur): Do
you want railway lines to be closed
down 7 They cannot be closed down.

SHRI MOQLCHAND DAGA : There

is no social justification. There .is no

cconomic justification. People like to
travel by bus. You may or may not
agrec. But this is the situation. This is
the report of the Railway Board.
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@ Ao off & oY wrdt A} o g
fag 97§ wWiax 3@ sferg §1 sqwA 7
B, afer ot arft o § Sak T
m w7k faarfgar waed 81 ax @7 *EA
qz afur w1d § o Suk fag ww TR
{ S0 ®T yewrd &A1 9FAT A A{
ww § aga afas §1 W@ A oft e
o1t fewe &1 q1w 30 §F ff < 1 A
WAt X FY CAAT AGA © FEHIA
femz adf grar =ifgd o

arsy srgr  efafredfer o=t it
w5 $ wIfgd | 9EH ¥ AV 1,450
AT & T wafar 1@ AT T T
1700 FAE ¥ FTRT FY AT E | €FW AL
sagua sq9, Nfear a1 o argaf
a1 Qe AT gnadas Naxfyzy ad
@ a1 § g% 9 Fifam )

AT aqy A7 & A F s
argar § 1 araw g4 argdy & xak fad
9wt geaary | ¥ fadem § f arode
¥ faam< o1 wewr Tt &

THE MINISTER OF RAILWAYS
SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : 1 think I should cancel your
train first !

ot q® wey Ty : AE A W @A
§ 391 wreary SFwwT aF AT A IGT
& wifey

Wag el ym  d

fesrar arem w1 1 xww WY ol qamr
?T‘F‘Q’I{[

AT ¥ et st wheirr
AN K ar wmga O g
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X 1 7 Esr aedt g frar 9,
ag gArY aga g /WY 0

™ A A At A
wga Ay TEY | XWH wTtar N7 FFAC
L4

W #1 ofiAt 9T grRwdT aga
sarar §, SAAr Y &9 far o, g

?mgmwh

SHRI N. SELVARAJU (Tiruchira-
palli) : Mr. Chairman, Sir, on behalf of
the D.M.K,, I rise to say a few words on
the Railway Ministry Demands.

The allocation for the on-going
project of Karur-Dindigul BG line is just
Rs. 4 crores. By the end of 1984-85
the Railways would have spent just
Rs. 10.12 crores on this project which
has an outlay of Rs. 44 crores. This outlay
was given in 1981-82, In four years, the
Railways would spend one-fourth of the
outlay. At this rate, this project will
take 12 more years to complete. By that
time, the cost of the project would be
beyond Rs. 100 crores. I wonder whether
the Railway finances would permit Rs.
100 crores to be spent on the projeot.
This line has been the dieam of Tamil
Nadu people for many decadcs. This
linc will open up the chronically back-
ward arcas of the State.

When the Finance Ministry floats
public loans they are subscribed over-
night. Since the Railway fihance is
scparat¢ from Gencral Revenues, the
Railways must be allowed to float
market loans so that there will be funds
for the ecarly completion of on-going
projects.

A ]

Before I go to other Demands, I
would first refer to some important items
of work to be taken up by the Southern
Railways, Now, there is clectric traction



Res re Recommendations
of RCC, Rallway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

between Madras and Villupuram. The
electric traction should be extended from
Villupuram to Tiruchirapalli. Like the
Pink City Express, therc must be a Super
Fast Train from Tiruchi to Madras which
should lcave Tiruchirapalli early morning
and return to the same town in the same
evening. Sir, the workshop at Ponmalai
needs modernisation immediately. This
" Workshop at Ponmalai was built by the
British people and this Workshop is one
of the oldest workshops available in
Southern Railways. There are more than
7000 employees working in this Work-

531

shop. This workshop has not bcen
taken up for modernisation and
improvemcnt for the past 50 years

1 would request the hon. Minister to
kindly consider taking up this workshop
for modernisation immediately. Another
point is that you have withdrawn the
work relating to coach repair from this
* Workshop. I request that the coach
repairing work should be allowed to
continuc in this workship. As I have
already mcntioned, there are 7000 wor-
kers in this workshop and most of the
workers -have been provided with the
good old quarters. The quarters are
having very small apartments and the
roof is leaky. For ycars together they
have not been repaired. A lot of develop-
ment has taken place in this country in
the matter of dwelling accommodation.
But these railway sérvants are still living
in a pitiable condition. I would recquest
the hon. Minister to kindly consider
construction of new quarters for theae
workers with some facilitics.

Sir, there is need for having two over-
bridges at Thennore and Bhecimanagar
respectively in Tiruchi lines. I have
raised the matter under 377 also in this
House. But I have got a reply from the
Ministry that it must be initiated by the
Statec Government. When I enquired from
the Strte Government, I was told that

they had alrcady initiated the matter. I °

would therefore request the hon. Minister
to kindly accord sanction immediately.
Similarly, the Tiruvanaikkaval - over-
bridge should be widened.

MARCH 18, 1984

Res re Rocommendations 3512
of RCC, Railway Budget,
84-8S, Suppity & Excess
Demands for Grants,

83-84 & 81-82

In my constituency near Valadi
station, the peoplc of Valevanoor and
Thandankarai have bven demanding a
level crossing for the past twenty years.
[ had also demandcd this in this august
House in 1981, but so far no action has
been taken to have a level crossing at
Valadi. There is a link road connecting
these two villages with Chidambaram-

- Tiruchirapalli highway, but because of

the absenc: of this level crossing, they
are not able to utilise the link road,
Therefore, this must be provided to fulfil
the dcmands of the Valavanvor and
Thandankarai pceople.

Ariyaloor is a big station with no
roof. Once our hon. Minister, Shri
H.K.L. Bhagat, ecxpcricnced a lot of
hardship when he boarded the train at
Ariyaloor. 1, thercfore, requcst the hon.
Minister to instruct the authorities
concerned to provide a roof at Ariyaloor.

Pcrambalur is a backward area.
Recently, the Tumil' Nadu Government
announced the bifurcation of Tiruchira-
palli with- headquarters at Perambalur.
I request the hon. Minister to construct
one linc from MNagapattinam to Salem via .
Perambalur and Ariyaloor. These are the
two imperative needs of my arca, which
must be met.

In 1983-84, only forty unmanned
Bates were converted into manned gates.
According to the railways, therc are
1600 unmanned gates; these are accident-
prone gates. The rate at which the work
is being done, it may take another forty
to mixty yearsto complete the work. I
request the hon. Minister to take speedy
action to convcrt all the unmanned gates
into manned gates.

The railways have 2.2 lakhs of casual
workers, If the railways put one man
each in all the unmanned gates, the
number of casual labsur will g0 up only
by 4000. At lcast there will be‘a
semblance of safety. I evant the Minister
of Railways to look into this and do the
needful. :



-

$33  Res re Recommenda- PHALGUNA 28, lDlS (SAZA) Res re Recommenda- 84

tions of RCC, Railway
Budger, 84-88, _
Supplty & Excess
Demands for Grants,
83-84 & 81-82

I am thankful to tho Railway Minister

that he has abolished the transhipment
charges. This will go a long way to
avert the transhipment delays. Simultane-
ously, the wagon shortage  should also be
climinated. The wagon shortage is the
seed-bed of corruption in the railways.
The Railway Ministry has curtailed the
order for wagons. The wagon building
industry has represented fo the railways
for restoring the orders for walom.
This must be done.

The railway passengers are given the
water from Lhe overhead tanks of the
coaches. The tanks are not cleaned
-periodically. If you serve the water from
these overhead tanks, the passengers are
likely to suffer from many contagious
diseases. [ have seen thc catering boys
filling up water from the toilets in the
coaches, This must be stopped forthwith
and proper a&rrangements should be
made to supply pure drinking water to
the passengers. My esteerned colleagues
has already represented about the supply
of hygienic food in the trains. The food
presently being supplied is not hygienic,
The curd is being supplied in paper
packets, which contain a lot of dust etc.
1 would rcquest the hon. Minister to
take neccssary steps to supply, if not,
hot food, at least hygienic food to the
passengers.

Then, after the introduction of
rescrvation against canccellation system,
the three-tier sleeper coaches have
become like unreserved coaches. All the
RAC ticket holders enter 3-ticr sleeper
coaches ard occupy seats. Those who
hold reservation tickets arc not getting

" accommodation. This system also breeds
corruption. I suggest that system must
be stopped immediately. The workshop
8t Pothauur must be improved. Fumnd
must be provided to import more equip-
ment, One direct train from Tiruchi to
Coimbatore must be started with
immediate effect as there is no direct
train between Tiruchi and Co:mbatore

My party leader, Shri C.T. Dhanda-
Pani, has given a representation regarding

- independence, this
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timings adjustment to the GM, Southern
Railway. So far no "action has been
takon in that matter, not only no actien
has been taken, even the officor is not
having the courtesy to call on our leader
to discuss about the matter how bost that
could be improved. In Trichi, there isa
high way where'one manned gate is ‘there
near Lalapettai. That must bo converted
into an automatic gate. With these words,
I conclude my speech.

SHRI KAMALUDDIN ., AHMED
(Warangal) : I support the dzmands. It is
universally known that there has been a
tremendous growth in the demands of
this Ministry; whether it is passengers
trafic or goods movement. During
the last dzcade, I think the demand:has -
been tremendous:; and particularly during
the last two or three years, as a frequent
user of the railways, I could see that the
passengers traffic all over the country,
particularly in my sector has been
tremendous. The way the railways have
able to meet this demand both quulitati-
vely and quantitatively shows that we
must pay compliments to the Railway
Minister and the Railway Board.

We had a railway called Nizam
Straight Railway, one of the poinoer
railways in this country. At that time, it
was a private company. But after .
railway was merged
with the Indian Railway. Under that
railway, incidentally, we had two junctions
which are now in my constituency. They
are Kazipet and Dornakal. Thoy are very
old junctions. But the development of
these two junctions has not been so
significant over the period of years.

PROF. N.G. RANGA : The waiting
room at Kazipet is horrible.

SHRI XAVIER ARAKAL (Broa.
kulam) : - Everywhere in the South, it is
80. . )

SHRI KAMALUDDIN AHMED : So
1 want to roquest the Minister through
you, that these iwo junctions require to
be improved. He should pay soma atten. °

. tionand improve the Tacilities there,



535 Res re Recommendations
of RCC, Raiilway Budget,
84-85, Supplty & Excess
Demands for Grants,

83-84 & 81-82

Therc has been a demand for a coach
factory unit at Kazipet. It is a very old
demand and we have boon telling the
people that the Railway Minister is going
to consider this demand and that it would
be accepted in the near future. There
must be some considerations weighing
with the Ministry and I would only repeat
our carlier roquest to consider this and
in view of the infra-structural facilitics
available there I think it would be
appropriate if the Railways could start a
unit there, and thereby they would be
able to meet the demand of the local
people.

One more important point I would
like to make, that is about connecting
Dornakal and Ramagundam. If these two
points are connectcd it is going to result
in a great saving, in the sense that on
this very busy sector we will be able to
save at least 50 km. And this railway
line will pass through the coal belt and
as everybody knows the entire growth of
industry is dependant on the fast move-
ment of coal in this sector. This would
also save the time on the Madras-Delhi
route, which is a very very busy sector.
Not only will it save the distance, but it
will also save the time, about onc or one
and a half hours time.

One more suggestion I would like to
make, that our Railways have becn able
to provide very good service on the two
Rajdhani Expresscs, Declhi-Bombay and
Delhi-Calcutta. I had had occasion to enjoy
the hospitality of the Railways on both
these trains. 1 would request the Minister
to extend the same secvice to all the fast
and super-fast trains which are connecting
the State capitals, like the Karnataka
Express, Tamil Nadu Express, ard the
Andhra Pradesh Express. If the same
type of service is uvailable in those trains
also, pcople will be very happy.

Another suggestion I would like to
make, and that is about the ecnginecring
gervices in the Railways. Everybody
knows that it is a very specialised scrvice,
whether it is  civil engincering; or
mechanical  engineering. Both  these
depurtmeut’i of engineering are of a very
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special nature. It would be worthwhile
if the Ministry considers starting their
own polytezhnic or industrial training
institutes. Engineers who come out of
the present institutions rae again required
to undergo specialised training suitable
for Railways. But if the Railways start
their own polytechnics and training
institutes, it will be very advantageous,
not only to the trainces thcmselves, but
also to the Railways. The Railways will
be able to get better service from their
personnel department.

Of course, along with all these, there
has to be some rc-thinking about the
haltage of trains on different Railways.
I do admit that there has been a lot of
improvement in the frequency of the
trains, and the track occupation has glso
been important, but still I think that
there are certain demands for halting
fast trains, particularly at some important
places. I request the hon. Minister to
reconsider those demands for providing
halts and it will be of great advantage to
the passengers and the local people.

I hnpe the hon. Minister will give
due consideration to my suggcstions and
we will be able to get still better service.

oY THTEATT wres) (9EAT) : qAT-
qfa oY, T@ 77t ¥ /7 1984-85 ¥ faq
g am, FMarfaw 70, @A a@
w9 1 a9z dw fear g4 faad aaar
97 912 TW & I@qT 70 FA¥ 39 &7
et femsrar war § 1

W AN AFT TAE A qF T AL
awz & 9 & gatfaa fear arar §, a
WAT A & AT AR A IR §

9%, areafasar ag § 5 QAY qoey

Ft 1Ear & ey gaArEy £ eaqra #
w@FT &) ®arTfrar aard, arfs dw &
Wi AT ®Y q@l g9 6w
w3 g% Al gifaw fFg or &/F #@lx
T W & 7 97,0 gl 9T gowdr
AT FI &S A7)
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fipe off, ¥ HAT ATAT ETHIT HY
sra-far et Aifer § s qATT FE A Y
v Sif 93 A wOA F A T8 7
geTret #Y wag AT s ada sratc
g FAET wrew geT ar A
g @t Fror g fF oA R
g TIT ¥ HfUT 57 F gAL AR & EE-
vagda arEY & arfaay a7 sfa avft @
sqw 7 afawi agr fear, dom fewdl
¥ a3, 3 & AT4 93 UF qoar Afawie
Fg1ar, ATHH fewel w1 T I[PIFT 50
¢y & oF wqar w1 fear NTFA ¥ I
fagz FT 2T UF 9ar %< fgar amit 8o
4y a1 ead W ¥ fepz afl faddr, v
@ g8 Dare fraec freat a @y ?

@ o oY a gra I F
At Ay ey qEgAlF qrEw W H
25 sfawa #t gz & wf §, dfeT aw
AT FTL ITAT A W AT qTely
qraY 29 AT, AT, A€, fasw @y,
ag §faer arfe & qréfer @ & Haw @@
sfawa ¥ gz € 7€ § 1 @ ww Ffa-
WITEF A 9T FIET AQ4T & 1984-

85 AT ¥ 104,22 FAT TAY AFAX &1

frar e &1 € SH13 aW SaT
WA FIX § AT T W 70
*'ﬂ!ﬁn ﬁrmtqammalwu
W At ¥ AT AT Qe gak o
& gifxgt g% Y Y afawre
AT $T & | Wewrd fewe § Fear
WAy gfg 7 s oF sqardk
;"' TT ot frag § 2fs A am
T3 wiifs wwar w7 ¥ qer
Feams &1 o, wemriret mm
T oEw we oY arw @ o
Tifey | )
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aw ™ wifadi 97 sias aw K
ofz 5 & arage W ¥ frew A
afe wga At & | ww d ¥ awz W At
fagre a1 &1 oft w9 arg Y €
fagr< ao qa ¥ a%g ¥ oeq fawd @47
¥ feerg Y araf w1 @l ¥ qoia:
aww w3 frar war § 1 awe & fage
¥ firdft st 7€ Qrora & geww T,
ax fr 2¥A1 Aoae ¥ §, Foaawr fs
wTafaragT AT qravas § | 9 fagre
%) feafiy oY ot off gora &1 o
agE! @7 F q@ AT F FAA A
qFT AT FiNwT W B I F
w3 aF oaFT F ger ) few
! gTeTT W AT A

qeat # farAdY 9T gErEd AN
¥ fasz W™ qw & famfo Y arq 79
a9l ¥ @erf A ga @ &1 oY aw
Iub equA w1 wH N qU T
asr & 1 ¥@ fawr & 37 sfewa Fra
R aFT ) YT ¥ gAwEra aw
9 ™A F fagdtwor &1 Seaw WY
Tt & 1 TR ATET B A AT
T, s arfaral $ sfsrregl 71 g2
T ¥ T Ie-a0d7 I qgeqr w1
T, A-GEET XA ATEA F ALY
arew # gfafaa 5@, FIE-FEATHYT
AT WX FY FIF ¥ FT F7 I8
AT A IqAA, IO FHTHA W)
wifa W § awifga @, qF W
¥ W ¥ WY el g9 q0ET w1 agh

AR FW R qravaw aat o wwt

W W wdE A Adl A o  wE
fegreafaat % st srdeta § )

o avg & afawiw At & Farr
it o S¥wT W A€ 31 wE & fag
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I FIY T TR GEAE § | AR
17 @TE ¥ wogT w0 FQE | f o,
£y gaiv oifeq s & fag 9@R
&arT A ¥ 1 WA FY gEd FEE A
Y st om @ mfrdi #1 Qe
TEAT § | FFET I gHed g ®
g1 3w w7 ¥ 61,000 faefler W
AET L1 N 6,000 fHaIHIET ATET
197 & d1r7 78 g 1€ ¥ AT 20 TN
feeTeie @rgT @1 afqda aged *7
ATANATATE |

™R & g arAt fesal £ §wav 30
g1t & foww & 7500 A 20 wfawa

© fesal #Y YA agAN F AWIT § /W

AT a8 ATAT T §EIT 4, 20,000 &,
foms & 65,000 ardt 25 sfawa Famt
Y BT GETHT 7Y 7T THIA F7T ATA-
wFar § | 1221 VWAt 93 eqifiq qwo
') fradt arg awrcy FT T E, o
Ty 7Y sravgFar e foss 2@ agl
¥ g, I gE AT qEAT 1247 &
TgeT 3553 & T 2 | 5@ iz feafa
¥ g AWAET FTEAT AL AT &, @
wod fae g8 ¥ wogd F aforq i
Ffz & forg gegare AT =gy |

X £ 59 2y fewfa & qrasR
™ gage agrgdr e fadffwar & ama
qX AW AT AT FT Q| T, 3@
¢ fr gowre gaFt amEfag Ay a
Wt gt & feo qare ady 2, fael
RIFAAT FTF AT AT AFIAT qTOT RE-
Y, vaifauwat oF gfaaat Jjareant
g #1 sfgq frar & atw fafew
O Y Al W AT @ E 1 Al
F 77 § g sreaEl oF WR
g dl & yqaATl o g ghaare &
gaEar Ay afge | FgE W At
9= feedi & aFQ FrooqIAW AT
g arfed, send W & wya
g gt gy, I ATl B
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zary & fad w1 FrAAT w1 gew adf
graifed, ehaw qagd £ W F g
arow 81 wrfe®, v =rw oaifade,
sfrggq WY farme g Etwwgfaem

- gEifawda & g9 (973 ¥ 7T AAAT )

qr FeAT Fifed qifs 97 srr=eat qn
seae Fraargr & fa¥ "y ad e

9% |

gfega Wy avd deww, Iwm
gfear WY wrowEs FAREEW, AW
gfear W& N7 Wan @rs onifedw,
gfegqw faamr que EetFegfadma cere
eaifadwa, £fega = fege fmreem
e, s sfeear Rwa wreed
oaifadws qar g oEifgdwal o
afagal & qra g aata araf s g9t
gue el T gRTaT fAF=y Y ae-
WIFIT § | 9T 3@ A A1 § FF @I
Fqw & HAAT AT RIWAL & qrq F
1€ awatar Fral FwET d, Fenf
FrREt 7 A Afq v ww Y
& Afa & saify W3 # stenfirs wifeg
FTa7 TE g AFAT | a7 Tl Ay §
s faq av1cacang Az ¥ gz’ siwg
¥ 41 7§ Usat § wraw qar @ g,
x I gFred§ DA AFAAT wTew
RTiwd Wt erAg ¥ qagd ¥ sfa-
fafirea & arrare a2 g Ioq dtae w2
WRE FATTJIHTL GIGI A ;7 A€
W aagdl N uvar @@ HAew #
favare w@ft§ @ 38 1@ dqIAF
U W qagA FT OF 5T AR §
st w@ A AdT 7 ¥fwa ady,
AR AAGA AT AIF HAT H
MeA & fag geaz wifow wadt & .
TGY Y ANZT qF dTET sty afw-
a= T FT AT FT @ ¥R
AIAT TN ATIIAT WAT W § | 7TA:.
W A @ A0 g dy v fr 7 At
gt feafy 3% aroeft wargx fa et fr o
W afeada #T arfs woge dw e o
sar & fawra-wrat & g wfws & @

ANEH FT GF |
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W A g & woaew § ok 381
wart & weary 4w f6d § Pmae awr

) TeITar & 919 AT §T ATARE STE-

arét w3t Tfgg )

aaerar Jnfaal ® wa qw A
T & oF ar aferal ar agaifaql & a1
qow A9 & 2 9ra X %7 of Favig Ferar §
& ga¥T @ITT §T YT § | agt ¥Iw g
§ g1 wigan § 5 o) gt o feufa
w2y g ey Frewmaat & g @
gfrar & st fgg o a9t o &
wraeg & O faaoor gwrnT o & sywifua
&< A7 A1fRT | : :

W @AY & {7 ag yg0w §n fe I
Faqd Fia3l A THF-0F gow SN ¥ ¥
9 A w7 Aqifge A S AT
ardafa® Jar & gfaur g ad ) el ¥
AAF AT IF 7 1 F@ A A awrey
® A afgg )

oo F A0 W AN o ¥ agan feag
WA ¥ fewe dfwn we W afeaw <
% ifys w31

SHRI B.K. NAIR (Quilon) : Sir, at the
very outset, I would like to congratulate the
Failway Minister for starting some wvery
important trains from the south. So far as
Kerala is concerned, Trivandrum-Bombay
and Trivandrum-Ahmedabad are the two
express trains which have been started. Of
mu_rse. he has introduced so many new
trains all over the country. So, I would like
to congratulate him for his earnestness and
Seriousness in this matter.

Several members have spoken in this
House and the plea or refrain of almost
:;"’bﬂd:f was more trains and, more than
o at, more lines. At the same time, the plea
U theside of the Government has been
Paucity or shortage of funds. In @ situation

Railway Budget,
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like this, when funds are not adequate to
maoet the requirements, what is to be done 7
1 suggest that whatever funds are -available
should be expended only on new lines and
it should be apportioned according to the
population. :

On the basis of population, we are entitled
to have about 850 km of railway line for
every one crore of population. That is how
the average works out. For deciding whe-
ther a new area deserves & railway line or
not, this priociple of average should apply ;
since we are trying to build up an jotegrated
society, a society where imbalances- no lon-
ger remain, where the regional imbalances
arc removed. It you look at the problem in
this manner, Rs. 90 crores or whatever little
amount he has got in his hands, or the funds
which may be made available to him later
on, should be expended in sucha way that
where the existing lines are below the ave-
rage they should get priority. It should not
be on the basis that those areas which have,
more railway lines should be given more and
a lesser amount would be given to those
areas which are already poor. At least that
appears to be the principle so far adopted,
that tho backward areas are neglected more
and more and forward areas, specially cities
like Bombay, Calcutta and Delhi are given
more and more. May be, they are in a posi-

. tion to extract more political and admini-

strative pressure and the Government is
amenable to such type of pressure. Isay
that since we are building up a welfare -
society, an egalitarian society, the limited
resources should be rationed, because ration-
ing is the only way to get out of a situation
of shortage. So, the available resources
should be rationed in such a way that the
backward areas are brought up to the level
of the other areas. That should be the kind
of working decision which is followed for
taking up new railway lines.

I come from Kerala, which is the farthest
State from New Delhi, not only geographi-
cally but in other respects also. Wo feel we-
are distant cousins, forgotten cousins, of the
Central Government, who are not cared for.
Of course, the prescnt Railway Minister has
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got over the phobia or prefudice about far
away States. Still, we have a feeling that
we are forgotten cousins, far away members

of the family, never cared for. It is.a fact _-

that, on the basis of population, we are
entitled to 2,400 km of railway lines. As
against that, what we have got is just a mea-
gre 900 km. Who is to be blamed for that 7
I am not blaming anybody. The only reason
is that we do not have any pull with the
Centre. Not only the railways, even the
other Ministries of the Central Government
do not care for us. When we ask for more
railway lines, the question asked is : where
is the industry 7 But how can industries be
established when there are no railway lines ?
Now, it Is like which comes first—chicken or
egg 7 Therefore, apart from the fact that
there is a great need for setting up industries
here, I would say that Railway transport,
the basic amenity for the people, the Govern-
ment must provide irrespective of the fact
whether it is remunerative or not. But I
must add here that we arc providing the
maximum revenue to the railways because
the people from our State pay the maximum
amount of fare since they have to travel the
longest distance for coming over to Delhi.
Besides we are the people who have the
minimum of ticketless travelling. Therefore,
we are entitled to special attention. If we
are backward it is for the Railways to bring
us up by providing the necessary infrastruc-
ture of the railway network. I may also add
here that the density of population of our
State is the maximum in the country—more
than 700 persons per kilometre. Apart from
that we have the maximum percentage of
unemployment. And you should not forget
thié fact that most of our unemployed per-
sons come to Delhi for employment. I
think the time has come when we should
expect this facility as a matter of right and
you should provide this as a matter of justice
to us. There is no question of charity or
begging for this. Ihope you will accede to
our claim and try to do something about it,
because you have a greater sense of justice,

There is another reason for it. For our
transport we depend on the bus transport.
During the last five years the Kerala Bus
Transport Corporation has incurred a loss
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of not less than Rs, 52 crores.in spite of the
fact that they are having the largest fleet of
buses operating and also in spite of the fact
that the basic railway transport amenities
are lacking there. Thercfore, keeping in
view the claims of justice, I hope the Hon,
Railway Minister will allot sufficient fupds
to meet the minimum railway requireménts
of the Kerala Stagg.

Sir, we have a long pending gricvance
about the Alleppey-Ernakulam Railway line,
Of all the places in Kerala, AHeppey is
most backward today. In fact, at one time
it was capital of Travancore—Cochin State.
But now it is going down in importance.
There is no industry there. Only heavy
population and heavier unemployment is
there. So, a project for building a railway
line connecting Ernakulam and Alleppey was
taken up in 1977, bit the progress on it has
been very slow. The current Budget has
provided for it only Rs. 3 crores of invest-
ment. I would urge the Hon. Minister to
allot sufficient funds for it so that the pro-
gress on this new line is expedited. In 1980,
when Shri Kamalapati Tripathi was the
Minister of Railways, he sent me a letter
saying that the work on the construction of
the Ernakulam-Alleppey Railway line is
already in progress and a sum of Rs. 1/-
crore has been provided for the project in
the Budget. The project is expected to be
completed in 1983. Now, it is long past.
This letter was sent to me on 20th Septem-
ber, 1980. I think with the rate at which the
allocations are being made for it—Rs. 2
crores ; Rs. 3 crores, Rs. 4 croresor Rs. §
crores—it will take decades for the comple-
tion of this line.

Another important centre in South is Quilon
North East of Ernakulam. Ernakulam-Quilon
line has been taken up. Just now only one
part of it is being taken up for early const-
ruction and the other is on paper only. So, I
think the entire line has to be taken up for
immediate completion without any further

. delay. Sir, thatis a very important ceatre.

The entire labour movement and the
Communist movement in Kerala started in
Alleppey, because it is a backward area. It
is the centre of the whole Commuuist move-



845 Resre Recomudaﬂolls PHALGUNA 23,1905 (SAKA) Res re Recommendations 446

A i‘? Guppity & Excess
3 1y cess
H J pa' Grants,
83-84 & 81-82

ment in Kerala, The Communist Party
which believes in people being kept back-
ward and then exploit.them, they can feed
the people with the propaganda and build
up their party because this is a backward
area. .

I think at least from that point of view it
deserves your consideration, I mean, the
Alleppey line. Further, it is part of the
coastal line. The density of the population
of Alleppey district is even higher than the
high average of the rest of Kerala. It is
only 700 per square kilometre in Kerala, but
in Alleppey it is much more. This is the
most densely populated area. So many indus-
trics have already been started there, But
they would not come up because the basic
requireroent of railway is not there. Because
of the backwardness of the area you don't
extend the railway line there and so it
becomes more and more backward. That
is the situation and so, [ would plead with
the Minister that he should give up the old
outlook of giving more to the pcople who
have already got more, but to sece the sense
of justice. And I am sure that with his
sense of justice he would be able to meet the
requirements of Kerala. ’

1 have made a small request that in the
absence of railway line for Alleppey at least
there should be a railway booking office so
that the people will not travel more than
30-60 kilometres to get the tickets booked.-
That is the minimum demand that he can
meet,

I was talking about even distribution of
facilities. About the production units and
workshops, look at our Southern States. In
Karnataka they have got theif own share,
in Tamil Nadu they have got their own
share, in Andhra they have got their own
share. But what about Kerala ? Just
nothing. They are far away not only
gcographically, but they are at a distance
from the Centre from every angle. The
Centre generally ignores Kerala. Qur voice
is not being heard. So, let them at least
help us to get over this feeling of being
neglected, being forgotten and being ignored.

Sir, except for the drought Jast year,
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all the time Kerala is having surplus
clectricity and they are selling electricity
to Tamil Nadu and Karnataka at a cheap
rate. About increasing the eclectrification,
1 think the time Is ripe for extending electri-
fication of the railways to Kerala. Why
should they stop it with only cities like
‘Bombay, Madras and others in the matter
of electrification 7 In fact, they are getting
polluted. We do not have a big city, we
livein the villages. There is no big city in
Kerala, So, providing more and more
facilities to cities not only creates a sort of
jmbalance and unhealthy situation in the
country, but it gives rise to violence, smugg-
ling and all such things in the cities. So,
let us stop pampering the cities, let us take
the country as one and spread the average
facilities throught the country.

Thave got two or three points only o
make.. The rate of platform ticket should
be reduced from one rupee. In this connec-
tion, I beg to differ with the justification
given by the Railway Minister. His argu.-
ment is that there is shortage of small coins,
Who is to blame for that 7 What is the
shopkecper doing, and what are the cash
clerks at the counters doing ? They take
one rupee and  do not give back the change
even il they bave it. So, should the Railway
Minister get on with this argument 7 There
is no justification. In fact, who is supplying
the change ? It is the Central Government
that supplies the change. Why do you
penalisg people for that ? i

There is no justification whatsoever.
Passengers who have to cover long distance,
when they go, take for instance to Madras,
Trivandrum, the members of their family
including children go to New.Delhi station
to sco them off. If you charge Rs. 1/- per
head, it is to penalise the long distance pag.
sengers.  People from Madras or who have
come to Delhi from far of would also like
to accompany other members of family to
sce off a family Member going to Madras-
because they would like to see more of
Delhi. Itisa flimsy argument to say that
the charges of platform _ticket have been
increased from 50 paiseto Re. 1/- becaunse
“50 paise coinis not available, One rupee
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note is also not available these days. Will
the Railway Minister argue for raising it to
Rs. 2/- next year 7 I am very much concer-
ned with the long distance people.

Many hon. friends have spoken about the

kitchen facilities in the trains. Kitchen car
must be there in the long distance trains
because many a time thesc trains arec late.
Onthe way the food has to be served.
Moreover, if the train is late, the necessity
of service of food is there. Otherwise, the
passengers have to go without food. If
Rajdhani and Jayanti Janta can have this
facility why not the new long distance trains
or other long distance trains have this faci-
lity. I have to request the hon. Minister to
attach kitchen car with Kerala Express and
other long distance trains,

It is good that the hon. Minister has de-
casualised 20,000 employees. I am thankful
to him. 1 am happy that to narrow the gap
between the facilities available to casual
labour on the open line and in projects, the
casual labour have been allowed nine paid
holidays instead of only the three national
holidays until recently and they have been
given a consolidated pay. And further
liberalisation is also in view. I would request
the hon. Minister to narrow down the diffe-
rence between the casual labour .and the
permanent labour as much as possible.

There is _no proper staffl at Ernakulam
Railway Station. There are no checkers.
Many important trains come and go from
the Station. There is not enough of staff to
check the tickets. T would request the Minis-
ter to look into this issue and provide ade-
quate staff and facilities at Ernakulam Rail-
way Station.

With these words, 1 once again congratu-
late the Railway Minister for whatever he
has done, Ihope he will take care of the
suggestions given by me. He will see to it
that Kerala is given whateverisdue to it asa
matter of right.

17 hrs.

ot swwTe gE (wgrenty) @ ewafy
wghaa, o8t duafy tﬁw & anfardy ad
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% a8 WYY W AA & gro sega Fear aar
gl T wwE § 1 @ aWE ¥ gA 1 v
w0 ¥ fie ot Droed S ot ot 9x-
affq Qrorm & aelt o 2§ §, Aot ot
qeasiy AT W g F § Wy
w1 &fiew Qar w1 @da A fae g,
1 g e § qWT H1AT TIGATE IW
gyt &1 fmwt fremare oy & g9 a<w
9gH AAATA FHIA FHAY Sy gfr i
¥ grdl gar a1 A gw Ay &€ AR yu
0 ot Y w §) 3 ¢ Feard angr-
g %! feeneate ) wa 9w faerae
fear war 91 I§ @wa  food A &Y
sgrer 99t g W o AT I9E fag F
N WY Fa® q17 TEIR gAY, @ G
¥z | faed ofw g ¥ T A4 aEd
o W At 3@ a7 worgar g
afieq ag fowrare gt sag 93 wwr @
way | wYrag oAt g e wrag 99 faer-
wqTH T TeT W agr ¥ ger fqarmar &)
W AT & W q wglew w1 favw s
femm wTgan § 1 @ ¥ @ra-aw IAE A
wfsar § sawY avw Wt & avar § 1 9)E ot
TR grn § Y GATNTT T agrAT W faar
wrar § @ e B Agi AT § 1 X W
o ¥ XY ST A0 IW A § 3T Ar-AT
gIIIT Y 991 FW § AR 5@ Sy
M@ T A Ao §, F17 § AR
A& § quwa ¥ Aagangfe e
ot o ¥ g7 wewwa v & fag wie
T §T, QAT oHT 0 ¥ FUT FHY FHIEA-
fger {edteguis ¥ sevy q¥ Y Wi ®
forg wgr arm mfg@ | & 3@ weara wr A
awda s g fe @ w0 w1 qaar vl
wa w1 gaeq QAT wfgd )

&9 groreng, et &Y awar & e &
ATt axed] ¥ wui &1 g ¥fwr & gaw)
getdn dw wen awd ewwarg gk
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agt gofe W fee WA § 1 g gofo
¥ ge s g eafeg A femw & op
wifea g snefr §, oo ) w0 o R x9d
¥ & faarr ¥ enfra & ar adf ) s ¥
I A §&A I Fgd § | T Sw sww
fgedY arqarz grar § @Y ag galac =
arefr & &few fasra 7 Q@ sT@A AR
7 IATHT Grar & 1 ag ¥ AQ guw A g
wraY & s anfaT wreor v @ e giedes
OV O T QA A1 gaT ¥ fxar war
PARCE@ AT TR G HA@TG 1 &
q< Y sq1 faar sorav =fgd )

w7 gafa @y & 9= dl § ANE-
T ¥ F19 G4 51 faw s @ W@
agt ¥ @O B F@ WD AY, ITHR T
ot §t fr wgi qUEE RET A FR
TRRT A A T F IWIT § §EY G 5

a1 MRy F 719 HeN ¥ forg & gar

& 1 3ifpT 39 a9 & arg W wEH A TG
agrg|

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : I have never said that the survey

has been made for Gorakhpur. I have only
said that the project report is under making.

SHRI ASHFAQ HUSAIN : Iamtalking
about the other Ministers whea you were
not there,

SHRI RATANSINH RAJDA (Bombay
South) : He is a very prompt Minister,

Sir,

St e géw ;& wvgan § e -
TH ot Gy a3 wiife TRy ¥ oKy
T R g fawwr gam @ Wil
MR Meage of o § st @

ﬂﬁ% FI S a— A ¥

WTEAT § | qATRE aT gHTH Y
tﬂmm@ﬁm&m srgfra o

38

mmr
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o § o< oA ayr aegw MRER A
Aqrer w1 @r 1 Aqrer & S wY A Ay
¥ @t sfaart @it § se ga i o i
@@ 31 gafag wedt-aTew @R ArEe,
faa qrwm § g g, ¥ wAerd F
&t & wrw g §, AfeT gareTe Y O gl
Wt ar € R < @ 8, 9 FAT W H AR
qifs W smredc ¥ fag dar i A @
%, safed gad a0 @ity

Y SR MY A FOw
FEIT | T BT AIEA § AT $E GHTT @S
art § o § ara® qra fs @ w1 afe
afra % w sver srate A fFar I
g #T N2 QF A Y ARTAT F 9@

GATOEY A § 1 T S & i A wgaE

gags e af ¢ AW F a9 & (AF AER
AT FPET ) FHMAY WIRT &1 AT w7
qft Y gfee & @ qIRA X FIHFEAT
T1fgd | Trofo T A TW GG F7T TWT
W Faea %) Vo a1 | afer W wAew
3 cafad awher &1 faar e amoe qm

gTAg g |

arad qary ¥ 37 Ie€ af 9% fag
Far a1 § X AT9¥ @y-aTd qAofo
WY & srmArtaE T SA9T A i v
gt 1 & aga T Fg w6\ awar §
i ST s aur surRn faer g &Y any
& 92 § ITR ¥ ¥ ar e w1
o # gET & | I A fo ghuw g4

HTTX AT AT 3T AT A M-

gwTart | AfeT ag ¥aw 4 faw

vt & oftc @k aed & ot gt 7 e
ot gfw o, wadt Qeasta § SRl W
oY ey farggy we far | mﬁqwmg«-
s

- SHRI A.BA. GI—MNI KHAN CHQU-
DHURY : Al this we are considering as 1o
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how we can increase the frequency.

oft qovere g&a : A & wir w€wr
TT IART X ¥ 7 6 27 I H wifew
O |

SHRI RAVINDRA VARMA (Bombay
North) :  You will do nothing for the
Bombay suburban trains. There, your
efficiency disappears.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : You may say whatever you like.

ot eI g aW & wiw ATEA WY
mifedi & aX # Fgwr faad aga adw
GEFE 9% § AT TAT dA Fyw §)
Fd ¥ & MRER-aTar i MRy
fadlet &1g & art & sqia fewaar ) ol
atag S e g, s 3, 4 wifeqt
Faift | fFros@ g ad g oy
FiT AT G HA § ® TG T q9G
arfi ann Y SgIgr 0 @ &) TN W
H9 GHT § H9A 7T H I7 4% )

g1 AW A Ffaai & ar F a9 A oy
g fe 3ast adf T wifgd ) & aver @
FTA FOAT AGAT § AT Tg wEAT wgAT §
f fgsgear ¥ amegr s ol Q1 a9 §,
"IEHT IAT W § J1¥7T 59787 T¥ar &)

cafad & ¥ $7 71 & @19 ST ¥ wy-

g1 W) AT arfgd ) o adl w1 fors
s § @ ¥for peardsw w1 i faw
w&aT | A1 g 9 A o fifad ) gw afY
ey § e gag & a-a18 § o e §,
qzar n adf ogaa §, WfeT Wy wr
Fefar qraaré 3@ =< qgawT Iy, wf
T aeEra @it Svaw § gErd Jar v
warg) wafag Wwd ¥ o ok gl
T v @ §, 3% fag WY wdf e md ol
Y sqaedr ATIHY ITE F P A0fEgd)

WY S gwarl & g A O A

wat T wrgar § 1 sarar ay agf, dfew &
ag wrgan § fr geadedy, ar gmeh ar sy
Fhew zara €Y saaeqr o @ & deqrAv F
Y fgd | A8 oerd F ook qoE A
¥ fag #1€ sqaear A} & avemem
w€ar i smg-srrg gearaal § Qeaddd,
ATt AT gAfe® qarail & THEwTE B
quEr iy

Ry JuT ¥ wwer ag g F swaw
AT & AW T qINAE SIAT T AT
g 7t § | xafay 9Tt faew JaT !
s gfaarg famdt arfgd stc s -
¥z aeman fgd, 7 f fgaer

Wagy guk fr s Nwml W
awear @ mat Y A F@r &), AreA

" afcada we fear, afes Sewd It awg

Y § Formd adt wfeni€ @t , o€ arfaal
wY ziw wz wk §, @ A HTH A4 wY argy
% a9 AT I § 3 sk A )
37 el # FAr 1 F fadgq &
AT ATTHT ATH & T A g )

#efon St § aga awf g€ Karw
wiwd qoara st fs s qrgd W
a0 § 1 &« & aff oy wrgar afed
& afes oae) ¥ AvwEwa w1 qwat
gl Ausgarag ks Fzfr ¥ Awaae
ST ) wew w3 Tfgd, 1@ 97 Ay faw
&< fis ¥efor sgaeqr ) foe § @f-Awa-
argx fear a1

St TRTNATT WO ¢ 31T VI AT
Qe

oft s gt - A il §, e
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SHRI A.B.A. GHANI KHAN CHOU-
DHURY : 1 bave never said that the sur-
vey has been made for Gorakhpur. 1 bave
only said that the project report is under
making.

SHRI ASHFAQ HUSAIN :

I am talking
about the other Ministers when you were not
there.
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SHRI A.B.A. GHANI KHAN CHOU-

DHURY : All this we are considering as
to how we can increase the frequency.
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17 15 hrs.
\MR. DEPUTY-SPEAKER in the Chair]

PROF. N.G RANGA (Guntur) : Mr.
Deputy-Speaker, Sir, ] am sorry 1 caonot
agree with my friend, Mr. Ramavatar
Shastri, where he has said that the Railways
are serving the rich people more and better
than the poor people. This statement is
absolutely not currect. He has said that
the fares have been going up. If you take
into consideration the inflation that has been
going on in the Jast 20 or 30 years, you will
find that the fares have not been going up
correspondingly. If you look into even
catering also, the charges that we are mak-
ing from the passangers either by way of
fares or by catering charges are about the
lowest, mot only here but compared to the
rest of the world. Even in our own country
you cannot get the food, that Railways
supply, outside the railway station for the
price that the Railways are charging. I do
not think the Railways are exploiting the

poor people at all.

Secondly, the Railways have rendered a
tremendous Jot of service to our people,
especially the middle class and, of cqurse,
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all other people, by starting the Super Fast
Expresses and running them efficiently and
safely on the whole.

1 have only one small criticism to make
in this connection and that is, the proposal
to raise the platform ticket fee from <0 paise
to one rupee is a very unwise thing to do,
and the demand of the House, from all sides
of the House, against it is a thing which is a
very serious matter and which the hon.

“Minister as well as the Cabinet should take

a serious notice of. I sincerely hope that,
by the time the hon. Minister begins to make
his final statement either today or tomorrow
or even after the consideration of the Sup-
plementary Demands, Government would
find it possible to go back again to the
earlier fee.

Having said that, T have got to sound a
note of warning in regard to the new trend
of discussion that has been started in this
House from the time that my friend, Prof.
Madhu Dandavate, had taken charge of the
Railways. He initiated the idea that the
Railways should not be asked to make any
contribution to the General Revenues on
account of the thousand and odd crores of
rupees that have been invested and more
and more of it also which is being invested
on the Railways. 1 do not agree with him,
Atthe same time he wants the General
Revenues to make contribution to the Rail
ways because Railways are serving some 80Ciul
purposes. True, we have been having it
throughout the 120 or 130 years ever since
the Railways have been staried in our coun-
try. They have been expected to serve
social purpose as well as commercial pur-
pose and they have been doing it. 1do pot
understand why, in spite of al this, the
Railways should be exonerated from the
responsibility of having to pay even a mini-
mum dividend on the huge, colossal amount
of capital that has been invested and that is
being invested also. I hope, the Railway
Convention Committee would take due pote
of this demand that we are making on be-
balf of the public that the Railways have a
responsibility to make contribution to the
General Revenues not as general revenues
but as an interest, whatever it may be. Now
Government js paying 10 or 15 per cent op



561 Res re Recommendations PHALGUMA 25, 1905 (SAKA) Res re Recommendations 562

of RCC, Railway Budget,
8485, Supplty & Excess
Demands for Granis,
83-84 & 81-82

borrowings. It nced not pay as much as
that but at least half as much as that or
one-third as much as that, but there should
be contribution from the Railways.

Another thing which my hon. friend, Prof.
Madhu Dandavate started and which has
been taken advantage of by successive Rail-
way Ministers from our side is to place all
the blame on the Planning Commission and
then somehow suddenly from all sides, all
our members jump into the fray and they
exoncrate the Railways. They forget the
primary responsibility of the Railways to
make the best possible use of the moneys
that have been placed at their disposal, the
assets that have been placed at their dispo-
sal and go on blaming the Planning Com-
mission. Planning Commission means the
Central Government, the whole of the
Parliament. How else does the Planning
Commission function ? I cannot understand.
If the Railways want more money, they
should be able to make out a good enough
case and get it from the Finance Minister
and from the Government. If they are not
able to make a good enough case and at the
same time, they say that the Planning Com-
mission is not allotting this money and that
money — if it had been any other government,
an imperial government or an irresponsible
government—]1 would have said thatitis
the height of irresponsibility. It is the duty
of the Railway Minister and the Government
as a whole to go into the whole finances of
the Railways and find out how much money
has to be placed at their disposal and with-
in that money what results have to be
achieved. ..

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : So you say
that the Railway Minister is irresponsible.
Is it not ?

SHRI A.BA. GHANI KHAN CHOU-
DHURY : Railway Minister as well as
the rest of the Government and not the
Planping Commission. He does not know
how the whole system functions,

PROF. N.G. RANGA : My hon. friend
is a very cloquent Minister. [ congratulate
him on his eloquence. He is a Bengali and
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all Bengalis are cloquent. He has taken
advantage of the argument raised by Mr.
Dandavate and he has been placing at all
the blame on the Planning Commission and
the Central Government as if the Railways
have no responsibility at all. He savs:
‘You go on asking for so many railway
lines, more waiting rooms, trains and so on.
1 am ready to satisfy all your demands.
But what can 1. do ? There is the Planning
Commission. You go and ask the Planning
Commission from every side.” That is not
the way to deal with this matter. That is
all I can say.

Are the Railways utilising the funds that
are being placed at their disposal 7 Are they
utilising their assets to the best possible ad-
vantage 7 I am not very sure. It is high time,
I think, that 2 high power commission or

‘committee should go into this matter. As

we go by the railway from one part of the
country to the other, we find in many places
damaged wagons thrown by the side of the
railway line, they are lying there and they
have not been picked up. So much of rail-
way material in this manner has o be found
anywhere and everywhere— rotting and that
is not being picked up, Then Moshuisarai—
youknow itis a den of black-marketcers,
thugs and thieves. Nandaji when he was in
charge of the Railway wanted to havea
special squad to control that but they have
not been able to do it. Is there only one
Moghulsarai ? There are easily 12
Moghulsarais in the whole of India, if not
more.

Now, some control has to be instituted
over what is being done. In fact, often our
friends have said again and again, so many
of us. You make a promise that you are
going to have a survey. Then you start the
survey. After that you lay the foundation-
stone and by the time the thing is completed
it is one decade or two decades and mean-
while prices are going up. Natorally, the
costs go up. The contractors and various
other people make so much of money.
What is the performance of the Railways ?
In fact about the time factor and the use
they are making of the funds that we place
at their disposal, some study has got to be
made by the Railway Minister so that
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economies are achicved in this direction. I
.am sure you will be able to achieve not
Jess than Rs. 20 and 30 crores every year if
only you were to sec that between your
surveys and your achicvements you mini-
mise the time factor that you are now con-
suming and the amount of waste that is now
taking place.

Next thing is efficiency. Now take the
passenger trains ; a number of them—have
been neglected because of their fancy for
these Super Expresses. At the same time,
they are in a hopeless condition, they g on
shricking. Even people above 40 years of
age get sick by the travel they make in these
trains over the whole night. The shutters
do not work. Levatories are in a hopeless
sondition. Seats are not satisfactory and
the speed, of course, is hopeless. Punctuality
—you need not bother about if at all. This
is the condition. So, special attention
should be paid to improving the condition
of these passenger trains. Now it is there
that certainly from the poor people’s point
of view there is a serious grievance. Ordi-
nary folk want to go frowa one place to
another in their own State, from one district
to another. They are poor people, They
pay only Janata fares. They are made to
suffer in this manner. Thercfore, the
sooner greater attention is paid to improve-
ment of these passenger trains, the better it
would be for the Railways.

Then I agree with the suggestion made by my
hon. friend from Andhra that railways should
develop their engineering training institutes,
They have been attending to social needs
of their workers. I do not grudge it. They
have been attending to their railway workers
almost in the same manner as the welfare-
oriented socialist countries have been doing.
The working expenses—the proportion and
ratio is going up year after year. At one lime
when the British were here, we used to
complain about it. They used 10 say that
they were trying their best to kecp them
down. Then at that time the workers were
not being treated so satisfactorily. Now we
are treating our workers  very satisfactorily,
evento the extent of providing medical

rvices even in these places where at one
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time there were no hospital services at all
and where to-day there are plenty of hospi-
tal services and yet we are providing them
special hospital services and soon. Ido
not grudge ull this. But there is the question
of welfare aspect. So far as passengers are
concerned, what is it you are doing 7 So
many of our members complain about the
lack of water supply and the water tanks not
being propeily cleaned from time to time
and in regard to the food also about the
nutritive side and health side of it. In this
direction not enough is being done and so
much more has to be done. Some more
special attention has got to be given to these
matters.

Now I come to railway development. Two
or three years ago, I think the hon. Minister
took a decision—then I think Mr. Pande was
the Minister —that in view of various consi-
derations of cost, efficiency and economy
they would no longer try to pursue the
earlier policy of shifiing metre gauge to broad
gauge and if they were to have any new
railways at all, it would be only broad gauge.
Well and good. Then is there no need for
more and more new railways ? My hon.
friend has agreed with us and indeed for the
last 3 years that has been the direction and
orientation also from the Prime Minister
right down to the Railway Minister that
there should be railway development in the
North-Eastern frontier. There are 6 to 7
States we have there. Each one of these
States will have to be connected with rail-
ways somehow or other up to at least 50
miles proximity. Have we been able to
make sufficient progress in regard to the
railways, construction of which has been
jnitiated by my hon. friend, the Railway
Minister and his predecessor ?

Are we placing sufficient funds at their
disposal 7 This has got to be studied.
According to me first priority should be
given for the development of those rail-
lines. It is said that if we build all those
then we will starve the rest of India. Fur-
ther, they are in the strategic area. There is
greater risk of lasing it if any calamity over-
takes us, But I suy we must work against
those calamities and ensure that those areas
become secure and in order to satisfy the
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people there develop their economy and
assure them that they are being treated as
specially precious children of Mother India
because they are so far away from the
capital of India.

I congratulate the government for the new
orientation that they have shown in this
direction, But that is not enough. 1 want

them to fight against time.

MR. DEPUTY-SPEAKER : Please con-
clude.

PROF. N.G, RANGA : So far as Andhra
is concerned we have been asking for Bibi-
nagar to Nadikudi line via Guator rail line
to be daveloped and completed. My hon.
friend informed me that from Bibinagar to
Nalgonda the line was creeping ever a
period of 10to 15 years. Now all that my
hon. friend was prepared to offer was that
they are trying to build two bridges so that
they are able to complete this line. Isay
why be so slow, Then between Nadikudi-
Guntur the railway line has to be turned
from metre gauge to broad gauge. So also,
from Guntur to Guntakul it has to be
turned from metre gauge to broad gauge.
It will help passenger both from Karnataka
and Andhra. The metre gauge line between
Katpadi and Tirupati has to be turned into
broad gauge. If you delay on this then, you
will be losing more and more money.
Therefore, as a matter of ecconomy you
should convert these from metre gauge into
broad gauge.

Then there is a small railway line where
a circular train between Guntur-Tenali-
Repalle and Vijayawada could be introduced
twice a day. During the day there used to
be one but it has been dropped and people
are suffering. You should run a special
train between Nellore and Vijayawada to
connect QGolconda Krishna Express. A
train has to be run so that people are able
to catch either of these trains to Hyderabad.

Mr. Deputy-Speaker, Sir, Members of

Parllament arc being demoralised into -

petitioners by the railway administration.
'We make suggestions and they simply say
that it cannot be done. Even when @

504 3182

of
84-85,

suggestion is made by the programmes com-
mittee it is also dismissed. Nothing is being
done. From the Centre nothing is being
done. They say, it must be done at Zonal
H.Q. But Zonal H.Q. do not bother about
it. The Rallway Board is supposed to have
control over Zonal H.Q. Zonal H.Q. is
supposed to have control over Divisional
Superintendents. Divisional Superinten-
dents are all in all. They do not want any
change at all to be made in regard to trains

‘and timings and time-tables. Now some-

thing has to be done in order to see that
locally placed officers act in such a manner
as to develop the railway connections and
time tables and give the best possible satis-
faction to the passengers locally. But that
is not being done at present people want to
g0 from here to Hyderabad, Andhra
Pradesh Express runs for 4 days in the week.
Even during these 4 days there is no connec-
tion between Kazipet which is on the way,
and Vishakapatnam or Waltair, A sugges-
tion has been made by Mr. Naidu to the
hon. Minister—and I supported it also—that
a connecting train should be run—just as in
the carlicr days, as you would remember,
we used to have K.K. Express, which used
to be split up into two at Jalarpet. Similarly
the train that goes, the Andhra Express,
should go right up to Kazipet ; from there
2 or 3 bogies which are attached here in
Delhi can be detached and 3 ot 4 barriages
which may be needed locally can be all
fitted into another train and that can be
made to run right up to Vizag. Why not
give thought to it and thereby give satisfac-
tion to our Andhta friends in Northern
Sircars 7

Iam glad that one or two lincs have al-
ready been developed in Orissa, in Sambal-
purand soon. A small improvement has
been made between Bhadrachalam Road
and Manuguru, It is a good thing. A
suggestion has been made that between
Dornakal and Ramagundam you can make

* a short-cut and save quite a lot of expendi-

ture and also it will give great satisfaction
to the people.

Regarding Platform ticket 1 have stated
already. For God's sake, take that decision
and give us satisfaction,
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Lastly Sir, there s a place called Dharma-
varam.. .

MR. DEPUTY-SPEAKER : Prof. Ranga,
have you written to the Minister at least once
regarding all these suggestions which you
are making 7 Have you written to the
Minister ?

PROF. N.G. RANGA : Some of them I
have done already.

Sir, [ am glad you have reminded me of
one other thing. What is the use of our
making all these suggestions 7 According
to the practice followed by Mi. S.K. Patil,
he used to say, each one of your suggestions
will be examined and the Railway Board
will send you a reply. That is not a satis-
factory thing. No one knows what reply is
given to so and so.

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY):
I never said that. Ican challenge this. |
never said that the Railway Board will send
you a reply. I may have said T will look
into it or something like that. But I have
never said that the Railway Board will look
into this. Because, I have great respect for
the people's representatives. I will never
say this.

PROF. N.G. RANGA : Anyway, it is
the Railway Board. He is functioning as
Post Office between Railway Board and
ourselves. Various suggestions are made
here. The Railway Board people are there
in the official box. I do not know whether
they arc taking any notes atall, [ would
like them to study the proceedings of the
House very carcfully. Just as we used to
have it in the committecc§ where they used
to say, such and such member has made
such and such suggestion, these are actions
to be tuken or proposed to be taken or have
been taken or cannot be taken for such and
such reasons, likewise here also they should
do the same thing. They should make out
a whole catalogue of it ; they should circu-
late it among the Members of Parliament. ..
at least within six months, after the Railway
budget is passed ; by the time we come back
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for the next Budget ses¢ion, we would know
what are the things, where the Railway
Board has not given satisfation and if so,
why the Railway Minister should not be
taken to task. That is my idea. If he is
only willing to follow the suggestion, I
would be very happy. 1 am not opposed
to the suggestion of having a separate
Railway Budget. There again, 1 cannot
agree entirely with my distinguished hon.
friend, Mr. Brahmananda Reddy.

MR. DEPUTY-SPEAKER : He wanted
a separate Railway Budget. He said that it
should mot be included in the General
Budget.

SHR1 K. BRAHMANANDA REDDY
(Naracaraopet) : It does not mean that
because of the criticism, the praisss for the
railways functioning will not be there. That
will be there.

PROF. N.G. RANGA : The Posts and
Telegraph Decpartment also touch so many
points and the life of our people. There:
fore, tha Posts and Telegraphs and the
Railways may be put together and they may
be treated as one Budget and that budget
should be discussed in detail. In spite of i,
railways are “found to be unresponsive. 1|
don't say irresponsible and unsatisfactory.
If they are separated from the General
Budget, if you have that kind of opportunity
of discussing these two budgets scparately,
we will be at a great advantape because
unlike sll other Ministries and the Depart-
ments of the Government, Railways touch
the whole country and the people at the
largest number of points and the Postal
people touch even larger number of points
and they affect every day life of those people
who have something to say to each other,
from one place to another, who have some-
thing for which they have 1o move from one
place to another. Therefore, 1 would like
them to consider the possibility of bringing
these two together—Mr. Reddy’s earlier
Ministry, that is, Posts and Telegraphs
Department under the Communication
Ministry and Mr. Ghani Khan's present
Ministry of Ruilways-and have a Budget
separate from the General Budget, for
discussjon.
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SHRI SONTOSH MOHAN DEV
(Silchar) : At the very outset, I congratu-
late the Railway Minister who is going to
give us a gift on the Bengali new year day—
broadgauge line upto Gauhati. It was a

long-felt desire of the people of Assam and
I congratulate him for this.

Recently, 1 had been to Calcutta and I
had occasion to listen to a small radio news-
recl where the artistes were tuken to the
underground tube line ; and I am very happy
to see that all the artistes, most of them,
who belong to the leftist parties, said that
they had never thought that such a wonder-
ful thing has been done by the railways.
This is on record of All India Radio. I
have heard this myself. (Interruptions)—All
the top artistes of Calcutta cinema and
theatre were there. You can get a tape-
recorded newsreel of Calcutta All India
Radio. They said, we had never thought
it will be so good. 1 congratulate him for
this because when I go to Calcutta T would
like to put it on record, not because I am
sycophant. People say, what he has done
for Calcutta and West Bengal, had never
been done in the past ; and after B.C. Roy,
he has done the greatest thing for Calcutta H
and the West Bengal CPM MPs should
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appreciate it.

When he became the Railway Minister,
the Cachar Express, which was a bi-weekly
train, was converted into a daily train, for
which I thank him. Now, with this broad
gauge line, which is starting, there wasa
proposal for a survey from Jagiroad to
Silchar for the broad gauge extcasion. I
know the procedure. The RITES India
has been given the responsibility. I would
request him to speed up this particular
project so that in future when the fund will
permit that project can be taken up.

All the Members of Parliament from
Assam in the past had requested him that
there should be a Super Fast Train from
Delhi to Assam like Rajdhani Express. 1
again request him to consider it. I know his
constraints. He has assured us, because of
line difficulties it is not possible to do it im-
mediately, but, I am sure he will give active
consideration to it. Fortunately, the Railway
Board Chairman, who is ‘ex-NFR GM,
should have some sympathy for NFR from
where he comes. So, I am sure he will con-
sider this.

MR.DEPUTY-SPEAKER : From Kerala
to Gauhati there is a train now.

SHRI SONTOSH MOHAN DEV : There
is a train. It has been given from Trivand-
rum to Bongaigaon. That is why [ am saying
that he has done it. There is not a single km
of electric line in Assam. Now the new
capital of Assam, Pragh Jotyishpur is
coming. The possibility of having an electric
train from Maligaon upto this new Capital
site may be considered in future because
Capital construction will take some time
kecping that in view, if the survey work
starts now, I think, in course of time, it can
be done.

There was an assurance for the renovation
of the Silchar Railway Station given by the
previous Minister and it has been reiterated
by the present Railway Minister also, But it
has not taken any shape. I do not know
why. Now I understand that because of the
new lines connecting Jiriban and Dharmana- -
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gar to Kumarghat, from Lala to Bairahi,
Silchar to Jiribana a new station is going to
be- constructed in Silchar. If that be the
case, it should be taken up immediately.

Another small thing is, the broad gauge
time-table for the Silchar Express and Kal-
khade-Delhi Express should be given a fresh
look. Almost everyday these trains are late.
The reason is, I am told that there are cons-
traints due to the hill section. I would
request at least one train cither the Kalkhade-
Delhi Express or the Bairahi train should run
faster than it is running now, so that we can
get the connection from Gaubati to Calcutta
and towards Delhi, That should be Jooked
into. When the Railway Minister goes there
on 14th we will also be there and we will
make a request on the spot, to him to consi-
der our demands.

The Railway Service Commission for N.F.
Railway is still not being appointed and the
population pattern should be kept in view
while starting that service, because unfortu-
nately now it is in a bad shape and the Rail-
way Minister is well aware of it and I am
happy that he is taking some positive steps.
I request him to look into this. The new
lines from Lala to Bairahi, Silchar to
Mizoram side, Dharmanagar to Kumarghat
also have to be expedited, because I am told
that the progress is very slow. [ understand
that the reason is that the land which is to be
handed over tothe Railwaysis not being
given by the State Governments. All the
State Governments are not cooperating
to the extent they should. Why T am
mentioning this is, yesterday during his
speech a CPI Member said that no new rail-
way line has been given for this area. But
four new railway lines have been given ; but
the progress has been very slow. To augment
this, a task force should be sent to have a
dialogue with the State Governments so that
the work can be started.

Another request is, there isa bridge at
Khatakhal which is threatened by erosion.
It isa rail-cam-road bridge and that is the
only link between Badagalpur and Silchar.
We are very much afraid that this railway
bridge may be washcd away any time. I
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understand that the Railway is going to start
the work, and they have already allotted the
work to a contractor. 1 request that this
should be taken up speedily so that the
bridge can be protected.

Lastly, I will request the Ministcr to consi-
der the various aspects as Prof. Ranga has
very rightly said, that he should give special
consideration because our experience about
Railway administration is like that. Some-
times the demands made by the Members are
not taken care of by the Railway Board
Chairman. But when we go to the Railway
Minister they are met. I think that there
should be a cell to look after the interests
and suggestions of the Members. Of course,
all the demands cannot be met, but there are
certain things which can be done and I have
seen from my own experience that the Rail-
way Board officials could have done them
without going to the Minister. 1 fail to
understand why it should be so, when diffe-
rent officials are looking after different
zones, why they should not take care of the
various demands which are projected in this
House. Just because only a few Members
arc present; they should not consider that
this House is irrclevant. That sort of atti-
tude should not be in the minds of the Rail-
way officials. They should look into the
grievances of Members and try to redress
them, of course, within their lmitations.
Then, I thank the Minister for all the service
which he has rendered while in the Railway
Ministry.

18 hrs.

SHRI A.K. ROY (Dhanbad) : This
year's Railway Bugdet marks the diamond
jubilee of separation of Railway Budget from
the General Budget. And this occasion is
marked with a ' deplorable state of affairs of
the Railway finance.

Rail reprecsents raj, the rule. Rail does
not represent merely an industry. We have
got the steel industry in one corner, coal in-
dustry in  another corner. But rail
exists in every corner of the country.
So, the bad health of the rail reflects the bad
health of the raj, the rule,
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Many congratulations were extended to the
Railway Minister. 1 would like to ask :
where are the Railways moving : Actually,
they are moving towards what ? Railways
are moving towards some unknown destina-
tion. And that is what is worrying us, the
people who geneiully travel by the rail-
ways. We are very much worried because
you also perhups have read certain reports
that have come out about the state of affairs
of the railways like the C and AG's Report
and the Estimates Committee Report. These
Reports have presented a very frightening
picture of the Indian Railways. And those
who are worried about the safety, punctua-
lity and security should be upset after reading
that report. Ilike to ask : Which are the
factors responsible, which are the phenomena
responsible for this statc of affairs ? The
House must probe intoit. We have heard
that we have got a sick textile industry, a
sick engineering industry, but we have never
heard and we could never imagine that we
will reach a stage when we will think of sick
railways and we will be placed in sucha
situation. Now the railway-men are not
serving  striking notices. But there are
reports that the Railway Ministry has served
strike notice on the Government.

MR. DEPUTY-SPEAKER : When is
it 7 T pever saw it in the papers. )

SHRI A.K. ROY : This is a report from
a journal dated December 23, 1983, | am
quoting :

“*At the present state of general dete-
rioration, the Railways, at least as far
as transporting essential raw materials
to the core seclor is concerned, are
likely to come to a grinding halt
sooner than you think...The Railways
told the Planning Commission if you
do not give up more money, we will
stop trains."

Such type of statements we have heard in
the House also.. I am not opposing this
demand, After all, the Railway Ministry is
on the striking path, But I say : what are
the factors and we have we reached such &
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stage that the Railway Ministry is to serve a
strike notice on the Government of India i.e.
the Planning Commission headed by the
Prime Minister ? That mcans, the Railway
Minister is serving striking rotice on the
. Prime Minister that if you do not give morc
money, we will stop trains. What is the
picture 7 ’

The Fifty-sixth Report of the Estimates
Committee on Railway Safety revealed that
29,048 kilometres of the tracks need imme-
diate renewal, so also 2,539 bridges, speed
restriction is in force on about 2,700 kilome-
tres of the tracks and on 202 bridges, 1,600
unmanned level crossings need manning to
avoid accidents. 90 of the total derailments
in 1979-80 111 of the 825 derailments in
1980-81 and 89 of the 936 derailments in
1981-82 were attributed to the tracks.
Railways need ten years and Rs. 4,300
crores to wipe out the arreas of the worn-out
tracks by renewing 3,300 kilometres per
year and they have got only Rs. 500 crores.
My point is who is responsible for that ?
Railways have got a provision of keeping a
depreciation reserve fund for repairs and
other different avenues to look after their
asscts. We are hearing this talk of reha-
bilitation for a long time but the entire
development proposal has been given go-by.
Who is responsible for this 7 If you look
into the past, we find that up to the Third
Five Year Plan there was nobacklog of track
rencwal, at the end of the Fourth Five Year
Plan there was a backlog of 2,400 kilo-
metres, at the end of the Fifth Five Year
Plan it became 10,000 kilometres or so, and
now the Report says that the Sixth Five
Year Plan will end up with a backlog of
about 19,000 kilometres. 1f we proceed at
that rate, one day we will find that the
entire route kilomctres will become unusa-
ble. That is why I say that those of us who
generally travel by railways are gelting
frightened with this state of affairs. .

The second point I would like to raise is :
what is your attitude towards your emplo-
yees 7 Railways are governed by the Cen-
tral Labour Department. This is a matter
which 1 raised in the Parliament earlier also.
Why is it that your employces have always
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to go to the High Courts and the Supreme
Court and you also have to engage all your
Jawyers and spend lot of money 7 1saw
one circular from your Rajlway officials.
In that circular they say that the
railway authorities are spending money
unnecessarily in litigation and that this
should be stopped. 1 say that industrial
relations in Railways are governed by the
Central Labour Department. RLCs are
there. In Dhanbad 1 raised industrial
disputes but 1 found tbat the Railway
officials are not attending. 1 gave a Starred
Question also which did not come but you
gave an answer that there was no bar. But
I know it myself that there is bar. There
are some instructions from the Railway
Ministry to the Labour Department that
no railwayman's dispute should be enter-
tained unless it is backed by a strike notice.
What type of instructions are these which
the Railway Ministry has given to the
Labour Depariment, from Rail Bhawan to
Shram Shakti Bhawan ? That means you
desire a strike threat to entertain a dispute,
You say that you have pot a Joint Consul-
tative Machinery. All right, but that is
only between your recognised unions and
the railway officials. What would happen '
to those people who arc not the members
of the recognised unions ? Can you force
under the Constitution any person 10 be-
come a member of your recognised unions
and can you flout clause 2A of the Indus-
trial Disputes Act which empowers or
entitles any individual employee to raise a
dispute on grounds of victimisation in
employment matters ?

How could it harm you if your labour
machinery comes into the picture ? In fact,
that will reduce much of your problems of
every time going to the Supreme Court and
the High Court. Kindly look into the
matter. You must have a fresh approach.

Then, what is your approach to those
categories of people who actually work
under the sun or in rain in the field 7 You
should be very considerate to them. But I
find, all your rules, regulations, restrictions

- and repression are concentrated on these

poor people. They have suddenly increased
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the workload of the gangmen from 20 to 23
per cent.

PROF. N.G. RANGA : Why not 7
They want higher salary and higher dearness
allowance and yet lesser work ?

SHRI A K. ROY : Iam not speaking of
categorics who take advantage of all the
benefits, I am talking of the gangmen, who
do not get any advantages. Suddenly, they
have increased their workload. I asked the
railway officials : before you increase their
workload, why not there be a joint study or
tripartite study or take the RLC as adjudi-
cator ? They said : no, we cannot take the
RLC as adjudicator, the Chief Engineer
from Calcutta has to fix the work. Why are
you afraid of having cdjudication or arbitra-
tion by your Labour Departrment 7 You
must chaoge this attitude.

You have got CPC gangmen and tem-
porary gangmen, While the employees are
alive, there is differentiation.  As you knob,
there is a poetry that death is the leveller.
But, so far as railways are concerned, even
after death they have differentiation. If a
permanent employee dies in an accident
while working on the line, his son can get
employment. But if a casual gangman dies
while working on the line, his son does not
get employment. 1 have seen in other fields,
even among contractual workers, if death
takes place to an employee, his son is given
emmployment. 1 have seena case where 10
contractual workers died while in service ;
they were buried alive when they were
digging a drain for the railways., When we
approached the railways with the request
that their sons should be provided employ-
ment, they said they cannot do it. I say
that such requests should be decided on
compassionate grounds. There should not
be any differentiation between permanent,
temporary and contractual employeces. If
they die on the lines while in service, their
children should be treated in the same way
and provided employment. Kindly take note
of this.

Lastly, the second stage of the budget
debate reflects the expectations of the
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members, May be, because of paucity of
funds, the so-called and often repeated
paucity of funds, the Minister may not be
able to satisfy all the demands of all the
members. But he should concede at least
one demand per member. Because of your
limitation of funds, you may select-a small
demand of the member, but you should
select one and agree to it. Otherwise, there
is no point in our giving notice of a cut
motion and taking the time of the House.

PROF. N.G. RANGA : What is the
point ?

MR. DEPUTY-SPEAKER : He wants
that the Minister should agree to one
demand per member.

SHRI A.K. ROY : Every member has
many demands to make. The demands are
focussed through speeches and cut motions,
I say that at least one demand per member
should be conceded ; otherwisz, what is the
fun of making or repeating those demands ?

We have also put our demands.

MR. DEPUTY-SPEAKER : That will
come to 540 plus 240=780 demands.

SHRI A.K. ROY : At least one demand
per year. If you cannot concede anything,
then what is the use of carrying on this
debate 7 For the last cight years I have
seen in this House that not a single demand
of any Member was conceded. Then what
is the use of this Debate ? We should stop
it. 1 agree with Prof. Ranga that if Member
of Parliament has to become a poor petitioner
and hopes that be will get a reply what reply
we get is such that it cannot be accepted.
So, for getting a negative reply we should
pot have all this positive approach.

MR. DEPUTY-SPEAKER : Now my
demand from you is that you must conclude.

SHRI A.K. ROY: And my demand
from you is that you kindly persuade the
Minister to accept my demand.

MR. - DEPUTY-SPEAKER : Definitely,
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I will do that. Speaking generally there are lot of acci-

SHRI A.K. ROY : I have moved cut
motions and I have explained them. But I
am not pleading for myself, I am pleading for
all the hon. Members that at least one Mem-
ber's demand at least should be accepted.

MR. DEPUTY-SPEAKER : Hon. Mem-
bers, we have to complete this at least by
seven, because the Minister also has got
some other work, Therefore, you have to
be brief.

SHRI N.K.SHEJIWALKAR (Gwalior) :
I know we are verv short of time and the
Hon. Minister also has to reply. Therefore,
I will submit points only.

Sir, quite a few points have been raised.
Because of the voices of the Hon. Members,
probably it is the fecling that they are not
properly heard.

Since it is not possible during this Debate
that every Member gives all his suggestions
and the Hon. Minister may accommodate
all these in his reply even if he may say no
or yes, my suggestion is that when you hold
the Consultative meeting, please do not have
them on the day when Parliament is in
session. Give them sufficient time so that
they may be heard properly.

This time I gave four pages note. Natu-
rally because other Hon. Members are
anxious to give their points, I could not
make them clear and try to convince him.
To my surprise I have not received any reply
as yet on those points. Usually the practice
is that after the meeting the replies are sent.
In this very connection may I suggest that
there should be more meectings. Instead of
one, let us have, if not three, at least two
within a year ; and give more time. Further
I suggest that we should have some forum
where the Hon. Members may speak or give
something in writing, and you give some
chance to hearing them. That is how these
problems can be properly looked into. It
‘is my suggestion at the very beginning. You
know. bow time-pressed we all of usare

dents and many Hon. Members have drawn
your attention towards the accidents. I am
not a technician. There are so many things
which are coming ups According to the
report of the Estimates Commmn the rails
are over-done now.

So far as the safety measures of the tracks
are concerned, there is a grindinrg machine
for tracks. I am told if the grinding machine
is used when all these tracks become weary,
then probably their life may be increased
ten times. I don’t know whether it is
correct. Therefore, you will have to verify
it. Similarly, if you make use of the Spino,
probably the surface of the rail may be
very well done. 1 don't know whether it is
a perfect solution to that or whether any
further investment in them will do the job.

Secondly, for safety we should now shift
to automatic signals, warning signals, elec-
tric signals and all types of new things
should be introduced so that these accidents
which arc taking place in a large number
will be reduced. Not that they will not be
there at all, but they will not be there in
larger number.

Another thing is : Can we not introduce
telephones in the running trains ?

PROF. N.G. RANGA : It is difficult.

SHRI N.K. SHEJWALKAR : It is not
difficult. T bave travelled widely in America,
they have got telephones in the trains. If
there is a phone from Philadelphia, they can
receive it in the running train. It is not
very difficuit. I do not know why we are
not introducing that system. Now, if the
engine goes out of the track, after three
hours we come to know about it. So, intro-
duction of telephones in the running trains
will help a great deal.

These are the few suggestions. (Interrup-
tions). 1 am actually not interested much
in going on record, but in convincing the
hon. Minister. Practically I have - given
everything in writing. I could have said,
‘Please do all this,” But I want to draw hh
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attention if he can kindly give his attention
to me.

(Interruptions)

=} gQtw wraa (srewisr) @ MAHT GHIT
AT Ageagyr & f goa g4 agey susr
BT@ &

=t Qo o WHATATT : Tg AT
Tifr g 3R graw W &I F
|rfg |

The House is so thin that I can make only
the hon. Minister here, not others ; nobody
is here.

Sir, another suggestion is regarding some
‘facilities. Regarding thes¢ long distance
ttains, hon. Member Rangaji and other hon.
Members have said much about that. I just
want to make one point here. Why not
introduce vestibules in all the trains 7 In
some of the trains there is no vestibule.
For example, the Jhelum Express, 57 Down,
5% Up, the Punjab Mail and other trains are
there. Their position is fOxed—the same
coaches are going and coming back every
time. When there is a provision for vesti-
bule, why don’t you introduce the wvesti-
bules ? Secondly, why not have the
pantry cars in all long distance trains ? I am
an extensive traveller in trains. Unfortu-
nately, whatever the reason may be, many
times the trains are late and when they
reach late, either we reach at 11 in the night
after the dinner time, or when we are to
reach a particular place at breakfast time we
r=ach there at the time of lunch. All these
things bhappen. I do not know what the
policy is, where you are introducing pantry
cars and all that. Some policy should be
evolved. Let them be there in all long dis-

tance trains.

Now, new trains are coming and we wel-
come them. And there are new coaches in
them. But in some of the older trains there
are bad coaches. For example, in Amritsar-
Pathapkot [Express, in Dadar-Amritsar
Express, most rotten coaches are there.
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They are in a hopeless condition. No lava-
tories are there. I have got all the detzils
and I will give you if you want. So, please
at least introduce all thesc things in long
distance trains. You have introduced foam
berths in many trains. Very good. But
why don't you provide them in all the long
distance trains which run morc than 24
hours 7

There is onc very small suggestion. In
almost all these trains, in First Class coaches,
there is provision for two weslern type lava-
tories. They are very dirty ; nobody vses
them.

If it is necessary for somchody, then
provide only one and let the other three be
the Indian style lavatories. Innew couaches
you can introduce this. Kindly have statis-
tics whether it is necessary at all.

Now I come tosome of the suggestions
which I have always becn making. You
extended Taj to Gwalior. You said in the
opening speech that you will make it regular
for all these days, When are y..u going to
do this i e. the Taj and a ncw train which
you introduced—from Indore, Bhopal,
Gwalior and Delhi ? You promised that
you will make them regular very soon. [ do
not know the reason for the delay. Please
consider this.

Another demand is a long pending demand,
That is also on record—on Delhi-Bombay,
i ¢. Central Railway route there are only
two trains for the last 60 yearsie. Punjab
Mail and Amritsar Express. No third train
has been introduced. Whenever 1 got an
opportunity I have put forth this demand.
My demand lias not been met. You are now
electrifying the whole of the track. Please
consider to introduce a mew ‘train from
Delhi to Bombay via Jhansi and Bhopal.

You have been kind enough to provide a
lot of seats. Of course, they are lesser in
number in comparison to other trains. There
is pick-pocketing every day. Even though
you have allotted a coach at Gwalior,
itis not attached there. Itis at tachedat
Jhansi and Agra. Why do you not get it
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attached at Gwilior 7 Your argument
may be that halt at Gwalior is short.
The period of halt may be increased at
Gwalior. You have that done for 18 UP
Janata, 21 Dn, 150 UP, 178 Jhelum and 6
UP. You have reports of pick-pocketing
every time. To aveid these pick-pocketing,
I have written letter to one Mr. Jain, Why
do you not introduce one door for entry and
another door for exit 7 Why do you not
at least try on some trains 7 It hat been
promised that it would be done. But it has

not yet been done.

You yourself laid the foundation stone for
overbridge at Gwalior. But what has hap-
pened to that 7 Nothing has been done.

You had said something about Dabra and
Morena over-bridges. Still there is no pro-
. gress according to my information, Itis
not necessary that you tell us everything just
now. But please consider that. :

Third platform at Gwalior is a necessity.
It is a junction.

Kindly call for the letter which I have
written. | have mentioned all the points
therein. It will saye the time of this House
also. It will be better that you call for that
thing and just consider whatever you think
proper. Please get that and send my reply.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Regarding that Gwalior over-
bridge, well you see, the procedure is that
the M.P. Government has to approve our
plan. But they have not approved our plan.
They are dilly-dallying. I have just now
ordered that whether they agree or do not
agree, the Railways should do their part.

SHRI N.K. SHEJWALKAR : At that
time, the State Minister also promised in

your presence...

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : But it has not been approved

by the State Government as is the practice.
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SHRI'N K. SHEJWALKAR : No. There
is no fault on your side. ([nrerruptions)

MR DEPUTY-SPEAKER : Hon Mem-
bers, in spite of my request, 5 hon, Members
have expressed their desire to speak and the
Minister has got to leave and we have got
some other Bill also because tomorrow
happens to be holiday, I would solicit the
kind cooperation of all the hon. Members
and ] want 1o call all those names. But they
must be as brief as possible. There should
be briefest speech in their allotted time bet-
ween 3 and 5 minutes. Let me see whether
they are able to spcak in 3 minutes.

Shri Shanmugam.

*SHRI P. SHANMUGAM (Pondicherry) :
Mr. Deputy-Speaker, while extending my
support to the Railway Demands, 1984-85
I will confine my remarks to my constitu-
ency, Pondicherry.

Pondicherry has a unique place in the
geographical history of India. It is the syn-
thesis of Indo-French culture. 'We have the
internationally acclaimed and revered Auro-
bindo Ashram in Pondicherry, which is
visited by the devout followers of patriot-
saint Aurobindo from all over the world.
Thousands of Indian followers come to
Pondicherry to pay homage to Aurobindo.
We have also the renowned JIPMER, a pro-
minent Medical College here. In order to
provide minimum rail facilities, at the very
outset I demand that more trains should be
run between Pondicherry and Villupuram.
Secondly, Madras to Yillupuram is electric
traction. The short distance of track bet-
ween Villupuram and Pondicherry should
be electrified. This will facilitate quick flow
of traffic to and from Pondicherry. Simi-
larly, in order to give fillip to the industrial
development of Pondicherry, a broadgauge
line from Bangalore to, Pondicherry wvia
Hosur, Krishnagiri, and Thiruvannamalai
should be laid. This will give incentive for
the industrialists to set up industrles not
only in Pondicherry but also in the adjoin-
ing South Arcot Djstrict. This will also

-

*The original speech was delivered in Tamil.
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pave the way for the development of
Pondicherry Port also. If Pondicherry
Port is to be developed, the hinterland
must have rail facilities.

1 will come now ta another part of Pondi-
cherry Union Territory, ie. Karaikkal,
which is the place of pilgrimage for the
Saivites. Karaikkal is nedrer to Thanjavur.
Karaikkal Ammaiyar, who is one of the 63
Nayanmars, has honoured this place by
taking birth here. Itis the place of great
devotion for the Saivites all over the country.
Just three kilometres from Karaikkal, we
have another holy place called Thirunallar,
which is the abode of Sani Bhagwan (Lord of
Saturn). Every year 20 lakhs of people visit
this place. Itis more in the year when
Sani Bhagwan moves from one house to
another. This place has got a great heritage
also. Nearby we have Nagoor, which has
the pride of place for true national inte-

gration. In the holy mosque here, the.

Hindus and Muslims worship with great
fervour. Similarly, the Hindus and Chris-
tians pray to Almighty from the same pulpit
in Velankanni Church which is also adjacent
to this place. 1 have referred to these
places because there is great need for having
more trains to Karaikkal so that pilgrims
are enabled to move in and out of Karaikkal
in comfort. Karaikkal station should be
remodelled with retiring room facilitics.

Before 1 conclude, I would say a few
words about the antiquated railway track
between Peralam and Karaikkal. The speed
of the train is so slow as for the passengers
10 get down, walk a few yards along with the
train and again get into thetrain. The
train cannot be ryn fast becanse the track
will not withstand high speed. I request
that this track between Peralam and Karaik-
kal should be renewed.

With these words I conclude my speech.
"18.34 hrs.
[SHRI N.K. SHEJIWALKAR in the Chair)

PROF. SAIFUDDIN SOZ (Baramulla) :
Mr Chairman, Sir, I feel ] am morally bound
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to support the hon. Railway Minister in
respect of funding for the Railways. With
the gross receipt of Rs. 5,342 crores, I find
that he will not be able to honour the com-

" mitments made to the people of this country.

If he wants to provide proper facilities for -
passenger traffic, for carriage of goods, for
modernisation and for strengthening tbe in-
frastructure, he should bave proper fun-
ding. '

He has already raised the issue with the
Planning Minister. He must also raise the
issue vigorously with t!.e Ministry of Finance.
Next timgg, when be presents the Railway
Budget, he must express satisfaction so far as
his commitments to the people of this
country are concerned.

Sir, you have already cautioned us not to
take more time. I have to bring certain facts
to the notice of the hon. Minister regarding
accidents, inefficiency and corruption in the
railways and, more particularly, the adverse
remarks passed by the Public Accounts Com-
mittee and the C and AG of India. But since
uppermost in my mind this time is the
Jammu and Kashmir State, I will not go in-
to the details of accidents, inefficiency and
corruption, etc. in the railways and also the
remarks passed by the Public Accounts
Committee and the C and AG of India. I
hope, the hon. Minister wiH get the Reports,
look into them and make a statement in the
Parliament, if pot today, on some other
day.

When [ come to the State of Jammu and
Kashmir, it is my complaint that the State
of Jammu and Kashmir has been discrimina-
ted against so far- as the development of
railways in that State is concerned. I have
no time to give all the details here. I may
tell you that we arc nowhere so far as the
industrial development is concerned. I have
got the figure from the Finance Minister who
said that our share in the public sector indus-
tries is 0.06 per cent. Our hydel power
potential is equivalent’ to that of Saudi
Arabia. Our water is running wastefully to
Pakistan. This is not being hernessed. 1
had an impression that against 20,000 MW,
210 MW have been harnessed. But recently
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I got a reply from the Energy Minister and
I was suiprised to find —he was very candid
in saying that—that only 177 MW have been
harnessed so far.

~ So far as the railways are concerned, we
are nowhere. We are not on the railway
map of India. As an integral part of this
country, itisour right to demand railways
fromthehon. Minister. I would, therefore,
request him to put the State of Jammu and
Kashmir on the railway map of India, Itis
not being done  He may have to say some-
thing different 1do not know. This is my
complaint that there is something deliberate
in this drama of neglecting the State of
Jammu and Kashmir. I have fullfacts. Un-
‘fortunately, my turn comes at the fag-end of
the debate and I have no time. But I can
prove that we deserve justice and compassion
from the hon. Railway Minister.

We havea riilway line up to Jammu.
Years back, there was a survey for extending
the railway linc up to Udhampur. Three
Years back, they inaugurated the railway
line how being extended up to Udhampur.
The railway line was inaugurated by the
Prime Minister. Against Rs. 17 crores, not
even Rs. 5 crores have been spent so far. |
want to know when the government is going
to complete the railway line up to Udhampur
and when you will take the railway line up
to Srinagar. We can pever agree with you
if you say that the terrain is very difficult.
With modern technology, it is possible to
have tunnels. Srinagar must be conoected
with Jammu.

Again, 7 or 8 years back, you had a survey
of the railway line between Baramulla and
Qazigund. Your answer now is that you
cannot find Rs, 70 to BO crores. My earnest
sppeal to the hon. Minister is that he
should put Jammu and Kasbmir State on the
railway map of India. He. will be remembe-
red for that. As of now, are not completing
the Jammu-Udhampur railway and there is
no urgehcy with you to take the railway line
up to Srinagar. We have not had surveys
for the railway lines between Baramulla and
Uri and b:.tween Baramulla and Kupwara
via Sopore and Handwara, This you could

do. But you are not doing it. Therefore,
the people of Jammu and Kashmir State feel -
that the drama of neglecting the State of
Jammu and Kashmir is deliberate, vnless
Shri A.B.A. Ghani Khan Choudhury rises
to the occasion and convinces that this is
not deliberate.

Apdrt from this, there are certain things

" which the Hon. Minister can do within no

time, even tomorrow or the day after. To
cite one instance, let me take up Shalimar
train which goes to Jammu. During winter,
it runs only for three days. There is no
logicinit. Itisbecause during winter lakhs
of people go to Vaishno Devi. The Shali-
mar trains runs for all the seven daysina
week during summer. ©On the other hand, it
is strange and odd that the Shalimar runs
only for three days during winter when the
traffic will be touching the peak point.

Shri G.L. Dogra and others raised this
issue with the Prime Minister earlier. The
Prime Mipister had agreed. A friend told
me that Mr. Ghani Khan Chaudhury is a
generous person if you rub on the right side.
Incidentally 1 am on his right side, maybe I
am a little farther from him, but] am on
his right side. 1 request the Hon. Minister
for Railways to rise to the occasion.

) Shalimar train should not only be run fof
all the seven days in a week but it should
have ACC Coaches also.

Shri A.K. Roy was saying that each
Mecmber of Parliament should get at least
one of his demands acceded to by the Minis-
ter of Railways. 1 agree with Shri A.K.
Roy and I think it is poasible for the hon.
Minister. Even if all the Members of Lok
Sabha make demands on the Minister for
Railways, still there are some demands which
the Hon. Minister can fulfil early. For
instance, my demand that Shalimar train
should run for all the seven days during
winter season is one such demand which can
be acceded to instantaneously. It should
bave II ACC bogies.

There should-be a double line laid between
Ji_l!ll-lﬂd\ll’ and Jammu. From Delhi to Jul-



591  Res re Recommendations
of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

lundur, there is a double line but from
Jullundur to Jammu, it is a single line,
This is a small demand on my part, Iam

sure-the Hon. Minister for Railways would -

agree to this demand of mine at least and
pass orders within this week itself.

In the end I again urge upon the Railway
Minister to put Jand K on the Railway
map of India.
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[MR. DEPUTY-SPEAKER in the- Chair]

SHRI A.B.A. GHANI KHAN CHOU-
- DHURY : Why don't you write to me 7

SHRIRAM VILAS PASWAN
already written to you. But, for how many
casescan I wrhe toyou 7 .

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : You may refer to me as many
. cases @s you can.

SHRI RAM VILAS PASWAN : I have
already referred. If you will refer, you will
find them.

# a8 %g 137 N ¥ TW - gAT T0Q AT
Y qrgredi #eT ¥ gy &1 & ey
¥eY 3T T O ITETH 24T AEAT1 1981
¥ 90 T FIHT AN F T FHFLQ
¥ | 394 ¥ 9 NgYFe FTEEH F A F G-
T qraY gIRr qARE & faar ¥ A
A g W gU ! o NRGE® FrEH B
AT Y ITRT 13-2-84 € A §F S
fear 81 agh FT HoHTToqRo ITHT Y-
UE s @I FenmaTg Ao ga ¥
wY savg QY | fagre ¥ vt aw gw WY
ANaw afea &1 v T e g 1 oo
9T GO T AWA g TwAT g AfET A9
g HY ameaTEa @ gwa § i fagre i ot
e arfEq A1 wifgy s @% fag
AT TR E |

qzaT ¥ AqT ¥ FIT WY g HT HIHAT
aga feAi Y wew @ ) gw 1977 Fla
wT oY aw ¥ aY & dw w1 § Fe ag s
wo% @ &1 SeN ogw wred N F Ny
FaTawd § e [T AEEHT AT QT § ) TEN
wgr war s gae v aws axr {]
A ¥ gt war fe gadt a<s avan | e ¥
qg YT FAT-HAT FrErarew Wy g war
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THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY) :
Mr. Deputy-Speaker, Sir, at the outset]
would like to thank the hon. Members for
the keen interest they have taken inthe
Railway Budget and the very very valuable
suggestions which they have made. Asl
have said carlier all these suggestions will be
considered very carefully. I would assure
the hon. Members that even though it
would not be possible for me to cover all the
suggestions in my reply 1 would be replying
individually to the Members whose sugges-
tions are not so covered. Further, as has
been said by me in the House earlier I will
welcome Members coming for discussion
with me and my officers across the table so
that we can take the decision then and

there.

Mr. Deputy-Speaker, Sir, there has been
disappointment alround ia the matter of
Plan funds allotted to the railways during
the current year 1983-84° and ensuing year
1984-85. 1 share the feelings of the House in
the matter and shall try my utmost with my
colleagues the Finance Minister and the
Planning Minister t0 get higher Plan funds
for the railways during 1984-85 and also in
the subsequent years.

Sir, the total allocation in the Sixth Five
Year Plan for Railways was Rs. 5,100 crores.
Now, If I am very frank and candid with
the House there are two aspects in railways. |

- One aspect is expansion. Many Members

haveasked for expansion and correctly so
because with the’growth of the Indian ccono-
my naturally the order of the dayis for
expansion. .
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One of the hon. Members from Kashmir
said as to why Kashmir should not be on
the railway map. 1 fully appreciate his senti-
ments and: 1 do wish I could put Kashmir on
the Indian railways map. Probably it will be
so one day. But the basic difficulty is finance.
I will denl separatcly with certain suggestions
which have come from the hon. Members as
to how can I get the finances. Some mem-
bers from my party have said that Ican get
any amount of money that I want from
the Plannirg Commission and the Finance
Ministry.

The position is like this. I cannot start
a single programme without the approval of
the Planning Commission. Railway Minister
has nothing to do. I can send my recom-
mendation to the Planning Commission. It
is for the Planning Commission to decide
whether 1 should take up that particular
project or not, Itis not me, the Railway
Minister, but it is the Planning Ministry.

PROF. N.G. RANGA : It is Government
all the same : why do you dispute it ?

SHRI A.BA. GHANI KHAN CHOU-
DHURY : | have not disturbed my hon.
friend. WNow, what I am talking is the sys-
tem. Iam not blaming anybody. There is
nothing personal between me and the
Planning Minister. Somebody suggested that
Planning Minister is superior, I am inferior ;
or 1 am superior, Planning Minister is inferior
Nothing of that sort. 1am only talking of
the system.

After the plan Appraisal, they have
increased it from Rs. 5100 crores to
Rs. 6591 87 crores. During 1983-84 the net
deficit was Rs. 111.50 crores. During 1984-85
the tntal dividend payable is Rs. 490 crores,
Additional resource mobilisation to be done
in 1984.85 is Rs. 114.220 crores. Deficit of
Rs. 70 crores ‘will be carried over, the defer-
red divident liability, to balance the budget.
Hon. Members know how poor was the
allocation. Total lump sum allccation is
made by Finance and Planning Commission
to Railways ard Railways then make diffe-
rent allocations. Now, for example for new

_ lines we have been able to give only Rs,

90 crores. For Gauge Conversion we ha®
becn able to give only Rs. 51.72 crores. For
electrification we have been able to give only
Rs. 160 crores. For track “renewals we have
been able to give Rs. 350.46 crores. Our
philosophy is to allocate as much as possible
of our resources where we think that on-
going projects arc going to be completed
soon.

Now, with regard to contribution to
Depreciation Reserve Fund the figures during
the Sixth Five year plan arc as follows :

In 1980-81 the Depreciation Reserve Fund
was Rs. 220 crores only. In 1981-82 it was
Rs. 350 crores only: In 1982-83 it was Rs.
556 crores. Since I have becom: Minister
of Railways I have made it Rs. 850 crores.
This Depreciation Reserve Fund is very
important. It has been neglected for years
together and today we are facing the music.
And Rs. 850 croresl have given this year
also. Some members might argue why I
have given. Many of the Members have
very candidly expressed their opinion that
the very system is in jeopardy, not to speak
of expansion. As a Railway Minister, I
say that thc system is in jeopardy and we
will not see the light of -day for another 8
years or 7 years unless we make a definite
po itive contribution to the depreciation
reserve fund because Depreciation Reserve
Fund is responsible for the worn out assets
of Railways. There is no way out. We have
to keep this amount. Actually the Railway
Reforms Committee suggested that their
recommendations on Depreciation Reserve
Fund should be forwarded to the Railway
Convention Committee for their considera-
tion. This is being done. Now, what is their
recommendation 7 The Railway Reforms

. Committee have suggested that the annual

contribution to the Depreciation Reserve
Fund from 1983-84 onwards should be of
the order of Rs. 1110 crores. Of this, Rail-
ways should contribute Rs. 850 crores and
Rs. 260 crores be raised by way of subsidy
from the General Exchequer. Sir, we have
a group of experts. We have appointed
them and they are suggesting that we should
get Rs. 260 crores as a subsidy from the

" General Budget. Ministry of Finance have
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not agreed to the payment of this subsidy.
However, we have kept the Railways’ contri-
bution to this at Rs. 850 crores level. We
have not scaled it down. As lopgas 1am
the Minister, | am not going to scale it
down.

Mr. Deputy-Speaker, Sir, now coming to
1984-85, our size of the Plan outlay is Rs.
1650 crores out of which Rs, 850 crores will

come from the internal resourées and Rs, -

800 crores will be the budgetary support.
The Railways Sixth Five Year Plan provides
an investment of Rs. 5100 crores. In the
mid-term appraisal I have already said initi-

ally that in, regard to this amount of Rs. .

5100 crores, we thought of acquisition of
780 locomotives, 5680 coaches, 606
electric multiple units, one -lakh of
wagons and renewal of 14,000 Kms. of
track and completion of 2800 Kms. of ele-
ctrification. But because of the hike in prices
today, we will not be able to do that. Our
target is now for 950 locomotives and from
one lakh figure, we have come down to
72,000 in the case of wagons. It is antici-
pated that with this resource that we have
now at our disposal, it may not be possible
to acquire more than about 5000 coaches,
7.,0.0 wagons and renew more than 9150
Kms. of track and :omplete more than 1824
Kms. of electrification.

Now, what is the liability 7 The liability,
when we come to the close of the Sixth Five
Year Plan, with regard to the renewal of
tracks—if 1 am not wrong, as far as my
memory goes—will probably be 20,000
kilometres.

Now, all these are essential things that
have to be done. But we cannot do all. It
is no use blaming any Railway Minister.

MR. DEPUTY-SPEAKER : Can't you
decide about the priorities on these things 7

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : There is a priority list and I am
going to tell you.

Somebody asked : Is not the Railway
Minister cfficient enough to get the money

Recommendations
of RCC, Rallway Budget,
84-85, ty & Excess

De, Jor Granis,

83-84 & 81-82 .
that is required for the railways 7 Itis not
a question of efficiency or inefficiency, it is
only a question of how much allocation the
Planning Commission, and the Finance
Ministry make, We have to work on that,
If sufficient allocation is not made, if the
resources are not increased, well, ] am a
prisoner of the situation.

MR. DEPUTY-SPEAKER : Prisoner of
the circumstances.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Yes, I cannat do anything.

Now, about priority, we have 43 on-going
projects of new lines. For completing the
ongoing new line projects and three new
projects planned this year, as I have infor-
med you, ninety crores have been allotted.
It is the philosophy and I have already said
that if we are able to complete the jobs
quicker, we will get more money. I am
trying my best to get more allocation and
as soon as I do, I will put that money on
these on-going new line projects.

For completing nineteen gauge conversion
projects, we require 680 crores of rupees,
but we have only been allocated Rs. 51.72
crores. The Planning Commission has
given some priority and on that priority, we
bave to allocate money.

I will not further lengthen my speech
except to say something on certain aspects
which have been very correctly raised by the
hon. Members. One is about the jobs to
the Scheduled Caste and Scheduled Tribe
people. I would like to inform the House
that I have been doing my best ; I have
opened a cell in my Ministry and [ have told
the officers concerned that I also do not
believe that we were not able to get compe-
tent men from amongst the Scheduled Castes
and Scheduled Tribes. There must be some-
thing wrong somewhere. Here, I seek the
cooperation of each of you to kindly send
me the names and.I will see that they get
the job provided they are competent etc.

There was another suggestion that came
from the hon. Members that when we were
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handicapped so much in the matter of funds,
why we were not able to sell the railway
lands, procure some money and then execute
things in a speedier manner. I would like to
mention that whenever we have tried to
dismantle encroachments on the railway
lands, members from both the House have
come to me and told me not to touch them,
as they were poor -people. [ have been
forced not to touch them. When a Member
comes to me, what am [ todo ? I have got
to listen to him. It is not prudent to utter
their names, but as I said, Members from
both the Houses have approached me for
this......(Interruptions)

SHRI RAM VILAS PASWAN : Seventy
five thousand acres of railway land has been
encroached upon ; all of them are not poor ;
many of them are rich people.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Specially, 1 remember about
Bombay. Now, the Bombay land is very
valuable. I wanted to do something there,
but I was not allowed to do by Members of
my own party as well as from the opposi-
tion. Well, I am helpless here ; I cannot do
it.

SHRI RAM VILAS PASWAN : We will
cooperaie with you.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Many members have spoken
about the imbalances. I do agree that there
are imbalances. It is my duty to finish
these imbalances as quickly as possible.
There are some members who have said about
discrimination. 1 do not want to read all
the figures. As far as Rajasthan is concer-
ned, there is no discrimination, so far as the
railway department is concerned. That hon.
member is not here. I have given to Rajas-
than Rs. 74 crores in this budget and I don"t
think that Rajasthan should have any com-
plaint on that account. Some members
have said about shortage of accommodation
in trains and overcrowding in trains. Ido
agree with them. Thereis nothing to dis-

agree. =
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SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Thatis why I have introduced
100 trains and I am going to introduce more
trains, although I have faced a lot of opposi-
tion. T assurethe House that 1 will intro-
duce more trains to minimise overcrowding
in trains. Some members told me about the
people riding on the roofs of the trains.
That is very negligible now ; and in due
course, in another one month or so, I will
be able to completely eliminate it probably
if I can give some more trains.

SHRI RAM VILAS PASWAN: In
Bihar, it is too much.

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Then there are certain complaints
about over-bridges and stoppages of some
trains. Some members have pointed out
that we are not providing drinking water
notonly in trains but also in very many
stations. 1 do agree with them. I would say
that this can be done as quickly as possible,
but there is a difficulty with regard to law
and order situation. This is not within my
competence ; this'is with the State Govern-
ments, Iam at the mercy of the State
Governments. But I am constantly in
correspondence with the State Governments
regarding this. Ihave made it a practice
that with every State Capital every two
months 1 will have meetings with Zonal
Managers "and fwith Railway Board Mem-
bers. I am also meeting the Chief Ministers.
Iam also asking them to tell their pro-
blems ; 1 am also seeking their help on what
to do with anti-social elements.

SHRI RAM VILAS PASWAN : Why
don’t you appoint more and more RPF per-
sonnel 7

SHRI AB.A. GHANI KHAN CHOU-
DHURY : They do not have powers dealing
with certain offences. Some members have
mentioned about cleanliniess, etc. They have
also mentioned about creation of new zones.
The trouble is that every State is asking for
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their own zone. Bihar is asking for it.
Rajasthan is also asking for it and so on and
soforth. Idonot want to name all the
States. Thisis why we have referred the.
matter to the Railway Reforms Committee
also with regard to divisions. Iam told by
them that they will . send their recommenda-
tions by the end of May. As soon as we get
the recommendation we will act upon that. -

Some hon. Members from Bihar criticised
me that they are not having a railway line
in Hazaribagh ctc., etc. Well, I am not to
be blamed. 1 have explained that the first
thing is the constraint of funds, The recom-
mendation of the Railway Reforms Com-
mittee is that we should Dot start a project
if we do not have the money, as that would
only increase the costs. They warned me
that I would become a victim of escalation
of prices, as we have become in Calcutta.
When we started in 1972, when the Prime
Minister laid the foundation-stone,~1 am
talking about the underground project—the
estimate was that it would cost: about Rs.
140 crores. After ope year they said that
it would cost Rs. 175 crores. Today, we
have already spent lot of money on it.

MR. DEPUTY-SPEAKER : How much ?

SHR1 A.B.A. GHANI KHAN CHOU-
DHURY : Ithink we have speat about,
approximately Rs. 300 crores. Even today,
Iam told that I have to spend another
Rs. 500 crores, It is a white eclephant,
peither here nor there. Anyway, now I
cannot retreat. 1 have got 10 complete the

work.
Frard AT X 7g fear feaiee
g ?

SHRI A.B.A, OHA‘NI KHAN CHOU-
DHURY : 16.5 kilometres. I am told
that Delhi is asking for underground

railway.

MR. DEPUTY-SPEAKER : It has be-
come a prestige question both for Bengal
friends and for the Central . Government,
"Neither of them would like to stop it nor
can it be shelved even by the Central

RCC, Rai Budger,
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Government. .

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : Shrimati Gopalan asked why
there should be a separate budget for the
Railways. The need for Railway Budget
being presented separately was long felt, and
the Railway Budget was separated from the
General Budget to give better freedom and
powers to the Railways. The size and the
organisation and the public interest involved
justify the continuance of this arrangement.
If the Rallways also become a part of the
General Budget, then the hon. Members
may not get a chance to discuss the railway
matters as they do now. So, I think it will
continue. .

She also referred to the difficultiés of
workers. Well, I can only assure her that
we have a proper machinery for resolving
the difficulties. With regard to the non-
recognised trade unions, they can come and

* see me or the Member (Staff) and we will

certainly look into their difficullies. But
that does not mean that I have becomea
Minister of Railways only to send the Rail-
ways under liquidation. It only simply
means that whatever problems are there, or
justifiable demands are there, we will
certainly look into them. There is no doubt
about this.

She also wanted more powers to be given
to the Railway Convention Committee so
that they can examine all the aspects of the
working of the Railways. That Committee
has not confined itself to dividend, or any
subject. Sixteen subjects covering various
aspects of the working of the Railways are
to be examined by the Committee.

She also meantioned that the working of
the Railways is not subject to the scrutiny
of the Committee on Public Undertakings.
This Committee examined the working of
th= Ministry of Railways, and also in respect
of the working of RITES and IRCON. The
Estimates Committee and the Railway Con-
'vention Committee also examined various
other aspects.

There is adequate scrutiny of rajlway

. working by the Public Accovats Committee.
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Since Shastriji is here I shall reply to him.
The Railtays cover many categories. There
are natural tendencies for these groups to
organise themselves into small categories—
unions or associations- and ask for nego-
tiating rights to improve their pay and
allowances. The Railways cannot encourage
this tendency irrespective of whether these
groups call themselves by global terms
categoryfgroup. But 1 certainly assure
Shastriji and the Housc that there is abso-
lutely no feeling of hostility or revenge as
commented by him. Only we do not want
any distruption. The Government have the
friendliest feelings for all workers and all
genuine grievances will certainly receive our
sympathies and consideration.

Another Member asked me, after the
British, how many kilometres of railways
we have constructed. We have constructed
8698 kms after the British left this country.

Some of the suggestions that have come
to me about how to raise the railway’s fund
are —floating of special loan for the railways,
non-plan grant of Rs. 260 crores per annum
being given to the Railways in accordance
with the recommendations of the Railway
Reforms Committee ; the indebtedness 1o
the General Revenucs being written off ; the
beneficial utilisation of the land resources
be examined in consultation with various
Ministries concerned with a framework of
_ constitutional provision.

One thing I would like to appeal to all
the Members here. There are some States
—West Bengal mostly, Bihar mostly and
some portion of UP mostly-—where people
think that the railway is a joy ride and they
do not pay a single pie. I make an appeal
to all the Members to help us on this, Only
police action cannot solve the problem. It
is only the cooperation of all the concerned ;
and social conditions have to be created in
such a fashion that every intelligent person
who thinks of social values, should con-
demn these ticketless passengers. I style
them also anti-socials not because they de-
prive me of the revenues but simply because
they do give lot of trouble to the bonafide
passengers. First there is no reservation for
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them and they will force the helpless passen-
gers to get out of their seats. and themselves
occupy the seats,

SHRI RAM VILAS PASWAN : What
about forged tickets ?

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : I have heard of that. I have
told my Members to be careful about that
and to make necessary cnquiries. 1 cannot
give any details about that at the moment.

By and large, I have got the cooperation
of all the Members on both sides and for
that I am grateful to them. So far as the
money is concerned, I will do my best to get
the money from the Planning Commission
and the Finance people so that we can make
better allocations.

MR. DEPUTY-SPEAKER : They all
wish you success in your efforts.

I shall now put the resolution re : appro-
val of recommentations madec in the Tenth
Report of the Railway Convention Com-
mittee, 1980, moved by Shri A.B.A. Ghani
Khan Choudhury to the vote of the House,

The question is :

“That this House approves the recom-
mendations made in paragraphs 7, 8,
12 and 13 contained io the Tenth Re-
port of the Railway Convention Com-
mittee (1980), appointed to review the
ratc of dividend payable by the Rail-
way Undertaking to General Revenues
as well as other gncillary matters in
connection with the Railway Finance
and General Finance, which was pre-
sented to Parliament on the 24th
February, 1934."

The motion was adopted.

MR. DEPUTY-SPEAKER : Hon. Mem-
bers, a number of cut motions have been
moved by Members to the Demands for

* Grants (Railways) for 1984-85. Shall I put

all the cut motions to the vote of the House
together 7
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of RCC, Railway Budget,
84-85, Supplty & Excess
Demands for Grants,
83-84 & 81-82

SEVERAL HON. MEMBERS : Together.

MR. DEPUTY-SPEAKER : 1 shall now
put all the cut motions together to the vote
of the House.

All the cut motions were put and negatived.

MR. DEPUTY-SPEAKER : 1 shall now
put the Demands for Grants (Railways) for
1984-85 to the vote of the House. The ques-
tion is :

“‘That the respective sums not excecd-
ing the amounts shown in the third
column of the Order Paper be granted
to the President of India out of the

Consolidated Fund of India, to defray

the charges that will come in the
course of payment during the year
ending the 31st day of March 1985, in
respect of the heads of demands
entered in the second column thereof
against Demand Nos. 1 to 16,”

The motion was adopted.

MR, DEPUTY-SPEAKER : T shall now
put the Supplementary Demands for Grants
(Railways) for 1983-84 to the vote of the
House.

The question is :

“That the respective supplementary
sum not exceeding the ampunts shown
in the third column of the Order Paper
be granted to the President of India
out of the Consolidated Fund of India
fo defray the charges that will come
in course of payment during the year
ending the 31st day of March, 1984,
in respect of the heads of Demands
entered in the second column there-
of—

Demand Nos. 3 to 13."
The motion was adopted.

THE DEPUTY-SPEAKER : I shall now
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put the Demands for Excess Grants (Rail-
ways) for 1981-82 to the vote of the House.

The question is :

“That the respective excess sums not
exceeding the amounts shown in the
third column of the Order Paper be
granted to the President of India out
of the Consolidated Fund of India to
make good the excess on the respec-
tive grants during the year ended on
the 31st day of March, 1982, in res-
pect of the following Demands enter-
ed in the second column thereof—

Demand Nos. 4, 6, 10 and 16.”

The motion was adopted.

19.38 brs.

APPROPRIATION (RAILWAYS)
BILL,* 1984

MR. DEPUTY-SPEAKER : Now the
hon. Minister may seek leave of the House
to introduce the Appropriation (Railways)
Bill.

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY) :
Sir, I beg to move for leave to introduce a
Bill to authorise payment and appropriation
of certain sums from and out of the Conso-
lidated Fund of India for the services of
the Financial year 1984-85 for the purposes
of Railways.

MR. DEPUTY-SPEAKER : The question
is :

““That leave be granted to introduce a
Bill to authorise payment and appro-
priation of certain sums from and out
of the Consolidated Fund of India for
the services of the financial year
1984-85 for the purposes of Railways.”

The motion was adopted.

* Published in Gazette of India Extraordinary. Part-11 section 3, dated 15.9.1964. ~



